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CENTRAL ARMINISTRATIVE TRIBUNAL
BANGALGRE BENCH,

Secbhd Floor,
Comgerc1al :Gomplex,

Indiranagar,

Bangalore-38.

| Dated: '\T JANG

9§£§£Né£_éprIC“IIO“S NO. §2§.19.ﬂ9§_2£-£291 97,416 02_1299
22§;§29.§_§ZZ_92-&222-6§9-ﬁ§-19.§9-[-i22§~

APPLICANTS :-Sri.G.R.Rangadhamaiah and Others
‘ ‘ v/s

RESPONDENTS:= The Ghairman,Railway Board and Others.

IOQ x

1, Sri.K.Subba Rao,Advocate,No.27 Chandrashekar’Complex,
Ist Main Road, Ist Floor Gandhlnagar Bangalome-9.

2. Sri.R.Bhaskaran,Advocate,No. 40/2083 Elamkulam Rgad,
Kaloor, Koch1-682017.

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karikkamuri, Koch1—682011.

-4, Sri.Vijaynarayan,3-C ELDORADO,112 Nungambakk‘m ngh Road,

Madras=-600 034. _

5. Chairman,RailWay Board,Rail Bhavan,New Delhi. -

6. The Secretary,Ministry of Railway,Rail Bhaven;New Delhi.

7e The ﬁeneral Manager,Southern Railways,Park Town,Madras-3.

8. The Chief Personnel Officer,Southern Railway's, Park Town,
Madras~2.

9. The Divisional Railway Managér Southern RailWays Mysore.

10. The Senior Divisional Personnel Officer,Southern RollWays,
- Palghat,Kerala.

11, The Divisional Personnel Officer,Southern Rallways,

' Madurai Division,Madurai.

12.- The Divisional Superintendent,Southern Rallways,
Divisional Office,Palghat, Kerala. ' .

13. The Divisional Railway Manager,Southern Railway,Bangalore.

14. Sri.K.R.D.Karanth, Advocate,32 Mangalanagar Sankey Road Cross
Bangalore-5x.

15. Sri.A.N.Venugopala Gowda,Advocate No.8/2,Upstairs,
R.V.Road,Opp: Bangalore Hospital,Bangalore-4.
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SUBJECT:- Forwarding of copiés of the Orders passed by i %
the Central Administrative Tribunal,Bangalore.. i
X=X X=X
Please find enclosed herewith a copy of the ORDEK
passed by thié Tribunal in the above mentioned abplicatidns

on 16th Day of December,1993, for further necessary action.

g/%, g'\.@u—\'\-@v e
DEPUTY REGISTRAK(J)
. JUDICIAL BRANCHESB.
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BMGALURL BE_'NCH R |

o A.Nos 395, to.403”91:57i90 416/90 320/92
298 92, 371/92 and 44 to 80;;3{1\-

THURSDAY THIS THE 16TH DAY GF‘DECENBER 1993 :

SHRI JUSTICE‘V.S.NALINAIH_ e CHhIRm;N(J)I” 
" SHRI JUSTICE P.K.SHYAMSUNDAR ... VICE CHAIRMAN(3)
SHRT V. RAMAKR ISHNEN | ... MEMBER(R) . L

1. Sri C.RRangadhamaisah,
- S$/0 Sri Rangeish,
-aged abaUt 68 years,
Retired Guard-A Specisal,
Chikkabidre,
AChlkkanarayakanahalll Ta]uk.

2. Srl K.U.Sreekantlah,

"~ © 8/0 Sri K.V.Subramanyaisah,
aged about 69 years,
Retired Guard-A Speciel,
Ch-70,6th Maln,SardsuethlpuLom,
‘Nysorb 9,

3. 'Sri M.N.Nareyanas Setty,

: $/0 Sri K.Munisuamaish,

Retired Guard-A Sp801al

. 2003/2, Rajkemal Street
Mysore - 1

4, . Sri B,J.Nagarajsiah,
S/0 Sri Jayapals Nayenar,
Retired Guard-p Speciel,
158, Shankaranezgar,
~ J.B.Kavel, Bangelore-SGO 022

5. Sri K. Seshedri, $/0 Sri Krlshna . : e
8hatta, aged about 69 years, ' ’
Retlred Guard-A Special,
92 Lakshmipuram, ATrsikere. -

6. Srl M.Channabasaveaian,

- §/0 ‘Sri Madappa,aged-about 69 years,
Retired Guard-f Specisal,

~59647<9th Main Road, 6th Cross, .

MW@SE@Eﬁhnag?r Bangclore - 2% _ ..
PSRN 1,6

/ <§r1)K. eﬁ}inlvasachar,

{ /0 &ri\"ﬁ VenkataYemacher,

( {-ged abm@ﬁ¥69 years,

AN Retlred'Gu ird-# Specicl,

a\ T Gl ) Pafallel Road,

\\ N Jayen;@ap 'Extension, ‘ - : o ‘ .

éb/SthSBi/ oun - 577 201 . «eseo Applicants

’-~.,,__ PR e

Contd./~



8, - 8ri-Shivasuam
Burgachalam P
about 69 gear
Driver~k

10, Sri R.J
3/0 R.Jayarem,
aged ebout 67

Nagappa Blozk,

/ . .

11. Sri R.ShiVaiehi
" Retired Buerd

and residing et

,l :2’0‘.

y, 8/o Sri T.

illei, eaged

s, Retired -

peclel, 44, II

- Main, Medes Block, New
Bamkoo Bezar, Mysore-21

sMehadevan,

» yéars.
Guard 'hk! Spec:

2al (Retired)

Srirampuram,

Bangalore ~ 560 021

No,1153,

'$ri Renga', II Main Roead,

S.NsColony, Yeshwanth
‘Bengalore - 560 022,

|12, Sri Papanha,
S/o Nethavedu,

pur,

aged ebout 63 yeers,

Driver Pessenger
Southern Reilus

MR448,

b4 .
Bangalpre City(Retired)
No.5/18, Backside of
Munisuara Temple,
Bhuvanesuarina
Bengalore ~ 23

13, Sri Ghouse Mohidgen

§/o kzeen Mohideen,
aged about 63 years,
Driver Passenger MR 238,

Retired) C/o Noo
0:73/0‘ . Railuay

r Mohamed,
Uuarters,

-Yesuwanthapur, Bangelere - 22,

Lo

:

{
5,
o
h
1

-4

5

¢
.

|

14.

|

Sri D.John Feter,
$/o0 Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Sauthern Railua R
Yeswanthapur (Retired)
No,62,

III Cross, I Stage,
f{Lﬂklipuram, Bangalore -~ 21,
Y e

i

Sri, J.N.Pharoah, $/o Sri W.p,
Pharoah, Retired Driver-p
Special, 2355, I Mein, II

-r0ss, K.GoKoppal, Chamarcia-~
-puram, Mysore, ’

- %

residing at No,157, IVth Cross,

gar, Magadi Road,

gputhern Rsiluay,Bahgalore-City,_,

Applicents 1 to 9 1in =
OcheNos,395 to 403/91

Applicantfiﬂ_in.ﬂ.ﬂ.
No,57/90 ¢ .

>Applicant 11 in O.A,

No.416/90 =

Iy .
o oco.ntdi /"
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15, Sri Nanickam, _*.;QHf;s”:'

- S/o Laksmengppe, - " |
..aged .about -60 years, "
"‘Driver Passenger MR 414, .
Southern Railuay hrsikere, :
(Retired), "No, 286/h ‘Bth Crcss,
Bangalore - 560 l21, .

16, Narayana

8/0 NyafﬁaVadu, :
aged akout 72 years, -
Shunter MR 278, '
Bangalors City, Southexn Railuay,
(Retired) No .53 C/o Nawaz btorex
12th Cross Magadi Roed,

- Bangalore -~ 23,

17. Sri MeS, Sueainathan,

'S$/0 Marisvamy,

aged apout 62 years,
Drivet Passenger MR 475,
Southern, Railuaz Yzlehanka,
(Retired)C/o B.h.Joseph,
45/R 01d Railuaey Quarters,
Yesuanthapur, Bangalura - 22,

1%, “Sri Siddaleh, S/o Siddeieh Gouds,
. aged 62 ypars, Diesel kssistant

MR 523, Southern Railuay

Banoplor City, Retirad’

No.58, I Cross, 3rd Mein Road,

'RamacFandrapuram, Bangalorp - 21.

19. Sri Kadirvelu C.Re,
S/o C.S.Ramalingam,-
aged about 58 years,
Goods Driver MR 824,
SSuthern Railway, Harihar,
(Retired), No.32/2, I Main Road
I Cross, ORlipuram,
Bangalore - 21, -

28, 'Sri Gulam Dastagir,

' . §/o. Md.Ghouse,
aged about 69-years, '
Shunter ‘MR 597, Southern Railuay,
Yeswanthapur (Retired ) Noe3y - .
Ster Building, Dharga Mohallay

DEerva igsgsr; ﬁlo ‘Macdras Road,

x.eed T o

ged 67 years,
\u i gw Sauthern Railuay,
Bahgalore Gagtcnmenﬁ(Retired)

CWEﬁWlﬁﬁbgﬁ’C 088, L-8 . *
\ ‘\Shestr;nag' Indiranegar, , : _
RN Gigggéib&e; 3: - ' : 4§.¢APPL;CANT$.
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22,

23,

24,

2 5.

SrifD:thn, o

8/o MDavid Pillel,
aged about 66 years,
Bssistent Guard/EMT 1303,
Southerh Railuey, Bangalore

{Retired), C/o Carpentet Suprameny, .

12th Cross, Magedl Roadj
Bangslore = 25,5:. o

Sri-Shalk Fekruddzen Easme¥,
8/0 Mohemmsd Khasim Sgkli,
‘aged about 63 Kégrs,
Railuay Guerd A<ER 5212,
‘Southern Railuay, Arsikere,
(Retired), Mandipet,
Arsikere = 573 10%,

' Hassan‘District.

Srd K.GeKeishpamurthy,

§/o0 K\Gundeppa,

age@ about 60 years,

Guard YAY Spl, EE 9594,

Southern Reiluway, Arslkere,
(Retired), No.84, Yérrawpa Block,
Laxtdpur, hrsikere « 573 103,

$ri DWEJRnthony, '
6/0' lEhnasi@‘ppa’ ‘a‘ged aﬁout 63

A Zeats, ®sst, Guard EE 9317,

outhern Ralliuny Sangalea Clty,
(Retirad),.Np.ZQG,,EW y Sth Main,
Kemgeril Satelllte Touwn,

~ Bangalore = €0,"

26+

8ri N»V.%naﬁda_ﬁao,_

";5/0 Ny Venkosa Rao,

27

“aged aboutb9 yeers,

"Fireman A~ MR 549

SQuthern'Railuay,’ghimoga Town,
(Retired),No,121, 17 Cross,

. Behind S.®.0ffice, MAshoknagar,
Shimoga Town.

$ri MMenl, . |
§/o Mottal, wged ebout
§2. years, Shunter MR-€72,
Southern Railuay, ]
4aaﬁyappanaha111{Retired),
Ramaswamypalya, MeS.Nogar,
Kemmenahalll Main Road,

. Bangalore = 33,

<SriN;ﬁhkmangfs/o'Murugeshy

aged shout 63 years,

. Driver Goods MR -410,

Yeswatithapur (Retired),

" ‘Now22, 1 Cross, Bhasyamnagar,

Srirempuram, Bengalore - 21,

™~

o ~APPLICANTS
- ,5t'0‘nt:da }l!
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- 29,

30, -

31,

‘32,

33,

Sr? theiah, o

- $/o Uenkataramanepbe,

“aged about 63 ysars,
Oriver Passenger MR 721, -

- Southern Reiluay, Shimoga Toun,

Retired, No,209/4%, Reckemma

. Building, Main Road

_YQSUanthapur, Bangalore;22

Sri Syed khbas,

5/0 Syrd Bastagir,

aged gbout 69 yeerb

Southernh Railuay, Bargalaxe City,
(Retired), No,41, I Cross,

I1 Main, Eatharayanapura,

(Near Sybramye Maasjid)

Bangalora - 26,

Sri kbdul Rahim,

S/o Md.Bakshi,

‘aged about 62" yeers,

‘Shunter MR 349, SOULhG“ﬂ Railuay,
Bangelore- City (Retired),
‘No.22/%, 11-h Cross,

A&Hoshalli Main Road,

Patharayanapura -
Bahgalore - ?6.

Sr4 KM.Pavooni,

8/0 K.V, Fatheu,

.aged about 66 vears,

Driver Goode MR 701,

‘Southern Railuay, Yesuanthapur,
{Retired), No.5%7, 7th Cross,
Ke N.Extension, ‘esuanthepur,
Bangalore - 22,

Sry 8 Gahgadharaiah,
5/o B.Siddaiaﬁ,

~ gged about 62 years,

Guard -R<Spl, ENMT 428,

" Southern Reilvay, Arsikara

(Retired), Nc.Vesanthe Nilaya
fear Sedana Talkies, Behind .

_fump House, Atsikere.

’*Ramasuamy,
NN \Svinparaju,
ged\ab t €4 yeers,

lﬂail Guald EET 747, - -
Southé:{ ’ai u;y, Pangalore Féty,
v “(Re ige*¢ Nc, 64 ) aliﬁuy trs
| ol TG ’,-'ﬁ".)jﬁgs ;:hern Railuey, Bangalore-23.
"\v\zs'.vc Spd % umaran, S/o C m-bu. |
RN Zabout. 53 years, Mail Guerd

'1768 S.Railuey, Bangalore Sity,
(Retired), No.1C4,, 6th.figln, -

II Cross, Shankarnagar, Yeauanthaour F.U.

{P/Bangalore - 22,

R e S T
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e/



. _37;;

.38,

39,

B Nagaraj S
L8/ Nunieuamy Naidu,- \

‘aged ‘akqut 60 yesrs,

“Driver Goods MR 436, .
“Southern Reiluay, Bangalore City,
'(Retired), No.68,° Kothandaremapuram,

Velyalikeval, 12-A Broes,_ '

- ~Bangalore. & 3.

Sri G, Gopal

S/o Gangen, o ,
Rged elout” $l yeace),

“Briver- Goojs MR 599,

Southern Reilu8z Yeswantheuu;,
(Retired C/o Chak'eVarthy,
No.42/b RaiJUay Qtra,
Baiyaopanahalli

Bengalore - 38.

Sri Khudus, .

S/o HuSﬁhin*Sal

aged sbout BF years,

Oriyer Faessznger MR'112,

Southern Railuay, Bangalcza City,
(Retires), No,489, 10th Croes,,
Mathikere Main Road

-'Yesuanthapur,'Jargalﬂ*e-?Q.

St Neyanna,\

$/o0 tiayanna. Gowda,
aged -about 71 yea.s,

“ Shunter MR’ 254,

40,

41,

_' 42,

¥

Southern Railuay, Bangelore Cify,

(Retired), No,4D, 7th Cross,

;'Gayathrinagar, 5 irampuram, -

Bangalore—21

Sri Gurusiddaiau, S,

S/0 Siddapna, '

aged. about 68 \ears,

Driver Passenger MR 393, :
Southern Railuvay, Shimoga Town,
(Retired), Attn GuddakBVal

" Hosur Jevagel Post, Arsikere
~Taluk, Hassan District. .

Sr1 Mohamed thsain,

S/o Mohaned Budensab,

eged about 6€ yesrs,
Shunter MR gt1, -
Southern Reil Uav Hariher,
(Retired), ﬁma“avatbi Poct,.

1 Harihar Talu«, Harihar.

Sei T .Duggen,
'S/o0 R.E «Duggan,

. aged about 65 years,
 Priver Passenger MR 37,

‘Southern Railuay, Bangalora City

. oo,o‘_contldo”l/" '
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 {ﬁres1d1ng at 'Nunikalappa Gardeﬁ,
* : Ramaswamy Palayam,

- Khenimanahalli Maéin Rbad,

. 2nd Cross, Bangalore-SS.,

"43,-;Sri John-- Ross, S/o Noah,

aged sbout 62 years, -
- Driver Passenger MR 359, - -
Southern Reiluey, Bangalors City,
{Re'tired), No,8E0, HMT lavrut,
behind Choudesuari Témple,
Mathikere, BanQalore~54

44, Sri E, Hussey, S/o bllliam ﬁussey,
.. eged about 64 yeers
Driver Passenger, R 193,
Southern Reiluay, Bangalore City,
(Retired), No,S5,. 7th Cross, :
Subedarpaiys, Yesuanthepur,
Bengalore-zz .

45, Sri 8.Jayaram Sirgh,
" 8/o0 Nareyan Singh,
- aged about 63 years,
Oriver Passenger MR €11, '
' Southern Rediluay, Shlmoge Toun,
(Retired),- No, 1831 III Cross, .
- Rathian 8ingh Laﬂe, heﬁdi Mohalla,
- Nysore - 570 02%. _

46, Srd Muruthi Bas,

- 8/6 Neelakanta Rao,
" aged about 64 years,
" Driver Passenger MR. 422,
"Southern Ralluay,~8angalore Eity,.
(Retired), No,23, “I Main Road, -
- Gundu Nuneesuara Temple Street,
'vNatadhah?lli, Bangalore-SZ

47, Sri Mohamed Basha
 5/0 Kbdulla Seb,
-aged about 67 years S ’
Shunter MR 423, Southern Ralany,
Harihar,.(Retlred), No.351,
- 11 Cross, Gendhinagar,
Harlhar. :

AT NISTR .
¥ ,Omk rKist\“@ S/o G0v1ndah,
59 ycars,

Bluey, Banoalore Ciu,,
0‘6/2 Sunderam Reddy

(' \’\__/-/ (5

“YEI ML

rappa, $/o Mu*happa,
E2Y¢) out 72 years,

Driver Goeds, Southerq Railuwey,
»/ Yésuanthapur,-(Retlrcu)

.eg.APPLICRNTS

. ‘.CO ntdo /'



.ACio;Chatefine N; DR

' -.No.61/1, IV-N Block,
Rajejinager, :

51,

52.,

53,

54,

Southern Railuway, riavihaz,

55.

~ S/o Rengasuamy,

Southern Reiluay, Mysors’

‘Mysore-21,

‘Rmrgvethi Post, Harihar.

'Sri Revanappa,

- §/o hbbeiah Sunder Ra?,

Driver Mail ¥R 5, ’ - K

Southern Railuay, Arsikere, o
- No,223, C1d Rms Roed, Rreikere, . o« APPLICANTS®

qdf! e D

13
-. “
1 “
v

Ghanejyothi’High School,

Bangelore -~ 10,

Sri Randaiah;

aged about 68 years, .
Driver Passenger MR ﬂSO{
Southern Railuay, Bangalose ity oo
(Retired), No.27, Chic Beeuer

Road Cross, Shivejinagar;:
Bangalore-51,

St Ethirajan, S/ RuChemszet, .
aged about-65 years, -

4
§
»
E:
-
i

(Retired), Driver Passenger,
WR 378, No.1389, III Crces,
Kaki Road, Mandl Mohella,

Sri R.Xavier, S/o S.tnthony, :
aged ebout G2 yesrs, . S . 1
Driver Passenger IR 633, ‘ : :
Southern Railuway, Arsikere,
(Retired),Nc,52/2/, Behind
St.Maerrys Church, irsike:e~103,

Sri Linga, $/c Karbasappe,

aged about 67 yeers, :

Shunter MR 253, ’

Southern Reiluey, Harihar, .
(Retired),C/o Kurvethi Lings, -~ .

S/o Siddappa, aged about E3 'years,
Fireman First ML 1129, ‘

(Retired), C/o Revaneppa,-
Challageri, Mallikarjune Extension,
Amravathi Post, Harihaz, :

Sri k.Ethieraj,
aged about 73 years,

Southern Railuey, Bangalore City,

(Retired), C/o &,Sridher .
No.343, Ralluay Ltrs.”imé) ' RN
Bangalore - 23. o T I

Smt,Kamale -Bal Plroji Rac Keuwle, R
B/o ‘late PlrojilRsogehenen, X : 2 -
aged about 451yea:s, . S REN
DpivéetPadsenger MR 433, '

s COhtdo/-




e =

'

o e e .

Ve

’f‘?ﬁpwy;;G 

- 57, Abmt R-himabi, = ...

®  u/s lateC, Fazalur Rehaman, AR

- aged about 45 years,
Shuntar MR §92,

‘Southern Reiluay, Yesuanthapur, o

No.11, 4th Cross, Behind Yeramma™
Kalyan Mantap, Mohanhkumar Nagar,
" Yeswanthapur, Bangalore~22. ‘

53, Smt. Sharadamma,
.~ W/o lete S.Ganeshan,, -

aged -atcuti §2 years, Shunter MREG.,

 Southern Reailuay, \usuﬂrt.dpur.‘
No,5, I Lross, Mohanxumérnegar,
'Yesuanthapur, Bangalore-22,

59, Smt, Sufia Khatun,

.¥/o lete Anvar,
aged about 53 years,

Bissel Asst. R :

~Southern Relluay, Beﬁgq’ore city,

- C/o M, hrumad, No.1078/€, KN EXuPc,
5th Cross,. YESUa"tthL
Bangalo“e~22.

. &0, Snmt, Kenakamma.
‘ W/o late A,Subramany,
aged ebout 4% years, '
BieaplRsst. MR 521
Southern- Railuay, éangalore City,
No.B4%/C, I floor, M6 R1ly,Cclony,
Bangalore-ZS.

61;‘“Sri Shanthakumar, _
S/o late KEnandaraju, -
eged about 25 years,
Oriver Passenger, MR 358,
Southern Railuay, Frsikere,
" Bmbedkar .nagar, Holnnarsipur,
Hasan Dist, '

62, Smt Devamma,

W/o late B.M Venkatesh,

aged abolt 47 years,

Diesel fsst, MR, 1266, '
Southern RaiIUay, Banqalore rity
*ﬂﬁw* /8B, Raiany Qtre.,

r\\‘N Ei‘ﬂﬂl '

Gaj ‘shmi : .
H@Q la+g%§’5r1rangappa,
mﬁ@@q@bm Y 53 years,
DriverJQOr _
tailuay, No.13,-
6th Block, . :
Banoalnre - 10._-

evs APPLICANTS,
«.Contd o--/—



64. Smt.Helen, -~ .. - - o . , : Y

- /o late<6.k,Tristrem,. - o ’

aged about 50 years, - o .

Site No,17, Patel Hanumaish's Flat,’
Jalahélli Post, Bangelore=13,

65, Sri D,Remamurthy, - . «s Rpplicents in 51,No.12
~ 8/o Doraisvamy, S to 66 in 0,A.No,320/92
aged about 60 years, ' ‘
Driver Goods MR- *735, ' . ,
Yesuanthapur, No.375, 7ti Ciose, : .

I1I Mein Road, Gokuli Stage~Z, . o . .
Mattikere ‘Leyout,& Poe*, - ' . o

- Bangalore-54, . ' - . : :

66, Sri Abdul Rahim Khan, o
aged about 60 yesre, ~ : : :
Oriver Gocds MR 514,
No.43, Kavika Layont, =~ .

. Mysore Rcad, Bancalcre-Z€.

67 Sri Sethu Rec,S
© " S/o lete S.N.Srikentaieh,
aged akout 63 years, o
‘Driver Goods 'R 793,
S.Railuay, Bengalcre
(Retired), Mo.1362, S5th Main.Rosad,
. IInd 8taga, E~Bicck,
Rajajinagar, Bangalore-560 010,

68, Sri R.F.Henderson, '
- 8/o0 late F..Henderson,
aged sbout 60 years, : o
Briver Goods MR §03, S.Railuay,
Bangalore (Retired), No,31,
- Pampanager, Yesuantéagur,
.Bangalore-22, )

69, Sri Bheemaizh,

- 8/o Chennaiah,
aged about 68 years,
.Briver Passenger MR 80,
S.Railuay, Mysore Division,

: (Retifed¥, A.R.Colony, near
New Reiluay €elcry, :
Shimoga Touwn,

78. Sri Shiva, S/o Venkatasuamy,
-aged~about’ 64 years, . .
Mysore Division, (Retifed§

; No.172, R.A.Colony, nesr
! New Railway Colony, ) .
' Shimoga Town - 57Y 204, : ¢

7. Sri Mohamad Kbbas, -

| S/o Khalsnder Khasim,

aged about 62 ycars, - : - A

Oriver Meil, MR 426, . ... APPLICANTS
: o . < Contd,/~
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,/go :
i fngal ﬁﬁ%‘ krsikere DlV’Siun,

73,

74..

PP = .

8 Wailua Arsikere DiviSion,
(Retired

-BoH, 703d ﬁrsikere.

72, Sri E Nataraaan,

- 8/o Ekambamam—K,

- aged sbout 62 ‘yesrs,

Driver Mail MR 429,

'S.Railuay, hrsikere Div*seur,
(Retired No.291, Kumerar
Nilayam, Hassan Road
‘krsikere -'573. 103,

Sri Suhramany

Briver Passengﬂr S.Reilugy
Frsikers DlVlSlon(R tired),

Rrsikere.'

C/o kntheny, 15/R, Qalluav Quer+ers,»'

-

Sri R Purushothﬂm, .
$/o 8,Ramachandra Neldu,

s

- -aged about 63 years,

76,

Briver Passengar MR 715,
- 8,Railuay, Arsikere Biviston,
(Retired €/s R.Shaskar,
No.128/8, "hubco Colony,

. BL\adrEVgth* - 577 3'_;‘,

Sri MEeter,

§/0 V. Anthony,

agod ‘sbout 64 years,

Driver- Nail MR, 139,

S,Reiluay, hrsikere Division,
(Retired s I Cross, Hessan Road,
Unmér Line, Rrsikere,.

Sri Kanakaraj
/o V.ﬁnthony, Major,

Driver Passenger MR 106,

S.Railuay, Arsikerc ! ivis;on,f

,.(RetiredKC/o R.Anthony,

T7e
/AfC:SuoxH,Nahadev,

:.;o E

\(Reti;

Crane Driver, No ‘4,
Arsikere,

Sri Bhéemsen, = - -

NnNéﬁad) Bout 62 years,
~B3

&.

et Wessenyer MR .E69,

Muthilamme Temple Road,

/’Sth Crpﬁgp Road, Near Water Tank,

]:;Shanthinagar, Doddahallapur.

QQTW}')h/

. T8y Sri, ?JLgk
fu *y&:?/er/B-Rangappa,

egedaabout 68 years,. MR

shminarayene, ' ’

tired Drlver, 'p1/412

FRCE -
Y Ay .

T . R e AT e
. . ot - . ks -
S T, 11 BRI  e-
- J “‘.’

~Gopal Singh Quarters'?}x?i'i“ ERRI

$/0 Uthandi, aged abou+ 56 yaars |

Railuay QUarters,.

'ves oAPPLICANTS,
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: No d zﬁ, Rttimaramma Temple Street,
'Coftonpet Bangalofe~53. -

79, Srl Ne Channappa,

7 §/a Naresimheish, o
aged. shout 66 yeers, . - - L : :
Briver Goods MR 571, =i 4 : e
‘S,Railuey, Arsikers Divianon o ) B
{Retired), Adihalll vfiiage,

Anrfront Of Reiluay Stat1|n’
‘Sulekree Pout, hrsikere T:luk,

80, ~%bi K. Subramaniyam, : . : : o : R
S/0 Kattemari, . ) - S L
- aged ahout 59 years, ‘ . . :
o Shunter MR 801,
* 8§,Railway, Arsikere Dijyicicn,
(Retired¥ III Croes
. Upperlineé, Hassan n0ao.
'ﬁrsikere-573 103,

g1, Sri Jani, 5/0 A, Khader, - . _
aged about 62 yeers, -
Driver Mail MR 102, 3.Raijuey, - '
krsikere D‘u1aion\*¢t'reﬂ)
Thollur P.O., Thlrdthalll,
Brsiker '

82, Sri Mo Velayudam,

' S/5 Muthan,
sged ehout 61 years, :
‘Shunter MR 507, S.Refluzym
Brsikere Division (Retlred),
No,2/2, Sriramapuram, III Cross,
Hassan Road, ‘Rrsikere,

83, »8ri G,Indra Singh,
S/o B.Gopal Singh, , -
eqged about 66 years, ’ : ' .
Briver Mail MR,101. S.Railuay, -
Frsikere Division, ' :
No.194/R, Reiluay Quarters, . , o

Frsikere.

kX

84, Sri N,Krishnaiah, S/o k. Nu11ya, . .
" aged sbout 66 years, : .
Driver Passenger MR 408, .
Southern Railuway, &r81kern Dtv1=iow, S
. (Retired), C/o N.\.llanohcv‘, -
No,49/k, Reiluey Quarters,
ﬂr81kere.

 #5, Sri Kempa, S/o Muniyappa, . : .
! aged.about 63 years ' : C
T Shunter MR 243 .Raian g . . o
’ Birur DlViSlon, (Retiredg :
Bellary Camp, Negr Plaque-hmma Temple, o ‘
o RTuE - | . .+ JAPPLICANTS
) . : . ocontd./—’
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7 BEs. 5r1¢Kenchi, 5/0 'aradainu,
. ‘sged about 64- yeers, Tt et P e 7
-~ .. ‘“Driver Pgssenger MR 408, - .. - o - . - C Loy
@ 7 S.Reilue hrsikere Division; . - ‘ - : i
L Retiredg ‘No.221," 9th Cioss,
nght Sioe Hassan Road,
krsikere,

87. -Sri P. Narayanaswamy,
: S/o PonnUSUamy, aged. abu't 0h ycare
" Driver Passenger MR 439,
-§,Railueay, Herlhsr QlV‘g;uﬁ
._(Retired Hessan Read, Uaun Line,
Rrsikere. ' :

. _#8, -Sri C,Sueminathan, S/y “hirtepoa),
- “&ged about 58 years, '
B ~Shunter MR 804, SiRailvay,
s Prsikers Bivision (Rerired)
g ~Hassan Road, Bour Line,
— Arsikere,~

. 89, Sri Rama, S/o Beilary Nartayaneppa, ,
"~ . aged ebout 66 years, ' :
Driver Pessenger, Mi. 148,
S.Reilvey, C!ickJejur Divisizr,
(Retf ed_ﬂ_Bellary_Famp,
Near ! lagUﬁ.‘rma Temple, Birur,

ag,. Sri FéteJ ﬂll Baiq,
-8/6 Mirzen Baig;
" gged :about 66 vears,
L Oriver Passenger Mit 382,
Y SRailuay, Shimoga Bivision, .
T “(Retired),. Tenk Mohalls, ~ o
‘,ﬁsth Cross, Shimcge Toun - 577 °01a

91, 3ri Bheema Naik,

S/o Hanuma Naik,

" aged ‘about 68 years,

Driver Passanger Fik 363, .

--S,Railuay, #rsikere Division,
(Retired C/o Rtd, P.Basavanna Gowda,

-Badavana ﬁveragere P.Cs, A : 4
Bavanagere-3., ' S | - -

N L V.%h_*’,ﬂs -0, \lenkatappa,
. al :'Bid."‘ @H(”,. 53
ukrsikegemDi »Gﬁan,(?eti eﬁ),
8/ GQV1ndas am v Exe Municigol
> e31dent yad, Kadir,
\cc ickamagall Zi strick,

A [
98, \ ri Lour n;ﬁhaz S/o ThangaVclu,
Xgeﬁ\aboux/é'//years, |
Dr&ggffpa serger MR 252,
S.Railugy; Bangalore aity, : .
: (Retired No,103/3, Ist Lross, AOPLICANTS
. 8id B anahalli Bangalore-3. 2o . -
v\' . yapp g i ' '..‘.‘Contd./‘- :




94,

95,

96,

97,

98, .

99,

100,.

o 14 ..

Sri K,Subremany,

/o Kumerasuemy,
aged ebout 62 ysears,
Shunter MR 779, .
S.Railuay, Bangalore City,
(Retiredg, No,23/5, 12th Cross,
Megadi Roed, Bangelore-23, ‘

Sri J.Janiel, 8/c JUSGPEv

~-aged about Gé y88rs,
“*§hunter MR 577, S.Ralluzy,

Bangalcre City (Retired),
No,5/1, TE! Street, 10fi frrce,
Magadi Road, Bangalore-23.

Sri Akdul Khaleel,

8/o Shaik Rahim,

aged about 68 years,

Driver Pessenger MR 216,
S.Railuay, Bangalniz City,
(Retired), No.19, 154 Creses wowd,
Magadi Road, Bangsloce-23,

Sri M,Venuocpel, S/o Mari,

eged about 63 vears,

Driver Passenger !IR- 815,
S,Railuay. Bangelore City,
(Retired), Ne,i2/K, I lain Toed,
3rd Cross, Henumenthapuram,
Srirampuram, bangalore-21.

Sri Shaik Ameer,

'S§/0 Md,Salar,

aged about 66 years,

Driver. Passenger MR 470,
S.Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Bnnepalya, Bengelore - 30,

. Ganga Henuma, S/o Gangathudu,

aged about 66 years,

BDriver Mail MR 31,.
S,Reailuay, Bangslore City,
(RetiredX, No.4/4, III Cross,
Dayenanganagsr, 9Srirampurem,
Bangalore-22, '

Sri Basheer Ahmed,

S/o Azeem Mohideern,

aged about 62 years,

Shunter MR 221, S,Reiluey,
Bangalore City, (Retirec)
No.3, SBM Colony,
Brindavananegar, 5th Cross,
Mathikere P.0., Bangalore-b54,

.;._APPLICANTS. )
+«eLO ntdc /" .




B T N So1 L, NanJaiah
-7 8/o Lingaiah .
aged about 62 ears,
Oriver Goods #MR 698, .
S, Reiluag ﬁNeswanthapur Uivision,
m

" (Retired)m C/o M.,Rrumed,
- No.1075/8, K.N, Extension, 5$h Cross,
Yesuenthapur, Benga;ore-?/

- 108, Sri K.Dasappe, S/o Kriqnﬁ:npa.
S eoed. ahniit 66 vears, .
Driver R, MR 377,
Railvay, Yesuanthepu* Filuisicn,
(Retired), C/o P,Ananda, :
B.Export, 6th Maip, Indist-iel’
Sub—Urb Peenya, Beugalc re-Ht,

108. Sri R.D.Anto, S/o B«DoAnto,
" aged -about 64 years,
Driver Passenger MR 247,
S.Railuay, Bengelors Tity,
(Retired), No.1098, Pisaline,
III Cross, Yeswanthapu.,

Bangaloro-LZ,

109, Sri Syed Hameed
5/0 Gulam Jilani
aged =sbcut 65 y*ors
. Shunter FR 759, S.,i ?ailt,tey’
Yesuanthpur DlVlSion
gﬂetiredg C/ 0 poi ostﬁrbo, )
p.to Ra luay Stetion,’
esuvanthapur, Bangalure-24<,

© "~ Sr3 Kk,Yesudas, S/o AJArokyasueny,
105, aged ebout 65 years
: - Driver Pessenger, MR 5 q10
S.Rellvay, Bangelore C‘ty _
Retired), No.267, 4th Square,,
urphy Toun/Hoysalanagar,
Ulsoor Pe0., Bangslore~-565 008,

106, Sri M,Veere | ?aghaVen,

5/0 Munisuwemy, aged about 66 yeers, .

Driver Passenger MR 50Z,

S. Rallua Bangalore City,

No.11, Brindevennagar,
u, Near IU feet Roao

h“;%%n‘yam

/R
1.,64?-1
Ty Sﬁo;G Ka eged sbout 65 years,
1 8¢ pfaver Pae§e5gpr M. 304,
v%-g(? *Rajluaik’ %noalore City,
""f N Retir S /a Netaraj, No, 7 9/3,

/,

N Railuay ﬂug“tems, Yesucnthapur,

\\ APPLI!%NTS

\xscontd /-
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193,

13,

Sri M.Nagersaj,

&/o LeMurugesh,

aged about 62 yeers,

Oriver Passenger MR 428,
S.Reiluey, Bangslore City,
(Retired), No.33/2, New No.11%1/2,
9th Mein ﬁoad, Sriramepuream,
Bangalore-21,

Sri M.Munisvemy, 8/o Murugzen,
aced akcut 62 vears,.
Driver Passenger MR €46,
Southern Railway, 2engeicrs
(Retired), No,9/k, I Mein,
I Cross, Hanumenthepursnm,
Sriramgpurem, Bengelorsa-21,

~
RS
C.
~
h:

Sri R.Rrulnethen,

S$/o R.krokyasuamv,
-aged about 6% years,
Driver Passenger MR 25,
S.Railuay, Bangelore City,
‘(Retired ’ C/o James,

" No.139/H, Railuay CQuerters,

Yeswahthapur, Banhpslore~2Z,

Sri T.A.Krishnamurthy,
S/0 TWC.Byveswany Pillei,
‘aged about 63 yeers,

" Shunter MR 642, S.Railuév,

1R

RiE-S

Yesuanthapur{Retired),

6th flat, 4th Cross,
Mohenkumernagar, Yesuanthupur Fala,
Mathikere, Bangalore,

Sri H,Honnaiah,

§/0. Marigouda,

aged about 61 yeers,
Priver:Goods MR 610,

§ . Reilvay, Yesuanthepur
{Retired)No,2, II fiain Roed,
2rd Cross, B.K.Nagasr,
yesuanthapur, Bangalore-22.

Ao
Sri{ N.Rrumai,

- S/o_Mannersuamy,

114, ¢

aged about 62 yeers,

. Driver Passenger MR 662,

S.Railuay, Bengalore city,
{Retired), No.1075/6, .
KeN:Extension, 5th Croés,
Yeswanthpur, Bangelor:-22,

Sri N.Boreiswamy, _

S/o V.Naresimhulu Naidu,

aged about 75 years,

Shunter MR 213, §,3ailuay,
Bangalore Contopgent(Petired),
No.52-H/AR, Lakshminarasyenzpura,
Srirampuram, Bangalore-21,

««s RPPLICANTS,
thontd./‘




\ ;jjg;‘-s/o.ThimmarayanP?:f

oL R

e e AT
i .8t1 KHanumatew, .

. eged about 66 yesars, - : L
. Driver, Mail MR 33, -~ = . T -
S.Reiluay, Bangelore Clty, ~--', 7 o
(Retired{,No.SZSU[FL.N.*olony,
Aokkikbdnocflain Road, Yesuanthapur,
-Bangalore - 22, ' '

..+ ¢ 8ri Mathew, S/o Krishnan, . ' ' )
116. =eaged about 63 vears, :
: Oriver Goods MR 668,
S.Reiluay, Yesuwanthspur,
‘(Retiredg,‘No.ﬂi,.II'Nein;
+ 111 Cross, B.K(Nager,
Yeswanthapur, Bangelowc-22,

.4 Sri A,Perumal,
117, 8/o S.Arumugem,
aged sbout -64 yeers,
. Shunter MR 447,‘ ’
S.Railuay, Yeswanthapur,
(Retired), No.6S/G, -
Reiluay Quarters, Yesuanthzpur,
" Bangalore-22,

'« 8ri Shanmugam, . ‘

144, /o J.Subramanye Mudaiias,

"7 aged about 63 years, A
Driver Pussenger, MR 772,

 Bangelore City, $,Railuay, .
(Retired), No,586/1, S5th Main,
Basavanagar, Vibuthipuram tixtension,
Bengalore - 37, =

.. 7+ Pkbdul Gaffoor, - :
11¢ S/Q Ballary Rbdul Khader,
* aged msbout 62 years,
Oriver Passenger, MR 387,
S,Railuvay, Shimoge Touwn,

No,105, 6th Cross,

- x : 98/92,
"~ Sri B.AR.Thyegarajan, 298/ .
. 8/o hnentharaju Pilley, s
120, , ;
aged about 73 years, - _
Briver Mail, 8,Railuey -
¢ Bangalore City, C/o Sgé.ﬁ.@asan,ﬁesidinq at
N@?Z@?ﬁﬂinNo.SS, CKC sSarcen, - T
# LalbdEReL Yes Road,
7 Bangalore 4 N\
el ey \©
& dah

-aged—about )78 [)yzars .
('§gﬁﬁ%@mqﬂR)32.Z S.Railuays,

‘Bangalore 1%y, C/o Phillip Moses, -
\\szge/ﬁgéRai'Uay Quarters, ' ; ,
’Gﬁéﬁéﬁﬁﬂﬁ#ﬁhhitradurga Disivict. o<« RPPLIECRANTS,

| - Applicants in S1,No,
Basevanegudi, Shimoge Toun - 577 20T, g5 40 119 in O.AoNg,




122,

123,

124,

125,

126,

121.

128.

129,

| "';i;iw:;"1e .-:- |

Rangaleh,

. &/o Thirumellaiah

aged gbout &9 years,
Shunter, S, Talluay,
Shimoga Toun,

'Hosshalli, Amruthuz,

Hobli, Holsgunda Post,

- Kumigel Teluk, Tumkur "District,

K.Raju, S/o0 Kuppan,

eged abouit 51 yeers,

First Fireman ML 1141,
S$.Railvey, Bangelora L’ry
C/o Station Mastexr,
‘Nayandahalll Railuay St=tinn,
Bangelore-SQ.

L.k.Fleury, 3/0 J,L.F lPLry,
aged about 53 years,

Mail Driver MR 583,

S.Reiluay, Hariher.

No.16, Ramaiah Leynit,

‘St.Thomas Toun Post,

Khammanahaili, Bawqalorp-aé

Nega, S/o Siddeppa,

aged sbout 68 years,
Shunter MR 252, S Rziluay,
Chicjajux, Aorehora uo‘or/,
Chicjajur-577 523,

Veradaraj, S/o Kuppusuwemy,
aged about 62 ysears,
Driver Passenger MR 495,
S.Railveay, Bangalore City,
No.24/16, 12th Cross,

-Magadi Road, Bangalore-23,

Smt Papamma,

ed wpbout 51 yesrs,
N?o ‘late S,Nage,
Briver Passenger MR 133,
8.Railway, Arsikere,
Behind 5¥ Marrys Church,
Rr81kere-573 103.

K«R«Seetharemaiah,

S$/c K.Remasuamy Shastri,
aged about 73 years,
Shunter MR 587, -S.iieilua

y .
: Mysore. No,921, Ksoka Las{eross-SS,

Hallathkerei Mysore.

KeSrinivasalu, S/o0 V. K.lshnasuum;,

aged about 62 years,

Driver Goods M 747, S.Railvay,
,Byepenahalli, No.8, Ist Street,
Markhem Road, Cross, '

: Rshoknagar, Bangalora~2v.

<y .

‘e

.«s APPLICANTS
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130,
. :

T SN

.7 8mt,Noreen Fletcher, '
“'.iaged about 62 'yéars,
'vij?o late V., Fletcher, -

-flail Or iver, S,Railuay,

- Bangelore City, No,8,

Deukar Road, 9th Metn, = -

Mathikere, Bangelore-560 054,

131, Smt,Lekshmamma, -
~ aged ebout 42 years,
,W?O;late K.Siddeiah,
Driver Goods, S.Railvay,
Harihar, C/o S.Revanna,
- Pointsman Subramarys Roud,
Ralluay Station, Nettana Pus:,
Puthur Taluk, South Karara,

132, ‘Smt.Shanthamns, .
: . aged ebout 43 years,
U}o late Thippasuamy, . -
+First Fireman ML %247, .
S.Reiluay, Chicjsfur,
-Jenatha Colony, Hoserizgora,
Chicjajur-577 523, -

133, Smt.S.R.Susila Bai,

. " eqed ‘about ‘54 years,

U/o lote S,Rema Rao,

Diesel Acsistant MR 723,
S.Railuay, Yeswanthapur,

C/O‘ SORB\IV.{.’ NC’Q?S/J) o .
Railway Quarters, Yesuenthapur,
Bangelore-22, :

134, ‘SmtvSharadamms,
aged ‘about S3 yeers,

' gﬁ ) /Yate R,Remoo,
Dyfer Goods MR 456,
9,Railuay, Mysore,
No0.2065, kkbar Road,
flandi Mohella, Mysore,

135: Smt,Kanthamma, -
"~ aged about 51\yea;s,.

U?ﬁ late RajemaniCkam,
~Driver Goods MR, S.Railuay,
.ﬁfggggre. No.9012,

“LatchaWaik, Quarter,
'3§éggﬁﬁ?§aa, Arsikere,
Y NN

( =aged ebodt; §8°years,
w¢  Drdver P S kger MR 107,
r(z§§5§§31ga),yﬁ7icjajur,’ | :
U 'Stngdnahallf, Singdnahialid Post,
*\\ 5. Gubbl _Falyk, Tumkur District,

"

... APPLICANTS
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138,

1 39@}

140,

141, &m

142,

143,

-h,Shiveppe Reo,
8/o0 H,hnentha Reo,
‘aged ebout. 63 years,
Driver Passenger MR 47€,
§.Reilvay, krsikere.
No. 496, Bunng Mantap,

h

1B' Layout, Shiverathri Esueranagar,
Mysore, :
Smt.Bebble Rezoric,

ed about 44 veers,
u?o late P.Rezorio, 4
Driver Passenger ™ 461,
S.Railuay, Bangalore City,
No,932/3, Opp.Kirsn Building,
2nd Mein, 5th Crose,
K.N.Extensicn, Yesuanthepur,

~Bangalore-22,

ﬁSmt;B.S.Susheélamma,
“aged about 50 years,
_.wa

/o late H,Shankar,
Driver Goods MR 492,
S.Railuay, Arsikere,
C/o V.S.Laxmi Remana, Ne.82/%,

"Railuey fuartcrs, hrsikere, .

Smt.S,Seresuathamma,

ed ebout 58 years,
u?o lete A.R.Srinivasa Rao,
Briver Goods # 773,

S.Railvay; Yesuanthapur,
Bangalore. No. 547k, Sth Cross,
E&tension, Trivenl Road,

thapur, Bangzalore-22,

? .Hansabai, .
égeé about 5% gears,
t/o late G.R. riniVasamurthy,
Goods Driver MR 7350,
S.Railuay, Frsike;c, No,72/3,
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt,P.Savithri, :
aged about 52 yeers,
U?o lete P<M.Pandurangs,
Oriver Goods MR 712,
S,Railuay, Yesuantha;qr.
Bangalore-22,

Smt.Mestan Bi,

aged sbout 60 veers,

M?o late Mohemed Sherif(,

Driver Passenger MR 419,
S.,Reiluay, Shimoga: Toun,- ,

Near Anjaneya Temple, Hassan Road,

RArsikere,

soe APPLICANTS
’ ...Contd /"




-‘144.”f5r1 Prasad Kiren,~ M

;-7 "> aged ambout 24 years,

S?o late. Govindasuany,. L
Shunter MR 386, S,Railvay,
Arsikere C/o grlniVasan,
Railluay Ticket Collector, s
Neer Reiluwey Under Bridge, o
Hessen Road, Arsikere, '

145, ‘Smt.Rechel B'Monte
o ed .about 58 ysars,
vQU30 late H.R.O Ncnte,
- Driver Mail MR 2% '
"~ $,Railuay Bangalc“u,
" N6.220, VST Road, L
- Opp.Banasuedi RaiLUay 0t=.;ov,
Bangalore-84, 4

146, Smt,Nishajen,

ed about 58 y=zaurs,.
U?o late Syed Abaul u‘c,z,
hssistent Guerd, &,Railvey,
Bangelore City, :
C/o Syed Chouse Fasha,
No.304/1, Railuay Qusrterc,
M.G Colﬂny Bangslecre-27,

147, - Smt,Rsiyajan,
ed gbout 60 years,
U?o late Tajpesran,
Passenger Dodver MR 475,
S.Railuvey, Mysore., Nec, 6,
R.V.Leyout, -Seshadripuran,
Bengﬂlore-ZD

148, Smt.anamary, :
- aqed ebout 43 years, .
U?o late k.Chendran,
‘Shunter MR 359, S.Railuey,
Bangalore Cantonment,

Muthamma Garden (Chinnappe Gerde:.;,

Munireddypalya, Bengalore,

149, Smt.Jyothilakshmi,
ed about 50 yesrs,
U?o late Chinnavenkats Remenapba,
d&tsaeékhsaistant MR 567,
ffgﬁfibgg iay, Areikera, €fo Jeyeppa,
7 p0 1\postman, 1 Cross,
Hessan Roed,

&y Rrsikeheg‘

A ok ) R
‘1%0, <Ba§;ram)53 igh S.khe N
ﬁ\<4W\S’o S. &pé neyaram Tivei,
\ .Railuay,
ﬁ\ Hosamcne 4th Croea,

esa IPPLICANTS
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K Nadurai e

S/o Kalu Nduﬂaliyar,

aged about B5, years,

Gaods Driver, MR 680,

,Rq%luay, Shimoga Town
Q

clony, Near Railuay Statiun;

 Shimoge Toun-577 201, )

152,

153,

155,

156,

157,

H.S, Sathia, éreyans,%at'
5/0 H. Sﬁiﬂthaaiah,'” : .
aged abdiit 63 yeors, TR

" Shunter MR 797,

Bangalore City, S, ROJJUC,V
No.17, Ramakrishnaiah S+rcet,
Seshadripuram,

Bangalore-560 020,

Kousalya Bai,

aged 52 years,

M?o late K.Keroji Rea,
Driver ‘Goods MR 63:,

S RallWay fiysore,

No &9, looo Colony,
Railuay Duart°r
YadaVa iri Post,.
Mysoraozp

"R, Pramila Bai,

ed about 50 years,
M?o late J,Sathyanzreyara,
Shunter MR 748,
Bangalate City, S.Railuay,
No,3; Beeradeveru Gudi,
Ranasinghpet 4th Cross,
Banga@c;e City.

Khamrunnisa, :

ed abott 43 yeers,
M?o late Yusuff Sherlff
Shunter MR 835, S.Rellway,
Bangelore Cantonment No.99,
C/o Sajjad Sheriff,
Jadidasnager, 3rd Créss,

.D JeHalli, Bangalore~45.

BoN,Nagaraja Rao,

S§/0 BuNeMoorthy Reo,

First Fireman ML 1525

'8 ,Railusy, Mysore, Nn.11z

Kanakagiri, Municipal Farm Road,
Vidyaranyapuram, :
Mysore-570 008,

ﬂrokya Mery,

ed about 60 years,
M?o late M, Chinrasuamy,
Driver Passenger MR 82,
S.Reiluay, krsikere

RIS
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'158;;,V.ﬁ SeIVerangam,.rﬁfT‘

':f o Belvéthagrama, RN
_Mt*Mysore-570 015.‘ﬂ1ﬁ?_hltl

L

S/0 ‘V.B.Rppaiah Nudaliar,‘ ;
 _eged amout 83 years, .. -
* _ Driver Passenger MR 483 |
~ S,Railuay, Bangelore City,
No.63, Pillenna Gerden, -~
- IIT Stage Rallway Laycur,
’ ~Bangalore-560 U4o.

‘ ﬂﬁg;f‘F hrokya Dase,

_ S/o M.Francis (;ate)

_aged about 24 yeers,
Driver Pessenger MR 234,
S.Reilvay, Heriher, I Cross,
'01d Arlapur, Guthoor Post,
Hariher - 5§77 603, :

" 160, - M. Sundara,

ed about 55 ysars, y
W?o late G,Ethirajulu Raidu, ’
-Briver Passenger fR 90

. S.,Railvey, Bangc;cre City,
_No.208, ﬁﬂﬁ‘ﬁolony, Whitefield ?oad
' NadhEVeFU“a Poet

Ba gelore-SGD 0&%&

Apl, Be roja '

AR ed about 54 years,

»fu?o late D,Rrumugen,
First Fireman, S.,Reiluay,
Bangelore City, No,U/41,
SelVanagar, Okalipurem,
Srirempuram P.0., Bangalore—21

162, Shanthamme,.

" _aged ebout 60 yesrs, :
‘N,o 1ete Sunder CGadji, -
Briver Zoode MR 705, o

' 8.Railuay, Heriher,
No.79, Cld RArlapur,"
, Harihar.

163( ;#Anthonlamme

‘aged_ about és years,
Al o 1Tkte B.Sandisgo,

6}“’ At ey R 805, S Railuay,
r ﬁrsik@gé Nar‘an Villa,

d Behfhd ﬁ §ar1y s Church,

{
( Rrsikari.

gwé @b u 57 yeers,

3q/Late Bnthony,
Mﬁﬁ@mﬁbzf R 537, 3yRalluay,-
'~a —jmkere Behind St,marrx
‘/“ ‘Church, irsikere,

A... BPPLICANTS.
.. Contd,/-
e



166,

: Sallath Nary,'

aged ebout 58 years,
U o late .Arokya Suamy,
Shunter MR 219,
S.leilway, Hariher, - o
C/o Thomes, TXR's Office, .
S.ualany, Birur.. . '

P, Uhanalexmi, ,
ed asbout 49 yeats,
U?o late P.Munisuvamy,

" Driver Gonds MR 683,

S.,Reilvay, Harihar,

Yy
: 0/0 late Sunder Gnaliaii.

No.79, 01d hrlapur,

‘,Harihar.

167

-Kamakshiamma,
sged aboui 58 yzars,
U?o late Chokkalingam,

Shunter MR 227, S.Railusy,

. Yesuanthepur, No,48

168.

169,

170.

Selveanagar, Behind Bavi Talkies,
Srirampuran, Bangalure-21,

C Fletcher,

S/o R.Fletcher,

aged about 62 years,
Driver Passencan MR 391,
S,.Railvay, Mysore,
No.58/59, Kennedy Nest,
Pushpagi;i, Mysore, -

Razia Khanum,
ed about 28 years,
30 late hbdul Hameed,
Shunter MR, S, Ralluay,
Rrsikere, t/o md. Rbbas,
Gopal Singh Quarters,
B.H Road Rrsikere.

Mazbaol Jan,

ed-about 43 years
U?o late Ahmed Balg, '
Shunter /R 521, S,Railuay,

Bangalore City, C/o Afroze Belgq,

‘No.99, 3rd Cross Road,

171,

v

Iadidas Nagar, D.J. Halll,
Bangalore-45,

KeV.Surappa,
570 Venkatanarayenappa,
aged about 72 years,

Passenger Guard EM3 887,

S.Railuay, Hassan, N2,81i3,
9th Main, 4th Block, ™
-Jayanagar, Bangalore~1..

-

oo RPPLECﬁNTS
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:‘nsrinivasan,"

- 1’8/ Remasuemy, -
" aged about 64° ears,

174,

175,

176+

177,

Driver Goods MR 755,

S.Railuay, Bangalore City,
No,62, III Cross,

K. N.Extension Y=sUartnapur,
Bangalore = 2§ .

S.R Sarasuathi

‘aged about’ 59 yeurs,
v/

o late S.Rajagrpale Fec.

* Briver Goods Mi- 737, -

Yesuanthapur, S.Rsillay,
No,28, Rnajana Nilaya,

11 Main Road, B.K.Nagar,
YesUanthapur, Banga'ore 2720 .

Farida Banu,
agad about 35 years, -

/o late Syed Nisser

Diesel Assistunt ML 12
S.Railuay, Arsikere, !
Bsoke Wast Cross-20,

4%

Y -

"%
| N
| =Se'ws o &

Mysore,

C.N;Sareerénga; o
S$/o0 C.Narasimhachar, -

‘ aged about 59 yeears

fissistant Guarc EMT 726,
S.,Ruiluay, Prsikesre.

' No.46/2, ilo RMS Road,

RrsikeLc.

'E.Chandra Bai,

aged about 54 yeérs,
M?o late Y.Ekambaram,

- Driver Goods MR 379,
- §.Railvay, Yeswanthapur,

No.4371, 3rd Cross,

_13th Nain, ‘Subramanyanager,

Bangalore-21,

Philomine,

ed about 58 years,
U?o late T.Rrokyasuainy,
Briver Mail MR 18, -

—S5R: ilway, Bangalore City,
/?537'323, anumantheppe Road,

111, Ramasuemy. Ha1va,

mﬁw Pen ‘§
i-i! ;\{
ev 56 years,

tUFe~1at9!K Krishna Iyenhgaiy,

\ Passéﬁger uard EM3 371,

\ fﬂa@ vay, Bangalore Ci+y
SNy OV67% Milk Centre,
Vwﬁyéranyapuram, Mysare~37C 008,

L 3 4

APPLICANTS.
'Contd.«-/f-Q



179,

Y
| Driver Passenger MR 73,

180..

181.

1082,

: 1 83:.

184,

185,

"5th Cross, Mouss

~_3.Raildeytvﬂysmre (3KLR),
0

ia 26 e
‘B.JaYamma, i
aged ebout 57 years.,
?O'IQtB N,Basavareaj,

S,Railuay, Arsikere,

t/o B.Vasanthakumar,
"‘No.6/C, Reilway Quarters,

Near Children's Park,
Bangarpet.

Zailunnisa,

sqed about 630 yewre, '

“30 Syed Yaseem (1ate),

Driver Goods MR 4%0,

S,Reiluay, Mysore, No.2599, ,
Biven Khana Foao,

Mandi Mchalle, Mysoze.

A.Rahimen Knan,

S/o Imen*Khan,

aged akout 69 years,

Shunter M 300,

S.Railuay, Harihar, .

No,452, I Cross, Ganchinsgar,
Harihar. .

Prapullekshi,

aged ahout ®1 years,

M?o late Christopher Andrsus,
Driver Goods, MR 570,

No.94/8, Loeo Colony,
Reiluay Quarters, Yala®agisrl Fo2t,
Mysore-20. '

Gayatri Shanmugem,

aged ebout 38 years,

U?o late S.Shanmugam, -
Briver Passenger Mt 205,
S.Reiluay, Mysore,
No.94, VRE Reiluay Querters,
Mysore~20, '

N.Narayanasuwamy,

S/o Narasappa, :

aged about 62 years

Shunter MR 440, S,Railuay,
Yeswenthapur, No.5/6/47,.
Laxmipurem, Near Rsilway Station,
Hindupur,. '

N.Mohiyuddin Khan, S
$/o M,Abdul Nabikhan, e
aged ebout 63 yesrs; - :
Guard Passenger EMT 461,

S,Railhlay-, Nysore’ NO.2244, :

Sawday Roed, Laskhkar Mohalla,

Meene Bazaar, Mysore. ves RAPPLICANTS

olcontdo/f:
; e




] fp 31
g; ere applicants

B Rallway, Bangal

c/o F.Cs Nathan~ Nori

Mukthe Earﬂan, ’5‘&j:é¥£?;g

Spur Tank Road, Chetpet,

Medres - 600 03..3_; e e

‘187, K.K-Ba3arathnam,
S/oK.h. Raghevan, 7 -
retired Brivex 1BY’ Grade,_
Staff No,P,5521, -
“Rajaneesh m ShoranJr.

188, . K.Velu. S ) Unnori,
.Retired. Guerd B! Grads,
-§,No. 6314, Devaki Saﬁanan,
Nedungathoor, hnrand“ = le

139, K.Kesevan, 5/o K@h&hy,

’ Retired CGusrd :
8i,No,6066 .
Sﬁanthi BhaVan,
Veloor..

190, P. ParamaSUaran Neir,
3/0 Krishnan Neir,
Retired Guerd "% Special braﬁe,

.u77/92..

§,.No,5077, Pedinchare Chonal House,

Shoranur-1.~«

191, V .CeSankunni Neir,
' S/o Achuthen Nair,
Retired Guard "A"
Special Geare, S,No,6172,
ARyikkara House, Kevalappara,
S oranur. '

192. P, Sundaresan,
S/o Kunhikoran,
"Retired Driver BB
S,No,P 6439,

Almpadas, /7,
/g”fi;!pg§‘ te Providence High School,
&0 ~Gendly ~eed, Calicut,
r ~ \
(o Gty
/f 2493 r;x‘i my piliai,
. Sy N ArGfthalam Dillad;
i (a?_\Re ire& Jbrd A% Grede,
 ErgS.No, 10 72 3 Gift House,
\ ﬁgﬁgkéd Shoranur.

kx CALOQE .

,;

Applicants in S1.Nu,
487 to 193 eare
apgplicants in 0.k.44/93,

e 0.8 MPLICANTS.
4o.cﬁntd /“



=

R Ramar Natr,. L L B
;5/0 K. Nerayanan Nair, e s . T
. Retired Driver ‘B' Staff U IR s
V:N-.P 2314, : i o '
Raviyankandath House,
Chuduvalath0|r, Shcranur =~ 1.

L

N ‘Qz{;;{‘f’““ ‘J o, TTRE 4 " s, ¥

195. E, K-Ramankutty Nair, ' |
"3/' Kenran Nair,
Retired Guerd Speciel Gvaup,
S,.No,6096, Mundenath ”ohss, '
Eheruthuruthy Fost, .. . . ol
Trichur District. : a :

496, R, Krishne Naidu,
“*** /o Remakunhan Nsidy,
Retired Driver 8%, : ' . :
E NelliaseerarambiJ Houve, ' ST .
Mudeliar Strest,
Shoranur - 1,

197, L.Manikam Mudely, : |
5/o C.Lakshmanan Nuduly, ’ : ‘ -
Retired Oriver 'C° 4
S.No.P 4026, Manickanivas,

N.G.Rnad, Shoranur-3,

aale e AN . v et

e aeramiid Al e AL

198, T.V.Sreeman Pillal,

, S/e T.V.Ropan Pillai,
Retired Oriver YA' Grade,
S.NnyP 1794,

Sunil Vihar, Ganeshgi'l
Shoranur-1.

198, E, Paramesuaran,
'S/e P.N.Sghresanams lyer,
_ Retired 'R Special Grace Guard,
S$,Nv,1495, Devi Nivas, _
Nedungetur, Shoranur-1.

200, T.Sankunny Nair, $/s M,Pchuthen Nair,
‘Retired Guard 'h' S.Ne.6459,
Padmalayam House, Paruthlpra,

Shoranur.
201. C. Balakriohnan ' Applicants in Sl.Na.
S/o T.Sankaran Nair, 194 to 201 are

Retired Driver 'e’', : applizants in 0.h.45/93,
Staff No, P 5702, R
‘Krishna Vihar Uellathccl tager,

P.0. Cheruthuruthy, '
Trichur District, “os RPPLICANTS

v . -oa 0 Cont../

""'so d
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203,

204,

285.

2064

207.

208,

-K.,Gavirdan Kutty Nair,
S/n C.K.Achuthan Neir,
Retired Driver, Staft No.F. 2803
"at Special Grade, Uedakkexownanath '
House, Chuduvala*hur, bhoranur - 679 121,

P Remankutty Nair,

S/o Z.KSharkaren Neir,

Retired Guard “AW" :
pecial Grade, Staff Na,

E 14671 PJullconni House,

ChUdUValathUl Shorauur-..

P.Narayans Pillai,

§/0 P.Krishnan, Retired .
Briver “C%, Staff Ne,P 35504,
Poovathingal HdUse,
Kizhekathil, Pannt nlpra,
Shoranur-1. ‘

S.Raman Nair, S/m Krisrnan heir,
Retired Criver "“CH

Staff Ne,P 7065:, Sxam:icel nousE,
Chennthurezthi cht

Trichur Districi.

V,Nsrayanan Ezhuthachan,

‘ S/o D Velu Ezhashachen;

Retired. Lets Shunter,
S,Ney P 8117, ‘Devasamperamnbil House,
Mannenur. Post, via nevelapalia.

K.Chellan,- S/o Te Kar Wwpan,

Retired DOriver “C“ §,NesV3,
Muthukurssi Kunnath House,_
Genashgiri bust, Shoranur._'

K.P.Gopalan, S/s K.Nareyanan dembiar,
Retired Guard "B"m S. No. 7525,

“{egela Sadan®,

Railuwey Booking Oflice Rcad,

Shoranur. o

2094»“2 M.Kesavan, 5/- Perugan,;

ired L.F.Man g,
'S,.No, PYJ 10026,
athil House,
th akulam, Shoranur.

210ﬁﬁfmgﬁzﬂkaranarayanan,

&\159602& indan Nzir K.,
’Rétireq,vxive' KA Speciel,
l%f ‘é911 Rama NlVas‘~
Nanjakad,

. .
p
‘g . ree -
>}, N
). R :
4 .

APPLICANTS.

oo e Contd /"



2312,

213,.

214,

21 50

216,

217,

218.

219,

220,

K.hchuthen Nair,

8/oc Achuthan Neir,

Retired Loce Shunter,

8.No, B 6054, Kedambet House,
Mundemukem Amsom, '

Post Ganashgiri,

Shoranur=-3,

C.Manimuthu, S/o Chambaks
Mudeliar, Retired Driver "&",

©.3,Nn,P 7492, Nambaznthodi ncuse,
No,179, Mudaliar Street,

Shoranur-.

K.P.Govindankutty,
Since deceased by Legal Repiesentative,
Smt.Sulochana Amma, HeNn,5/%37%,

‘Namban Thodi, Mudeliar 3treet,

Shoranur-1,

.E.Bslasubremanis Meron,

/o0 Madhava Rao, Retired,

Driver "B"™ Grade, S.Nn, \' 6,

“Geetha Nives', Ponnemengalam House,
Shoranur.

K,3ankaran, 3/o0 Medhaven K.,

Retired, Oriver "“A%, $.No,F,4805,
Kayanathuthedi House, Kallippadam P.0O.
Shoranur - 2.

V.K.Velukutty, S/0 Kelu Neir K., L S$1.Nos, 20% te
Retired Driver "%, §,No,9730, 216 are applicants
Karthika, Kenalappara, in O.ke46/93.. -
Shoranur.

M.Velu, $/o Velu,

Retired Driver "B" Grade,

Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppars P.0,

P.P.Velukkutty, S/o Snanku,

Retired Driver "B", ,

%,No, P 7192, Padinchaervettil House,
Karakkad, P.0.Kavalappare,

P.T.Ouseph, S/o Thomen, Retired.,
Guard “B" Grade, S.No, 9431,

- Yayyappilly House, Vappalassery P.0.,

Angamali, Ernakulam. R

P.Krishnan, $/o Imbichyedi,

Retired, Driver "&"“ Grade; . | e
%,No, P 5730, Krishnaghar,, o e L
Nedungathur, Shoranur-679 127, ‘o -+ +0oRPPLICANTS

oesContd./=
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- 221, M.,Chendukunhen, SN
S 'S/o M.Imbichikutty, =~
- Retired-, Driver "A" :
Special Grads, S.Nn.,F 2857,
Pilassery House, P.08.Vengeri,
Via Calicut. '

222, M.P.Kesaven Nsir,
. 8/o P.K.Chandu Nair, Retired.,
Fireman "B%, S.No.3461, '
" Chemmanassery Padinhara Houves,
Kottnel P.0., Calicut,

223, . P-.K'.Rama'panicker,’ ' : "81.,Ne,217 to 223 are
- S/o Chamy Panicker, . enplicants in 0.A.47/93,
Retired,, Eaeed.“R" Greds, o
S,Ns.8284, Navaratne,
P.0.Kunniampuram,
Ottepalam=4,

224, K.Balakrishna Menon,
5/e P.Madhave Menan,
Retired DBriver
Special Greade, S+taff No,P 2437, A
Kerandathil Hcuse, Kerancdathil czne,
Trichur - 1,

225, NK,P.Chinnan Menon,
S/e P.Sankunny Merern,
Retired Guard 'A! ’
Speci-l Grade, S.No.9333,
 Rlongot lshas, ®.0.Pulaked,
Viz.Chelakara, Trichur, :

226, M.P.Gopale Pishareti, .
S/e L.P.Raghava Pisharcti,
Retired Guard Special Grade,
Paornima Manjakkead,
Shpranur-679 121,

227, C.Chandrasekharan,

-~ 8/a M.K.Mennn, .
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Rshak Nagar, Kamboni Rced, .
fyyanthele, Trichur~3.

228, V.M.Abdul Kadir,
‘ S/e VMiMohamed Haji,
Retired, Guard fA! Spacial rade,
5.Ne.9826, 20/1€3, "THeupatni®,
~Pawthol, Trichur. ’ ‘

7 SOMINIS 3
ZQQ;b,ﬁ;QA,,es‘hran, S/o 0.S.Paran, S1.,N0.224 to 229 are
R

< et Topds Guard, S.#s,b 1933, epplicants in 0.K.48/93,
& "f?*mp ﬁg h Houss, P.0. ' -

\l

-0 KipFkencrmay, Via. Triqhur;'

‘{ﬁ( ~ ?g‘éiéff@.sao) e APSL CANTS
‘ : \'e j )5 ) .nt o/ ‘
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230, .

... 72 £:~

P.Narayanan,

. 8/o0 Sankaren, Retired,

Special Grade Guerd,

- S,Ne.EE 86, “Ushas",.

231.

Rayaroth Pafamb, P.0.Paral,
Tellicherry-670 671.
V.{.Sankaran Nair,’

8/o T.Nareyenan Neir,
Retired ,, Guard 'A' Special,
S.Nb.12746, Ashirvad, Perel,

P.0.Koothuparamnhe,

P{n-670 643,

232,

2373,

234.
235,
236,
237,

S
238.

2391,

C.HsBalen Nambiar, -
/o0 Kunhikrishnan Adicdi ¥.,
Retired Guard, 't' Ti..7:3
S,MNo,:997, Usha Bhaven,-

P.0.Knttayampoil, Via. Telliicherry.

‘M,Padmanabhan Neir,

S/o B.V.Krishna Meron, Retired,,
Driver 'A' Special, S.he. P 5754,
Davi Nivas, Kottara*htmpars,
P.0.Azhikode, Cepnanore,

. K.K.Susheels, W/ Leate

UsC.Pnand=n, Retired,, Driver gty
S Np,2635, ®Anand® Viher, VYlavil,
Kannur -~ 670 008.

M,Narayani, W/o Late K.P.lNarayenan
Nair,. Retired., Guaxc 'C',

S.Noy 1903, Madathil House,
P.0iChirekkel, Cannanore- 670 011.
K.Kunhamboe, $/n Rppu, Retired.,
Shunter 'B', S.Ne.P.5331%,
Packkadam House, ‘
P.0.,Trikkripur, Kazharged.

K.M.Vanajakshy, /o Late C.H.Gepalan,

Retired fuard ‘'A!' Special, =~ .
S.Nn39498, Chettiyam Veettil,
Near Railway B Cabin, B8adagars.

R.K.John, S/s Rsd.Kurian,
Retired., Guard 'R!,
S.Ne.9€83, Ariyathu Perambll
House, Pallam.P.0., :
Kottaysm = 7.

R.Merappan, 5/s Rama Gouwndan,
Retired Dgiver, 'C' ° 4
Staff No. P.2718, ED-118 .

{Reiluay Celsny P.0.,

Erode - 638 002,

§1,Nu,230 te 238 are
applicants in 0.k.49/93.

) e 4 »
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240, K.C. hallappan, |
® $/o S.Chinnappa Geunder,
' Retired Driver A Spscisl,
- §,Ne, F 2946, Dgor I7 od,
' Parvathi Krishnan Street,
Kollem Palayam, '
Erada - 2,

241, P.Karuppannan, S/o Pnngi; Goundar,
Retired,, Driver 'A',
S.ho, P 3583,
Korakattu - Valasml
Door flo,5229/R 14, Caausry Rudey
Erode-~7, :

242, M, Kandasany, S/s Narap;a Counder,
Retired Driyer 'C!', S, No.P 2493,
914Bbﬁy BYN- Roed, Erode-GSB 02,

243, Nuthusamy, S/0 Palani Gounder,
: Retlred Driver'C', S.da.P 376¢,
Raghavands- Nagar, Ereds-?. -

244, A, Ramasamy; S/o A;e—ﬁéuhn«n&

‘ Retired, Branter'®8', S.No, Zdab
Pudhupalsyam, Joor 246,
Rlampalsyam P.0,.,, Erode-8,

245, S/Kandasamy, $/o Sengadan,

: Ratired Driver 'C',
Staff No.P 4103, Ragevana1dar
Nagar, Door No. PARB 18, Cavery R.S.,
Erode-7. ,

246, C, Kumarasamy, $/o Chellappa Gounder,;_

‘ Retired,, Fireman '8', S,No.P 7885, -*
Door No, PPI 283, Pudupalayam,
Allampala'am Post, Erode-8,

247, T.3. Peerakhan, S/o T.JeJamallutheen,
Retired,, Driver ‘&7,
S.No, V, 38, O.No,94, Ralluay Colony
Post; Erode, :

248, Velsppa Gounder, K,
: 'S/o Kolands Goundar‘
iﬂetired Shunter 'B

o 9? “Door No 197,
N, udupeia Akkarkam, ' . o
t,:ﬁlb%b%Laygm P.0., Trodo-d, ... APPLICANTS.,

f..Cpq;d./-




250, |

251,

252,

253, . P. henooda Gounder,

254. .

255.i

256,

257.

. 34 4o

A, Nellasamy,

‘ S/o Ao Gounder,
- Reslirzd., Driver 'BY,
S.No, PT3 10237,

- D, No.280, Puthupalayam,
- Rlaempalayam P.0.,
- Erode-0.

'N.Kaliannan,

 5/o Ngllagauwnder, . ,
' 'Retired, Diesel heskstant

S.No. P 4011, Sastri VNagar,

- D.Nu.55, Near lerer Tank,
" Erode bSB 002,

K.Ramasamy,

S§/o Kalianns Goundan,
Retired, Shunter 'B',
S.No.P 3958, D.No 57,
Bdappalli R.S. Pest,
Cavery, Erede-7.

S/o Palani Bounder,

. Retired,, Shunter B,
 S,Np. P 4429, D.Ne,58,

ﬂdapall: ViLlage
Pappapaleyam, . Cavery R.S.,

| Erade—7.-

P Nuthusamy,

S/o Pegizni Gzourdsy,

Retiredy, Shunter 'B',

S.N! P 50” udhupa_gycn,
.No 263, Agraharam, _

Alampalayam P O., Erode-8.

V.Sengodan,

S/o Velappa Gounder,
Retired, Shunter!B!,
S.Na. 5133, D. Nc.Z/HD

Ottapalll, Plllayar Vail Streeto

Cavery, Ernde-7,

Ke Chinnappan,

S/c Komara Samy Geunder,
Retired,, Driver 'C?,
~S.Na,P 3531, Avakathu,
Cavery P 0., Colony Roed,
Eroae~7, _

P.Venkkatachlam,

S/s Peruma Gounder
Retired., Shunter ig
S.Ns, P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Cavery R.S.
.Ernde-7.

e L
I

e
§

... RPPLICANTS,

. .Goglontdo/—




274,

276,

2774

273,

280,

'P M SreeniVasan,
'S/o P.Govindan, Retired.,

- Guard Special Greds,
S$.No.12054, 'Smrithi', :

 Post Uengeri Mathoth Paramba,

278,

Calicut.

- P, Krlshnan, :

' 8/o0 K.Perumal Naluu, -
Retired., Driver 'A' 'Specizl, -
- S.No.P.4360, 3/275, ce

Opp. Spares-Land,

“Vadakkanchery,

Trichur-680 528,

A, Bhaskaran, S/o 8ipu
Retired., Driver 'C'
S.No. P 4301,
ﬁyyanatu Parambu House,

_Ayyappankavu Road,

Kochi-18,

K.Choyikutty Kanhnoli,

75/0 Kandan, RPtlreu.,

Driver 'C', 3.Ne, P 9410,
Kannoli House, Kacheri Rnenm,
Desom, P.0.Calicut-673 011.

C.Madhavi, W/e Laté
C.K. Krlohnan, Retired.,, -
Driver 'C', S.\e,P. 3737,

Krishna NlVaS, Poolayll varemba,

P.0.Kallayi, Callcut~673 UG5,

T, Kesavan Nair,

5/9 N.Govinden Neir,
Retired,, Guard -'8', .
S.Ns.4956, Santha Sadan,
Chuduvalathur, _
Sheranur-67? 121,

Mm.Eliaes Aron Raj,

'S/e S.Mariadess, ' .
Retired A Special Briver, .
'$.No., P 3702, ED 196 E,
Railuay Colony P.O.,

| ='?“*33§: de - 638 002.
fﬁaj‘ﬁ‘ﬁf’%o; , 8
% 7

'Gsﬁ@f;ppa Govindan,

W C\Chinnappan, Ret ir"d
e, S,.No. P 3631,
Pftailuay Colony P.O.,

R
- o

S1, N0.269 to 279 are
applicants in 0 .3.52/93

v.. APPLICANTS.
... . Co nta.o /"




282,

283,

204,

285,

287,

289,

. 38 *

M.Kasimir Leuis,
$/0 K.Maria Louis,
Retired,, Guard A Epecial,
S.No,%2119, Annadurai Street,
Nedar:Hetley . T,

3

 Erode-63¢° 002.
K.Muthusamy, .S/8 Kelandai

e

Gounder, Retired,, Guard ‘B',
S$.No0,12011, 172 Ramameortny
Street, Kollampelayen,
Erode-&3%5 002,

K.Sunderesan,

S/o0 N.Kalyanssundara Mudaliar,
Driver R Grade, S.Ne, M 2578,
Ne.48, Lenin Street, |
Erdde Railway CelonyPost,

© Erode~2, = .

K.R.Lakshmanan,

$/o0 M.Rengasamy Xarar,
Retired., Driver *A' Spacial,
Staff No.P 4467,

Morth Eda Straset.

Bheema ‘Nagsar,
Tiruchirappally,

- Pin-620 001,

K.Subramaniam,
$/o S,Krishpasany, Retired..
Driver 'A' Special Grade,

S.No,-P 1788, 43, Lenin Street,

Railuay Colony Post,
Erode-638 002,

R:%ethuraman,
S/O Rathinam, Retired. ’

Driver 'A! Special,

S,No, P 2888,

Ilemathi Illam,

106, Bharathi Palayam,
Mowlappalayem P.0.,
Erede-2, '

M.Ehinnappan,

5/ C.Moskkan, Retired,,
Didsat Shunter, '
S,.No, P 7785, 7/8B
Railuay Colcny,
Erode-2,

S/e M,Mathan, Retired,

Driver 'A! Special,

S.Ny. ® 3779, 107,
Kamalegam, Barathy Palayam -
Streef, Mulepalayam P.O.
Ereds-2, o

... APPLICANTS °
e sCO@t‘.‘:‘/- o




RN

SRR )TﬁQSaﬁQeig’S/i GhéHémchq}i v
_ 290.° Retired., Briver At ... .

292,

293,

- 294,

-Special, S,No,P 3224,

403-C; Railway Celony,
Erode-2, . 77 .

'R.Lingappahﬁls/o’S.nyévo-,‘_'

Retired,, ~-Special

“Driver, S;No.P-1714,'19,' o

Kethukaran Street,

.-K;Jlampalayam,»Eroda-?.

T+eS.8rinivasen,

.8/0 R,Suaminathan

Retired, Driver 'A!' Special
S.Ne.P 4339, 345,

Railuay Quarters, Railuay Caiony,

Erode-636 002,

P,Nemasivayam, S/8 M.N.Balzrendsm.
Retired., Driver 'A’ Speciul,
S.Ny, I 5511, L =18,

Housing Unit, Feriar Mager,
Erode-639 001., Temilna€u,

KeMoMunirai, S/¢ K.funusuany,
Retired., Dlesel Assistant,
S.Ne.PTI 10212, .
Menickkavasagar Sireet,
Sastri Nagaer, :
Railwav Celony P.0,.

 Erade-2,

295,

L.Anthoni Suamy, : :
S/a lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Reilway Coleny,

Erode-638 902,

M.Buepethy, §/a4 M.P.Mooka
Gounder, Retirecd, Driver
'8! Grade, S.Ne. P %78, .
17/F Cld Railuay Colony,.

. Erede-2,

V,Balaraman, 5/|'Uenkkat83uamy
Naidu, Retired, Driver !B!
Grade, S,te, ¥ 9420, -
Railuay Celomy, Erede-2,

gésuamy, 5/0 Perumal Naidu,.
Hriver 'B! Grade,
m Street, éro(e-Z.

: ﬁyﬁ

5 i;/5513, Docr 41470,
Ly Coleny F.0.
sede-2., - ’

L

* B/c Suami Nathan,  81,No.280.ts 299 are
Driver '8! crede, ~ epplicants in 0.k.53/93,

oe. 'RPPLICANTS.
v «Cofitd, /-




301.

302,

303,

s0a;

385’.‘.

306.

307,

oo 40 ..

#,Pangunni Menon,
S/a T.C.KoNair :
Retired Guerd 'A! Special,
S.Ne. 15200, "Feurnami®
Nangapne Nagar; P.O.
Ulavakkot, Pin-678 002,

Mo Krlshnan Nalr, '

S/e Kunchu Nair, Retired..
Driler, A Special,

S.Ne, P €444, Sr‘sh*lam,
P.0. Olavakket.

V.Sreedharan Nait,

S/o F.R.Krishna Pillai
Retired, Guard A Sperta‘
S, NL.15202 Thuruthel,
Rymanam‘P.G., Kcttayam.

P.A.Rajan, S/o P.S.Appu,

Retlred Guard A 3peciail,
S,%No.16144, Housz Ne,s657/508,

t‘Fleshmi“ Nea1 P.A.Coieny,

'COChin-1l

C.Kutty Nureyenan,

/o V.C. Nerayznan Neir,
Retired, Guard R Spscieal,
S, No.7GZb Chembra Heuyss,
Shoranur - 679 121,

TP K Knshy, S/o P.K.Koshy,

Retired Guerd, 5.Nc,15205.
Vazhakaleyil Gngadikal F.0.
Chengannur, 5in-689 122

Kel o Kuvian
S/0 K.P Lonappan
Retired’ Guerd K épecial
S M2, 15216, "Chandiri®,
gh School Road,
Pérappur,'v1a. Trichu;

' Pin«%ﬂg 552,

N Ramakrishnan Nembidi,

S/; Chit-an. Bhattathi*:pad
Rétired. Guard” e R

S.Ng,1404¢, "Karthika® -
RamaVarmGeram, Trichur--#80 631,

N'Sarhgani, :
W/o Late. A{Rengen, Ret*red.
Briver R épecial,
S.No,F 4367, Sree Rangam,
Pump ‘Engine Road,
CleuakKat-678 BU2,

ay T e -E\"\‘Ff"t—'}f""""’"’

appLICANTs"

.oftontd S
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A
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ted iR A

3 .M:Ramabhandran e et
éwﬁ/wrc 'BY Mannadier Retired.
Guard #y; S Ne," 15210 e R A
~Panikkath House, " w7 o tEl RN

5; Kollengode, Palghat - 678 q06. fﬂif

&y ' R R - VL
“gﬁb.Madhavan o o }j- T e
,?:53/0 Veluchaml, Retired., L MR
s ;Driver A Special, .- ’ S o
180Noy, P 2933, LT
j’gDallath Pouse, G T N A
AR Kuthup"“amba, Edetﬁara 2.5, : o e
T;“~Palghat, Pin-678 611,

bl

i B _ SisNos. 300 to 311 are

i KeMa Kunhimohemmed o " s on "in O.Rh, 54/93

i 31“' S/c K.Mojdeen “bya . Eppllb?nts in /

- . .Retired, Guaro‘fC'
S.Noi 6633, Cherwdath Huuse,

Kuttamassery, ﬂluayeucQS 195,

' R, Narayanan S/; B.Relarem,

W 312 Retirsu Driset Gtois ' ~

1 “%.Na,PTI 10505, 120,

~Jesvananrtham Street

1 Poonthurai Réed, ~&a 85". .

Siﬁi‘ C Kamarasamy, 5/0 Chinnappa
"% Gounder; Retirad,, Oriver

t8!, S.No, P 4206, D.No,6a, -
Shclap Pruvae, Sutharrs Purem,
El‘lde-.zn.

e T S.Remanoorthy,v

.31nf Sta TaKe Seadarajalu
Retired., Driver tat Sp901al
S.Ne.P 3540, 15, Sunderam
Street Erode-2

~ RA.Abdul Jeffar, i
315. S/e Abdul Keder Retived,,
Driver, Geods, § No UV 44,
235 Kalyanasundarem Street,
Erade- 638 002,

. S, ﬁngamuthu
- 316. - 5/0 Ve Sitna Naicker
' red., Driver 'B‘
3¢5, D.No.a11 D,
J.(Jny,P g, ’

-' ."n.:'?EIVa%az S/n Velle5rm,
5 T I 'rea,f' jver At
* Trr iy 1) Mo, P 3542, Telephone Nagar,
\ Mocldpelagen P.0., Erode- - s»s PAPPLICANTS

* p» Contd./-

¢
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.o ('2 e

KeChinnapaiyen, :
318. S/o hnuman, Retired., S
Shunter 'B{, :
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,
¥ollampelayam, Erwde,

M.Krishnan, $/o Munusamy,
Retired., éhunter,
S.Ne,10072, PTJ, C.N3.413 0,
Railwey Colony, Erad=z,

316

°

~ R,Thiagarajan,
32q- S/e Ramasuamy, Retired.,
- Guard 'A' 5,No,14322,
Thangapattalaikarsr cale,
Popnthurei Road,

Erede,
499, A.Chinnaiyan, o $1.N9.312 to 321 are
" S/a Rrumugam, Retived., arplicants in O.h.No,55/93

| Driver 'AY S,No., ® 71E6
j Ne,331 A, Railuway Cclerv,
Ercde,

_ P,Subramanian, S/c ®.Peleni,
322. Retired Guasrd 'A',
Staff No,7448, 112.
Vinayger K5il Sireet,
Sastri Nagar, Erede-€38 002.
. S.Kannimuthu
323, §/y Subba Thevar, Retirad.
Gusrd 'R' S§,No.16065,
; Sundarammal Illiam, 11/8
‘ KIII, Nanjappa Laynut,
Sulur, Coimbatere-641 402,

R.Anganna Pillai,

S/« Rangasuvamy Pillai,
Retired. Guard,

S.No. 15271, 20 Whesrtn Chinne
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

324,

nne  VeMari, S/s Venkeatesarn,

J&Je  Retired Guard, 5,No,12563,

No, III, "Thera Illam®,

Kurikaranpslayam, hg,;,
Mulapalayam Pest, A
Erode-2, Periysr District. e

V.l.akshmanan, $/¢ 5. Yadiveliu,
Retired Guard. 5.Ne,13756.
Bharathipalayam Street,
‘Kuriksran pelayam, ‘
Mulapalayam Fost, Erode-2, ' _ '
\~ Periyar District, «es PPPLICANTS.
. . : ...Contd."/’

%26,




- .t TR T S 0 G . LY g sl Emes e

V.K.Shunmughasundaram,
507 $/n k.S.Keruppanasamy,
~'* Retired., Special grede Cuard,
S.N0.J3/T 35, 194 E, '
Railuay Colony, Near Reiluay
Cnlony Post Office, Erode,

V.KeUnni Nair,

505, - 9/u K.Raman Nair,

- * Retired.,, Assistaat Cuard.

S,No.1902, Contchery Strzau-,
E-ode. .

. R.Lakshmanan, S/¢ Famaszay,

399 Retired 'A! gpecinl Guara,

* S5,Ne,7218, D.No,1$3,

Sestri Nugar, Sadayampclzyen
Rcad, Erede, - Z. ‘

V,Suamyeppah, -

330, S/o G.Visuvasam, Retired,,
Guard, S.Ne, 14137, -
5 Karuppanaswamy Koil Tii Siceew,
Surampatti Road, £rode-63€ CUY,
Periyar Bistrict,

A . R.Veeraraghsvan,

331, S/o V,Rema Jyer, Retired
Guard, S,Nc.1523%, ¥#c.9,
Tayumanavar Street, .
Pundurei Reed, Erode-538 002,

K.Ramalingam, :

332, S/0 V.Kandasamy, Retired.,
Driver 'A', S.Ns, PTJ 10052,
Door Ne.16, East Pettakarr,
Street, Erade-638 002,

§'.Nu,322 to 332 ars
applicants in 0.A.56/93,

. G.R.Samuel Rej,
333, ' 8/0 GiN.Anandham Pillai,

Retired, Driver 'A' Specisal,
-SiNe. P 2836, 23 A,

Panchayat Union Street,
Manthepe, Podanur,.
Coimbatere-23. '

.Kader Ali, -

Fs Kader Batcha, Retired.,
At Special,

03726, 168 Main Raeac,
~23, Tamilnzdu.

".:gfi thu, S/o Maniappa
u

deff, Retired,, Driver 'A?,
1875, 95/11 Arthi’Illam,
ore Road, Pedanur-23, '

= «es APPLICANTS.

.oo_‘.QEO‘ntdl/-‘ ‘
A

/



336,

337.

338,

339,

" 340,

341,

342,

.'S (P

o 44

S,Veluswemy Pillei,

s/vp.A, bankara1in98m Pillai,
Retired Driver 'B' 9,Ne,6437.
D, Ne, 360, Selvapuram,

“North Perur, Mein Read, *

Coimbatere~647 p26.

K.Rangasuwamy,

S/0 Kuppusuwamy Naidu,
Retired,, Drlver, Al
Specialy S.Ne,P G464,
D,Ne,24, Mein Raad,
Pndanur—23 Tamitl Nedu,

K,Ahamed Shericf, -

s/- A.Kader Batcha, Reiired.,
Dwiver 'A! Speclel,

S.Ng.P 4341, Main Rqed,
deanur~23 Tamil Nzdu.

Nangappa Naigu,

S/= Venkettasuamy Naidu,
Retired Driver 'BY,
F u498 BéJ anha
Street, Podanur-43

Tamil Nauu.

i Kovil

K. Pelaniapiarn,

S/- ‘Kuruppanna Gounder,
Retired., Bndwsr-'h!,

5,N, ® 4333, Ne, 8,
Vilanga%tur, Kedachanallur,
trude - 10, .

M.Palaniappan,

S/u Marapps Geundei,
Retired,, 1 Fireman 'BY,
S.Na. P 4382, .
Uellaikattur,
Kedachanallur P.O.,
Thiruchengedu Taluk,

M.,Chellappan,

S/c Narappa Gounder,
Retired, Shunter, .

S, Nl.9454 ‘Alampalayan,

‘Palllpalayam, Erede- 6.

A. Paleu1appan, ) :
5/- ‘Rthathappa Gtuwder

* Retired,, Bhamwter,

S.Ne,.FP:7465, . N-.JOA A,
Velankatsor, ™
Kadachanailul, Erode 10.

l.\v e

FERSER S o NI P R

&~.Nn.u33 to 339 are

apnlicants in O.A, 57/33

sae APPLICANTS
....Contd /—
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P Gurusamy, R
5/0 Palaniapps Gounder,ﬁk ‘
Retired, Drivex W', :
S,Ne., M 7160, Nn‘ﬂﬂh,
L.G.G.S Colnny, '
Kellempalayam, Efﬁdenz..

344'

. R KumaraSamy,

745, S/o Ramasamy Gounder,

* Retired,, Shunter Lcto,
S.No.P 6315,
va1ndanoalayam,
Alampalayam P.0.

Vl8., ErOdeu

- G¢Samuel Durai Sanmy,
346 $/0 Gnanadurei,
* Retired., Drlver At
Spl, S.No. P 3107, 3%
Upsteir 4th Drusc Roaga, :
Param331vapuram, Laylgudi-Ss2| e,

' v, Sengodan,
347, s/a Velappa Gounder,
. * Retired,, Shunter/lLoco,
: S,No, P 3510, Vilarkattur,
D.Me,54, Pulapalayam P.0.,
Kadachanur (Village), -

C. Nachlmuthu
348 S/o Chnllaopa Go un”p“.
* Retired,, Shunter,
S.No.P 4384, Pnclapalavzm Fast,
Kadachanallur, Pallpalayam,,

Erode-6. ' |
R - Alimoideen - S1.No.,340 to 349. are'
349, 3/0 T.J Shlrpuadln applicants in O.A. saﬁaa_

Retired., Driver 'A?,

Spl. S ‘No. P 3260

47, ToJ. Shirfuddln Street,
. Sgstri Nagar,

Near Railway Celony, '

Erod‘e—Z.‘ ' _ R i

_ V.N.Ramankutty Nair,
350, s/o V. Narayanan Nair,
Rgtired., Driver ‘I,
SSﬁE} P 2310, Pushpaleaya,

€ Mo, W538, Cellege Roac,
e Pa’lghat\, Pin 678 COT.
;;w { ‘;’3
ot . ,Q.N Mana«@van, o
“w( geq 580 VIRzNarayane Iyer

Dy | etlréd.ﬁ Guard 'A* Spl.,

#. % No 10477 Ne.1/780,

V ~ Vidya 1ngle Streei -
k’Iorﬁfl.o Ké/pathv P.0.,7 s L
\‘~—Kaipathy, Palghet -

vV 6785803, oo~ - APPLICANTS
- i’% Contd. /-




353,

354,

355,

356,

357,

358,

Tannissery, Palghat.
% Y _

L] 46 *0

o C.Chathu,'s/o APPQ51 ) il
— "Retir=d,, Oriver 'B', '

.o, F 5287,
Kurungad House, )
Maruthe Toad, Pslghat.

f Krishnen, .
S/o R,Arumughan, Retired.,

Driver '8', S.No, P 9449,
Chungath Heuse, Kavilpad
ptO‘g, palghat—‘l?,r

. F.Sukumersn Neir,
.S/o P,Sankera Menor,

Retired,, Psst., Ges-d,
S$.No,15394, Palakkott House,
Thenur via. Parli,

" Paflghat-678 616.

P.Govindan,

. 5/0 P.Serkara Menon,

Retired.,, Guard *B*,

S$.No.2024, Srivelcan,

H.Ne,M,€/33, Indire Yizgar,

Kallepully, Palghat-5.

R.Nareyanan,

$/e V.Raman, Retired.,
Driver 'A!', S,\Ne, P 5847,
Chendriks Nilayam,
Korathodi,

.. Kedukvankunnan,
"~ Pglghat-678 005.

N.Velukutty,

S/b Narayanasuamy‘
Retired,, Driver '8',
S.Ne,PTJ 10113,
Fmbalaparambu,

Near Madrassa,’
Kavilpad, Palghat-17,

T.Velayudhan,

S/o Theethy, Retired.,
Guard!C!, S.Ne, 16223,
Bevi 8adan, Pottakulam,
Kavilpad P.0., Palghat.

V,Viswanathan,

$/o Kubhnen, Retired.,
Loco "Shunter, A
S.No, P 5184,
Vellenkad, Kzvilpad,
palghat-17a

V.Vasu, S/o Velayudhen,
Retired,, Driver 'A', _
S.Ne. P 3164, Chandrasoudhen,

e AthICANTS.
eee C.ntdo/:
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"0. 47 ..'

V,Medhavan,

361, S/s Velaytdhan,
Retired.,, Driver '8',
S.Nuv. P 9888, Rahendre
Sadanam, Melepuram,
“lavakkct, Pin 679 002,
Palghat.

T.V.Velayudhan,

362, /o P.Veeren, Recirud,,
Guerd 'B', S.No,68%5,
Thurakad House, P.O.
PerunglttukurL531.
Falghat.

V.Sivaraean Nair;

363. S/o K.Kesavan Nair,
Retired,, Guard ‘ﬁ'
S.No.s852, 72/R,
Instrumentatlnn Town shig
P.0. Kanjkode he;t,
Palghat.

, $,Veerareghavan,
364, - S/e P.Sincaram, Retired.,
Guerd 'R', S¢Ns.14522,
H Ne. H- 2 Housing Unit,
Karamadal Road,
Mettupeal ayer,
Pin-641 301, Tamil Madu,

M. Narayanan Nair,
365, 5/‘ Thavitta T ST,
Retired., Diesel Rsst,
- S,No.P 9444,
Mquakkara Hnuse
Fuduppaniyaram r.].,
Palghat<678 733,

KeKeSuvmamania Iyer,

366, /8 KiS.Kuihns Iyer,
Retired,, Guerd ‘¢!,
S.Nn,1849, Ne,3/126,
L.N.Puram Ulllage,
‘Palghat,

- P.Balakrishnan,
367. 'S7s 8, Ukkanda Warier,
Retired., Mail Guerd,
Swdln, 14067, Haercs,
M§NK&$T%kulangara,

,le rf~Palékkad-57e 009,
' r’ @,
2 (! 13A.KLI% an.
(368, 18/ TWAAnplkuttan
‘*(?ﬁq %ﬁﬁetlr d}f Driver 'b?,
\ ) P/8436," -
\ ‘\\_ ﬁgthuipgal Hoi:se, Melepurem,
\ (. v_p"ec avakkOu, N -
& ””glghat- ... ARPLICANTS.

. .‘Ccnt‘. /‘-




369.

37°F,

.o 487,

R.Paramasiva Menon,

S/a M.N.Raman Menon
Retired., Drivar 'P! Spl.,
S,Nu, T 4684,

Sh’vesilam Madathil Housc,
Veppakkara P.0., "

Neerani, Palghet-4,

P,Thankaraj,

5/c §.,Pennan, Retired.,
Driver'R' Spl.,

S.Ne. P 2760, 26 N,
Behind Ram Theatre,
?.0.Suramangalanm,
Salem = 636 005,

'A"h.Remakrishnan,

374,

372,

376,

S/o hppu, Retired.,
Guard!A' Spl.,
S.No.6806,
Remanchenath House,
19/360, West Yakkera,
Palghat - 678 001.

C.Gopaleakristinan Nair,
S/e V,Madhevar Nair,
Re+ired, Driver 'A' Spil,
SuNo., P 6443,

Cherukara Arishne Nivas,
P.JeKannadi, Pelghat,
Pin - €78 721,

S.Seurirajen,

S/o T.K.Sundarara?alu,
Reti-ed.,, Driver 'A!
Special, S,Nc, P 2327,
203,/Vinayakarkoil 3treet,
Nadarmedu, Ernde-638 002,

K.PFandurangan,

S/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' Spl,
S.No.P 2902, 17/4,
Ammamandapam Roed,
Srirangam-620 006,

Ve.G,Veerasamy, . :
S/e Govindasamy Pillai V.,
Retired, Driver 'At,

S.Ne. P 1841, 48/2,
Subbaiah Street,
Sangliandapuran,
Tiruchki-620 001,

V.ﬁithan,‘

S/o Vaiadvri, Retireo.,
ODriver 'A', S,Ne.® /775,
D.Nc.24, Jeevenda Stréet,
Poondurai Regd, Lrnde-2,

-

&IQNG;?SD to 372 are:
anpiicants in O.h.55/93,

vees RPPLICANTS
e q .Cﬁntd./"

e




. . o‘»» ,49_1..«, '

R DaLan Samy, S
377, © 8/s R. Angemuthu, . -
Ret’red,, Driver

~ S,No. PTJ 10027,
_Vellalar Street,

T

Municipel Colony Raad

. Erode=4.

A Frokiaeamy, o
_S/o J.Arulanancam,
Retired.; Guard ‘Af,
S.No, 5253, 1z,
Kamara1ar étreet
Nadar Nedu

. 378,

'Uinayakar Koil Ernde-c.‘

A | m,nengasamY:

379,
e priver 'AY, 8p1.
Golden Street,

o 254
21,

8/0 C.Munien, Retirad,,

Thangavil alias Munisamry Fosd,

Dharmapuri-63€6 702,

- KoMunusamy Nasadu,
3eo0,
' Retired,, Briver *'C!
AFG. 'B', 3.Ne, ©

S/s C. Krishnasamy Naidu,
61¢2,

D 5, Kaliyanna Gounder Thttuam,'
“erundurai Raad, Ercde,

_ P, Daniel Jayaraﬂ
361, ’

Driver '8',

S/s Paul Pillay,,Retired,,.

No,.400 B Rallua/ Collny.

ELode.

© . R.Manickam,
382,

$/c M.Angamuthu Naicker,

~Retired,, Driver 'A' Spl,

S.No. P 2901, 22/26,

Chinna Mariamman K01l Street

Karungal Falayam, Erqde—a

R. Ponglannan,

383 ﬂ””ﬁ /o=Bamasamy G-under,

Onmem\\édu, Shunter,

V

’S“Ng‘ ﬁ\qasa D, N-.3/69

'u;.Nc 373 to 383 are

‘\o

h& Ry N C 0P u0,
£/ A JaJl\ abgar’ a\le;y et *,
(¥ Brede 683 m07.

"'U( / ) x
8RS ?m Mﬁﬁrlshnaé mny,

s /

c\ Driver}‘Cﬂ S.Ne ,P.0

\\ﬁ \\Kanalam/N4Vas, 4/3¢ O

N $Herathi Nager,

”‘Jah r ﬂmmapalayem,vSalem.

fo. K.i uthusémy, Re 1;ed.,

151,

... APPLICANTS.
.-.Contd./—

applicants in 0.R.60/93.



]‘;
385,

3€E6,

387.

- 389,

390,

381,

392,
393,

'Y

Erode.

oo 90 <4

G.Kennizn, :

S/e Cacinderzjelu Naicu,
Retired,, Criver 'R!
Spl., S.Ne. F 3042,
NG.420 K, Reiluey Culany,
Erode-2.

R,Rengasamy,

S/2 Remasamy, Retired,
Criver 'C!,

S.Ne., PTI 10238,
Kelingarayanr P:zlayem,
Fudur Bheveni Post,
"vie Erode~638 301,

K-GIVindan, :

S/o Kandha Gouncer, Recirad.,
Driver 'B', S.Nec. © 9440,
Ng,102 C Type Railuey Culory,
Erode-L.

G.Narayanasamy,

5/e Goipdarajaly Weidu,
Retired., Shunting Brives,
S.Nw,PTJ 10503, 7387,

Nader ‘Medu, Prondurai fezd,
Erade-2,

K, Varedharejan,

S/e Karuppan, Retirec.,
suard 'A' S.Ne,2122,
Thirumurugan Street,
9astri Negar, Ecede.

V.Arjunen, =

S/e Uenkatachalem, Retired.,

Guard 'RE' S,Ne.12438,

38, Nemasivayam Stree:,
Kellempalayam, Erode-2.

F.Muniswamy, S/o Muthu,
Retired., Driver Special,
S.No, P 9389, M/52,
£.V.R.Periyar Nagar,
Erede,

N,Muthusamy,

S/p Rellappe Gounder,
Re*ired, Driver '8',
S,No,8085, 1/113
Gdeppalli, Cauvery R.S.

P.Visuwanathan, '

S/s S.Palenivelu, Retirad.,

Guard 'A', Spl.

S.No.7620, 324 1BY,

01d Reiluwey Celony,

Railuay Coleny Fost, . : - ,
Ercde-2, «oo APPLICANTS,
o ooacont;d./-'

£




394,

395,

396,

397,

308,

400,

4C1,

ooe=aGwNo, F 5509 3
E!xfz:meMUéIEkglkara étreat,
>

. Q: 51 0‘6
R,Venkatasuamy,
5/0 R.Remakrishna Neidu,
Ret~red., Driver 'A:
Spl. S.No., P 2882

126, D Reiluay Celony,
Erode 2,

MeChinnappen, -

S/r Muthusamy Gounder
Retlred., Shunter,
S,Ne, P 6965,
Odappalld, i Jerd 37,
Cauvery R.S. , EIncnr.7,

K. Chennimalai

S/- Kuppannan Retired, ,
Shunter '8', 8.Ne, P, 3494
Nethaji ot:eet ’
Kiﬁlem“alayam, Erndes-z,

?

KeS.Abdul Sathar,

S/n A.Khader Sharle‘f,
Retired., Driver 'A',
S.No., b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Eiode-?2,

ffeChinne Govindan,

§/w Muthusamy, Reiired,
Guard 'A! Spl.,

S.No.67%2, B 4o,

Heusing Unft Sampath Naaa
Erode-11,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver ‘AY, v

S.No. B 1418 26 B,

Kheder Nahideen SahLb Street,
Erode-Z

Ne Ramasawy 8/u Nelis Gounder,
Retired, éhunter

S.No, ® 4730 No, 1/56
Puduppalayaw, Kattur,
Alampalayam Post, .

~ReKeSubramaniam,

S/e R,Kennigh Naidu
RetJred., Driver 'B* Sei,
Ne . Kisl ’

Yo

\4 i m’hﬂ N ¢
lit/‘ib(‘ T g L. Se 6\? an,
1;5( 402 (1S e ~)%nappa Gounder.
w0 “fRetired.f Oriver, 'P',
Y ( %&
R #a,«,,s.. Nej,.51 17, No.273
P Kerkr Hoad, Sukkan Thottem, ;
f‘QQWMU?EiOQQ. » s« RAPPLICANTS,
el WO |

v,'-ff{; o . Yy Clptd . /"‘ .



4034
|

404,

4085,

406,

407.

408,

409,

410,

4i$,’

B e ARt et

.0 52.00

P.Palenisppan,

S/o Pongia Gounder,

Retired., Shunter,

S.No.4019, B85, Gov1ndampalayam,
ﬁlampalayam F’.U., EerBD

KoNellathambi,

S/e V.Kumarasamy, Retired,,
Guard, S.No.15721,

1/2 East Street, Alamna;a>an,
Ercde-P. :

P.S.Krishnan,

S/o Subramania I¥er,
Retired,, Gusard

‘S, No.11723, 1/500,
Chathaeram Pebe, -
Kalpathy, Palchat--678 c0i4,

R.Raghavan, S/e u.ﬁppﬂa,
Retired,, Driver 'C°

'§.No.4105, Alangode ilousa

Dlavakket, Palghat~678 BU

g':'a/dne D! Mells,
HoV.D.'Pelle,
Retired,, Driver a1,
$:Ne. PIJ 10367,
Carevin - Robldsnn Raad,
Palghat-678 014,

V.Arumughan,

S/ Ryyapvan, Retircd,,
Driver 'B', 5, Ne.2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulanqara P.0.,
Palghat-678 GO09,

R.Palaniappan,
8/o0 Rangaswamy, Retired Guard
C' S,.Ne,1791, »

" Shatni Nivas House Ne.36/664/1

Alangode, Olavekkot,
Palghat-678 002,

P.Krishnankutty, '

S/o Cheriathu, Retired.,

Guard 'C}, S, Nc. 6093,

Paoinjakkare _House,

P.0. Atalur, ‘vie,lakkadi
' - 679 3C2.

K«V.Ramanathan,

$/e K.V.Visuanatha Iyer,
Retired,, Guard 'A'p

S.Ne 13502, 2/137,

Neu Kalpathy P.0.,
Kalpathv, Palghat-ﬁ?& CC3.

' $1.Nc.384 to 404 are

applicents in 0.k.61/93

... APPLICANT §

so .Contd./—
. .




1420,

421,

422,

423,

4

24,

425,

426.

42

4o 54 e
K.Belakrishnan Neir,
¢ T.Govindan Nair, Driyar
'B', S.No,P 7469,
~ Thekkumcherod P.0.,
Vadakkum Mangalem,

vie. Nttappalam, Palghat Dist,

A.K.RameChandran, S/0 K
Retired., Guard !A!

S.No, 7192, Alangcd Housa,
Olavakkot, Palghat-67F nas

.,

annar:,

KeBalan, S/o Kannar,
Retired,, Guerd !A!
S.N9,6121, Sri Nara
Nilayam, Alangod,
Olavakkot P.0., Palghat -
67€ 002,

yanji_

C.Krishnan, $/o Chupra,
Retired Asst, Guard,
S.N0.6333, KalathilHouse
Rlangode, Olavakkot P.0O.,
Palghat-678 002.

R.Krishnan, 2.No, 6767,
Rsst, Guard,, Ramelan,
Krishna Nivas, Rlangod,
Olavakkot P.0,, Palghat.

L.JsCoelho, S/o F,Coelto,
Retirsd,, Guard 'A! Spl.

S«N¢.14493, Chinnammal Street,
Noorabad, Fodanur-641 023,
Coimbatore'Dist.,

K.Dhanashu,

§/u0 K.M.K.Gangalya, Retired
Oriver 'A' S,No,P 6804,

147/A Anthonipuram P.O.

Suramangalem-635 005
Salem.

K.Mayan, S$/o Kandu,
7. Retired-, Guard(B),
- S.No.1218, Kozhangottil House,

Athirked, P.0,Gandhiseva Saden,
Perur, Palghat,

R

-

Naidu, Retired., Shunter

-Laxmanan, §/c E.C.Rengesainy

B2 RO Mgy
N

ff,gé§éit S.No.9514,
7 No635, Keeraikarg Street,

S ﬁ'}??dériﬁ\{

i O ( (%f'-::[‘ \) ; Yy
’*(th N )5,
\ J

\ % J.2 /f

S1,No,405 to 427 are
-applicants in 0.k.62/93,

ies« PRPPLICANTS
. uCOntd. /-‘



M.Krishnan,

S/o Nayandy, Retlred.,
Driver'A'" Spl.,

S.No, T 1871, ‘
1Sai Nives' Thekkepsrambu
Puduppaniyanam P.0.,
Palghet-678 733.

T«P.Balakrishnan Neir,
5/. C,Sekharan Nair,
Retlred., Guard 'A!
S,No,10525, M0u+bet House,
Fankur1351 P.0., vias

~~ Markerai, Palghat~678677,

414,

415,

4164.

KeM¢Kunchu,

S/- Manicken, Retired.,
Driver '8!, .
S.Ne. B 4461,

Kallingal House,

 Paruthipulld P.O.

Palghat-678 573.

P.Rsghavarkutty,

S$/o V.Padmanaphen Neir,
Retired,, Driver A" Spl.
S.No, P 6977,

Sarayi "Pudussery P.0.,
Palghat 678 007,

VeK.Romerrishnzi,

5/0 K.Sankaran Nair

Retired., Oriver ‘A‘

S.Ne, P 7791 Arupuzha
Cheruvathur House, Parli P.0.
Pelghat~678 612.

KePoKrishnan,

S/o Sankaran Neir, Retired,,
Guard 'B', S,No.6766,
Uenkatesmara I1)am,

P.0.Pampadi, Via. Tiruv1larala,
Trlchur District-690 597,

KeVasu, $/o0 Kunjunny,

- Ratired,, Gods-bhunter '8Bf,

S,Ne. P 5301, Venkalathodi
Melepuram, Dlavakkot P.O.,
Pelghat-672 002,

R.Koppan, $/o Raman,
Retired, Driver 'Rf,
S.No.F 5248,
Kakkarankunneth House,
Kakkanni P.0., N(S.5.Engg.
College, Falghat-678 008,

N

eses APPLICANTS,
P -CO nltd. /’

i

(‘ .




TN Sengodan, ‘
429, S/o Nenjeppa Gounder,'
- Retired. Shunter,
Loco, S.No, F 5250,
- East Thotflpalayam, o
| - Door No, 431, Kadachanur Uillage
- Pallipalayam-C. _

. V,Perumel I,
430, ,S/o Uenkatauamy Naidu,
'~~* Retired, Goods Driver,
S,Nuve V 12, D,No,91 C,
‘Leighba7aer Suramangaian
'Maln Roead, éalem—:.

V. Kumarasemy, S/o Jelapre
4734 Gounder, Retired, S“uro’*'ﬂ ’
*  S,No., P 4433, No, 119, |
Alampalayam Post Frodc G.

S,Velappan, S/o Spnncda
432, Gounder, Retired, huntax/
" Locc, S.Na, P4292, 7/7—‘0
. Puliamarathu House, ,
Gevirdanpalayem, . - )
hlajppalayam P.C., Srode-3,

: - P.Kolandai Gdunder, :
433, S/o Paleni Gounder, Retired.,.
Flreman a8, 3.No.P 5362,

"Jaﬁo;nﬁgnﬁbﬁuﬁt}estw,
ﬁadaraadu, trode-2,

- M.Sengoda Gounder, "
434, $/0 Marimuthu Sounder,
°  Retired,, Firemen A, °
S.No.P 5041, Alempa-ayam,
. Pudupalayam,{Perlakadu,
' Pallipzlayam, Erode-6.

, S.Veradharaje Mudalier,
435, S/o Sundar Mudaliar,
Retired,, Assistant/Biesel,
$.No. PTJ 10158, 104/0 -
" Railway Colony, Erode—25.-

Ko bengoda Gounder,
7 S~/~ \aruppanea Gounder,

'» oA R’ﬁrned., Driver ‘C',
el 3_‘:‘*1\1@/ R 4778, mo.uu L Typz,
< i

» (

[[G ¢ -\ |
Cor(y .Nuﬁib%emz, /o Remasamy Maidu,
; 437a§, Retiredfl, Rsst, Guerd,

B 6}\ CN&;NQQ uGSG, 35, Ra3°31 s St cet,

L v4,o\vfmdé/.2 | ... APPLICANTS
b \ ALOPE 2 ’ . .--.Cﬂntd./-

e




f

438,

439,

440,

443,

444,

445,

44,

| KdV.Bopinethen, S/o Kumaran,
442,

'.. 56 L &
P.N.Balekrishnen Nair,

S/o Remen Pilla., Retired,,
Guerd, 5,No,6966,

Mangaleth rouss,

Nedungottor, Shoranur,
Pin-679 121, .

K.Narayanan,

' 8/0 K.Unnaman, Retired,,

Driver'A!, S,No.4925,
Keramanna House,
Vadanemkurussi, P.0.,
Vedanam Kurussi, via..
shOfSHUYQ1.

M.Chinnan, $/o Raman,
Retired,., hsst, Guard, .
S.No, 7040, Menichithodi House,

' Nedungotur, Sheranur-1i,

E;T.Velukutty, S$/0 T.Nerayenan,
441, | -

Retired,, Driver's',

S,Ne,P 5776, Thuvvakkettil
House, Nédungottnor,:
Shoranur-1, Falghat Cistric:,

Retired,, hsst, Guard,
S.No.15447, Kallozhi Vattathddi
House, Peruthipra, Shorartr -

' 679 121,

R.Balaraman, y

S/o K.Rajamennar Naidu,
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railuay Golony pooo, :
Erode, ~ _

Ve Achuthan,

S/o0 Venketaraman, Retired,,
Driver 'A', S, No,B8221,
Reilway Cnlony, Erode,

C.T.Heuwett, S/o R.N.Heuétt,
Retired.,, Driver 'A' Speciel,

- Railuvey Colony, Ernde-

635 00z,

M.Chellappan,

S/o Muthusamy Gounder,
Retired, Driver!s'
S,No.P 5774, 31,
Thiruchengaodu Roed, o
Pallipalayam, Erode, esos APDLICANTS,

«s.Contd./~

[

Si.,No,428B td 442 are :
applicants in 0.K.63/93;

Y e e s e ek e




1449; ' 3/0 Karuppennan, Retlr?

Y D.RUZaria
5/0 P.D., ROZario, .
Retired,, Drivar tat
Special, S.No.P 3029,
30 A, Sastri Nagar,
ErOde .

4417,

., K.Marimuthu,
448, $/o Keruppanna Gounder,
'*  Ratired, Driver 'A!,
- 8§,No, P 5333, No, 36
Kesipalsyam, : v
Annaduraei Street, Eroap '

K, Palanlappen,v

ey
Assistant Guard, S.No.7£45;
9 Sadayan Palayan Road,
Sasthri Naoar, Erqde.

V,Ramasamy,

.450;' S/o Velappa Gmunder,

Retired., Loco Shunter,
S. No‘&919 Pallipalayam,
rﬂlampalaydm P.0., Excde,

P.Kandacamy,

45%, S/a Paramasiva Gounder, -
Retireu,, Shuntsr,
-8,No,P 9405, Nc,422,
klampalayam, Palllpa]evam,
-Erode,

C.Palaniappan,

452, S/o Chinnathembi, Retired.,

Shunter, $.No,4379,
East Tholllnalayam,
$.P.B.Mill Colony,
'Erode.

.~ + M,Dakshinsmoorthy,

453, S/o Manickam, Retired.,
Driver 'B!, §.40. P 9511,
Kumaramanqalam P.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A.A.Dist),

N. Balakrlshnan,

454. 5/0mm Narasimhan, Retirecd.
)ﬁ SaNO %Lu']q ’

\t*A""‘
ST At

QQK%maragx addr, . South’ huenue,

. 1 ‘
Go 3 eéllap an
455ﬁ(zﬁﬁéﬁgﬁ Gopélﬁg. Retired,,:
\ \\Spec§@$}ﬁugr y S.N0 14573,

SANLEE

9 A\

( Tu}v@wmﬂz/u % Madras-600 041,

e eraees s

L I

Lemin Htreet,

EN T, Ralluar Colomny B.0.

Eredec | | ... RPPLICANTS
T/ . ...Contd.‘/.-

e .




B Sy

462,

463,

L ] 58 L IR 4

P.%.Sanjeeva Rao, - ' -
8/o0 P.N,Sarvothme Rae, -
Retireds, Guard 'R' Speciel,
$.No,12522, B.30,

Housing Unit, Periyar Nagar,
Erode-638 001,

A ,S.hbdul Jabbar,

Since deceased by Legal Repra2sentetive,

Smt,Heerajan, 67,

Kovelam Street, Teachers Crliny. BN : B
ERODE - 11, , - L o

R, Narasimhar,

$/o N.Rengasamy Neidu,

Retired,, Driver k' Spurial,

$,No, P 6978, Shastri Negar,

Kamaraj Street, Erode. o o,

R.Thangavelu, o
8/o0 P,Rengasamy, Retired,,

Guard W', S,No.109%¢&,
- 498, Rgrahara Street.

Erode-638 GO1,

K, Palaniappan,

8/c Kendappa Gounder,
Retired,, Driver 'S',

$.No. PTJ 10070, Br,No,10/MS,
KRPD Road, Kerunkaran Medu,
Pallipalayem, Eroue-628 GCC6,.

k,James, S/0 J.Brokiesusiy Pi1l:zi,
Retired,, Driver '®' Spl,,

$,Nc, P 2819, B/13, Jdeseve Nzrer,
Rangam Palayam Post,

Erode-638 009,

R.Karuppannan,

S/o kppeji Gounder, Retired,,
Shunter, S.No, P 5121,
Odappslli, Pallipelayam,
Erode-6, o

N.Sengodan, $/o Nalla Gounder, . S1.Nos.443 to 463 ere
Retired,, Shunter, S,No., P 5295, applicants in 0.R.64/93
East Tholliys Palayam; o

Kadachanallur Post, '
Erode-6. | .. APPLICANTS

v _ .~ «..Contd./-




466,

467, .

468,

469,

470,

KeKisKrishnae Iyer,

8,0 K.Krishna Iyer
Retired,, Guard/A 5pl,
$.No.13745, Chembel Villege
P.0., Ketteyl, Palekked,
Pin 678 572,

Mm.Veemban, _ _
S/o M,Nekelan, Retired,,
Loco Shunter, S.Me,F 5323,
Mullaethody House, :
Karianoode,P.0. Kottavd,
‘Palekkad Distrist.

C,Gangadharan Nair,

$/0 K.Kunhen Nambiar,
Retired., Mssistant CGuard,
&.No,1864, Lakshmi Nivas,
P.0.Puthiperiyarem,
Palghat, Pin-€78 733,

G,Paraesuraman,
5/o0 P,Gopal Pillei,
Retired,, Driver 'B',
'S,No,P 3067, "Sarasdathl Nivos®,
Reyappen Street, P.J.
Thabhamangalam,vPalghat-

678 102,

C.Narayanan, _
s/o A,Chendu, Retired.,
Driver ‘A', S.No.P 7479,
'Leela 'NiVﬁS' § p.Dc

- Puduppariysram,

Palghat-678 7334

K,Raghavan,

" 8/o M,Krishnan,

Retired., Driver 'A!

'Spl, S.No. P 2400,
Mullerithodi House,
Karimgode, P.0. - o
(Kottayi, Palghat-67% 572 ).

P.K.Sivasankaran,
§/o P.C.Krishnan, Retired.,
Guard, S5.No,14108, '

jfwﬁaﬁuéhukulangara,

\ 4

\
\

ks AD N f 10,
i /-Ma ﬁ'n’idsl
P r—\\ g

271,
[HEN

B, 92, A

\ m%yana_HouSe, P.0.,

;xgzs 642 |
%@idﬁ@b‘ram,

S/o Sabapgthy Pillei,

éﬁ tired & |fouard S.Nn,14117,

@§éﬁd K,%ﬁ@ Road, Lalapet F.Ce,

[ J

Piwghy Dit., Temll Nedu,
o Pin-639105, | ~ 7.. RPPLICANTS
“XOre 4 _ _ '

‘ ...Contd./~




472,

LR 3 “ L

T.R,Unnikrishnen Nambier,
S/o Remen Nembier, Retired.,
Guerd 'B'm S.Ne.9791,

. Rbhilash, Ravipuram ,

473,

474.

475,

476@

477,

478,

479,

Kachi-15a

K.V.Sarasvathi Amme,

W/o Late K.Balakrishrne Menon,
Retired,, Driver,

S,No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A,Kunhikfishnan Nelr,
S/o P.K.Sanksran Nz2iz,
Retired., 'A! Graces cuesg,

 S,Ns.9685, Krishna Vihiar F.0.,

Paruthipulli, Palghat.

A, Marimuthu,

S/e M.Pngamuthu Naicker,
Retired, 'A! Spl.,

S.No, P 3574, 109,
Dhgnalakshmi illan,
Kumaran Street,

Kavungal Pelayam, Erede-J.

MoNatcsan,

S$/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhancandhiri Nagsw,
Pondicherry,

G.Ko“del Sathat,

S/o G.Khader Badsha Sahib,
Retired Guerd 'A' Spl.
S,Ne., 11786, 17 Syed
Jalel Khan étreet, Fort,
Selem, Pin 636 001,

R.Ramasamy, .
S/eChinnakesavan, Retired,,
Driver ‘B! S.No. J/M 1297,
176, Mendsps Veethi,
Erode-1,

M.Ibrahim Khan,

S/oc E, Mohamed Khan‘

Retired,, Driver 'AT,

S.Ne. P 3028, L 245,

Shamshed Manzil, Perear Neger,
Erede-1. .

¢ ,No.464 to 474 - ere
srolicents in O.k.65/93.

... RPPLICANTS
..;¢C0ntd./-

T R,
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400,

482.

483,

484,

485,

486.

‘ ) ¢
48 ,ﬁwﬁ,Ra ak/y&ckam

Vz; Retaféd
Nlss No. oK 3105, D,No.S,

. {31 «d

L,Marudappan,

S/o L:kshmanan, Retired.,
Diesel Shunter, S.iNo.V. 85
93, Thiru V.K.Street,
Kollampalayam, Erode-2.

G.David, $/e D,Gabriel,
Retlred., Oriver 'A! grade,
S.No, P 2249, 223,

5astHr1 kagar, 58dayan

. Palayam Road, Ercde-2,

C.Subramanian,

5/0 [ Chinneppen1
Retired,, Guard 'h',

Spl., S.No, 12327, Plot 31.
16th Averue, Bani Nagar,

‘Ambathur, Madras-600 033,

C.Arokiasany,

S/o P.Chinnappan, Petired.,
Drivar 'A' S,Ne. P 2175,
D.No.77, New Street,
Erode-1, .

KsFalaniappan, ’

S/a Kandeppa Cuurder,
Retired., Driver 'A!
S,Nm, P 7882,
Alava Gouncer Kadu,
Menienur, Salem-10.

C.Rengasamy,

5/0 R.Chinnesamy Naide,
Retired,, Driver *A' Spl,
S.Nn, P 2831, 32,
Ghousethottam, Udumalpet,
Pin-642 126,

S,Abdul Kareem,

3/0 Shaik Jamaludeen,
Retired,, Driver 'B' Spl.,
S.No, P 2815 30 Burrah
Sghile Street Mount Road,
Madras-2,

487¢¢9Rrw Govindarajalu,

t&%ﬂarayanasamy Naidu,
1ned‘? Driver 'A' Spl..

5~No\ B \661, 51 North Stret,

|h1ru gaﬂam, Kumbskoram,

..%n-61 =03,

—
m

W78 e /fK. R Anthonysamy,
Oriver 'BY,

a§€ﬁr1 Nagar, Pillayar Koil

\// Street, Erode.

$1,N0.475 to 487 are
appllcants in 0.k.66/93,

.o e RPPLICANTS.
...antd



\

439,

490,

491,

492,

493,

494,

495,

496,

ve 62 44

1 Karnemal

W/ 'a3%e K.Singodan
| Retlred., Driver 'R Spl.
i 5,No, P 6826,

Maligei Natesan Stores,

Nadar Medu, Poonthural Road,
' Erode,

iA.ueyalakshmi

\W,0 Late P, Angdmuthu,
‘Retired., Drives 'R',
S.No.P 2204, Ne,27,
'Pilliyar Koil Street,
'Sangliandapuram,
'Tiruchifappalli.

G Rhilandsm,

U/o Late T. Gov1ndwn, Retired.,
‘Drlver 1A Spl,, S.Mo. P 4EE5,
No, 74, Vandikaranthotiam,
Kol]ampalayam, Erooe~2.

R.Jaya, W/o Late V.
RamaAln?am, Retired,,
Driver 'R' Spi.,

- 9.Ne, F 3789, £0 284

"H! Type, Ralluay Colony,
Erode{

Dhanalakshmi,

W/a Lete S.K. S*ugpxpkeseW,
Retired,, Driver 'A',

S pl. S.No,P 2895

ED 352 B, Ralany Colony F.C.,
Erode.

Parvathi Sekthivel,
U/o Late M, SakthlVEl Retlred.,
Diesel Assistant,

S,No. J/M 648, 422 H
Nalluay Colony, Erode,

1

Nellammal,
U/o Late C.Tholasiappen,
Retired.,, Driver 'C',
S.No, P 6579, 29,
Kumaran Street,

, K@llampalayam, Erode,

K, Lakshmi, '

U/n Late K. Raja, Retired.,
Driver 'C‘, SN0, VY 228,
212 F Reiluway Cclony,.

“/ Erode,

v+es APPLICANTS.
~...C0_ntd../—
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=497, ﬁampoornam,
M/o Late P- .Arumugham,
Retired,, Driver ‘At
“Spl., SsMe; 3/M 818,
-ED 194 DO, Railuey Colon/,
trode,

498, S,Geeja Bai
/o Late M, 5aneSan,
Driver 'RA' Spl.,
.S.No, P 2894, D Na,16,
‘lLenin Street Chur f Ned
‘Reilway Colony P.O.,

Erode,
499, . Pappa, : ul‘no.ase to 499 are.
77 wh/e Late K. Krlshnan‘ | applicants in 0.A.67/93,

: Rekired., Criver 'C
S5,No, P 7945,

”;;MOoppanar Street,
01d Suremangalem,
1alem-636 005

500, PJM.Arokiasemy, -
S/o R.Muthu, Retircd.,,
‘Driver ‘A7 §
S, No, P 1718 No 752,
- 5th Mein, 8th Fross,
M.C.Layout, Vijayanegsr,
ﬁBangelnre—AD.

501, iN,Marappa Dasary,
‘5/0 Naravene Dasary,
:,Petlred., Driver ‘Bi,
. S¢No,P 8083, V3/48,
Perla Uaﬁagampatti
Via., Danishpet R, §
Omaiur T.K., Salem Distrlct.

502, PUShpavalli , :
W/o Late V.R .Velusemv, Retired._,
"Diesel kssistant, A
S.No. I/M 1242, D.No, 64,
‘Vavooce Street
‘Kollempalayem, Erode-z.
Py Ny
503./ M Kannlan,
S/QfK.a.Madhelalmu»hu,
@ ‘Re'tirved, ;> Briver 'BY,
#S,.No,V 50 ' D,No,15 F/3
Tmex-servlce man Colony.
'Susiapuram, I*ruppur.
U ¥
bDé. ﬁK P Antony .
- "S/o K.V.Paul, Retired.,
Guard - 'A"”pl., S.No. 15212,
1/90-SEED -~ Colony,
New Fairlands, .
\(fﬁalem-GSS o1e. - 2 APPLIC&NTS
. ' - oaocontd /"
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505, A, Krishnasuamy Neidu,

S/g N.Arumenatha Neidu,
Re*ired., apl. Grads Gugrd
S, No. 14310, Kandampathy Pnut, ‘ - 3
“ ' Selem-636 0OS, v 1

506,  P.K. Sulechanas,
: U/u KeM.Paremesusran,
o | Retired., Driver 'C',
-~ 8,No,P 4800 ED 397 B
Railuay Colony PeOey
Erode-2,

507oi ok Ramen .
N S/s A, Paththorana lysr,
Retired., Guerd !'B', . g
oNc.15243, Dhanalaksnmg lem, ' _ ' o
Upstairs, Near Tempie ’ 4
Subramania Nagar, Salem-5,

508, | K«.S.George,

8/o X,Simpscn, Retired,,

~ Passenger Guard,
S.No,13413, Piot No. a2,
Hdouse Ne,157 A,
Thiruvekevsndenur,
Sglem--636 0CS,.

509, | R,Venkatsswaram,
" 5/o N.Ramanirthem, Retired,
- Gueard 'A' S,No, 15853, : _ .
| 5/437, Amn“dhkrr Nb.:.. , =
’ Jagir Rmmapalayam P.0.,
Selem-5,

518, C.Fongia Gounder, : ]
y 875 Chinnappe Gownder, ' ‘

"~ Retired., Lecc Shunter,
S.Ne, P 4374 Peria Mottur,
Jagir Rmmapelayam p.0.,
Salem-2.,

511.: K.S.S5omasundaram,

5/o0 K.K.Subha Rathinam Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Vinayakar K011 3rd Street,
Moolapaleyem, Erode-2,

512, Julie, W/o Late S. Baggyesamy,
Retired, Driver ‘A' Sples
S.Ms.P 3261, 3/1 South Ukkedem,
Coimbatore,

'513.] K. Kandasamz S/o Karuppsrinar,
Retired,, Pssistant Guard,
S.No.161€3, Ocdsikinethuputhur,
Ramadevem P.0., Remadevan Vi;lage,
via.Kandanpalaysm, Nemekkal Taluk, : .
Salem District. . scavy ApPLICANTS
\ﬁ/ ! . -...Contd.,/-




.514.
515.

516,
517.

518.

519.

520.

521,

.o 65 oo.

S,Kosalal Chandra,

h/o T.5.Suaminathan (1&*9/,
Retired,, Guard 'A' Spl.,
S, No., 7619 E0 353 A,
Railuay Colony P. D.,
Erode-2. :

P Alamelu,

U/o Late M.Falaniappan,
Retired., Driver tat

Spl. S.No,P 2893, B 18,
Jeeva Nzger, Renoampa'a\er
Erode-3, .

C.V, Narayanan,

S/o C.V.Krishnan, Retired.,
Guerd fA' S,No.3283,

Mythri, South Sazar,
Payyannur. '

Smt. R.K.Parvathi,

W/o Late K.S.Ran aS?s\
Retired., Guard Hp1
S.No. ER 1424, Elayo Streat
Subramanla Nagar, Salem.

v, Regupathy, '
S/c S.VUsjiravel, Retlred.,
Driver 2 Spl., .14,
Kannan Nagsr, V.0.C.Nagar
Post, Thanjavur-613 007,

R.Mahaboobkhan,

5/0 A,Rshimankhan, Recire<.,
Driver 'R' Spl.,

$.No,P 3053, No.82,
Renganagar, 5uramangalam,
Salem=5,

M.Chinnu, S/o M, Nechery,
Retired., Driver 'A',
S.No. P 2815, D.No.2¢,
.6th Dharma Nagar,
Suramangalam, Sglem-5,

A.Abdul Weheb,

S/o 'S.Mm.Abdul Rzeez,
“Retired., Driver 'A' Spl.,
'S.No.P°3691, No.101,

. Kennady Naga*

522.

Highways Nagar Road,
Suramangalé!, Salem,
- - Pin-636 UDS.

K. Yusuf AJi

S/o Khader’ Nohldben, Ret*red.,
Driver 'A', S.No,P 2915

32 Nehru Street, 01d
Suramangalam, Selem-6%s 105

5t.No.500 to 517 are
spplicznts in 0.Ah.68/93

- ....APPLICAKTS
.._A:ontd./-



523.

524,

¢ 66 -8

M.Ramasamy,

8/0 Munysamy, Retired.,
Shunter(Loco), S:Ne.PTJ 10196,

D.No.122, Peryar Street. Old

Suramengalam, Salem-S.

K.Palani, $/0 Kolendai,
Retiredy, Leco Shunter,
S.No,P 5256, 5/89 .

Rnna Nagar, Jagir Knmapaleyam,

' plDl, Salem—ﬁzﬁ 3020

525.

K.Govindesany,

' 8/0 Kendasamy Naicker,

' Retired., lLoco Shunter,

tBt, S,No.P 9477,

? D,Ne.21, Bharmanagar

526, |

3rd Street, Salem-b.

K.Ramakrishnen, S/c P.Kuppai,
Retired., Driver 'A! Spi., :

' 8.No,P 2764, 4/85,

527,

528,

529

Lekshumi Illam, Jagir
Emmapalayem P.0., Salem-7,

M.Annamalai, $/0 -k Muthu,
Retired,, Driver 'AY
S.No. P 5192, B,No.h/4,
Periyae Street, 01d’
Sursmangelam, §aten-5.

Periannan 9.,

S/o Srceraryan, Retired.,
First Fireman, S.No.P 74%&%,
15, Marifemman Strost,
Solam Pallam, Salem-5,

S/o Peleni Gounder, Retired.,
LodpiShunter 'B', ‘

- 8;Ne, P 7455, Millar Street,

~ 530.

Solampsllam, Salem-5S.

M.Arumugam, $/e Marappa Gounder,
Retired,, éhunter ‘',

S.No. P 8078, A/65 Kesl Sireet,
Ariyagounder Patti, ’
Suramangalam P.0., Salen-5.

- M.Chellakannu,

531,

S/o Munusamy, Retired.,
Loco Shunter 'B',
S.No.P 7946, B 39, back of

‘the Ram Theatis,
- Suramangalam,

Salem=5. : ... APPLICANTS
o .,,Contd./—
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: P.Jaganathan,
8/o R.D. Ponniya, Retired
532, ’

Driver 'A', S$,Nn,5551,
D.No,.S0, Nuniappan Stert
Klbhipelayem P.0., -
Sale—S. :

' A,.Perumal,
5373 S/o B.Hanuman‘ Retired.,,
Loco Shunter 'B',
S,Ne, P 8079, 131 R,
RaiLUey Colony, 31 a0
Salem-5,

*

g/Ammabi
o K.Raman, Retntad.,
534. Driver 'A' Spl,
S.No. PTJ 10057, 0,No,81,
- A Masque Street,
01d Suramangalam, Saler:
Pin-636 COS,

, V,.Kandaswamy,"

535, S/c Vellaiya Gounder,
Retived,, hsstt, Luerd.
S,No.7246, Thirumagal Stress,
D.No,133, Bedipaickan Patil,
Salem-5.

: Yesode,
536, /e Lece T.5.Srinivsser,
Retired,, Driver 'A! Spl,

5, No, P ie46, 10 Nehru Street.

Gld vuramangaiam, Salcm-3.

Janaki “hailammeal,
537, W/o Late A Arjunan, Retlred.,
- Driver 'B', S No,P 3080,
4/248 R, Bharathi Nagar,
Jagir ﬁmmapalayam P.0.,
- Salem-2,

" P.V.Pachamuthu, '

- 538, /o P.Uelusemy, Rctifed.,
Guard 'A! Spl., S,Ne,1223,
386, Sakthy Vinayagar Koil
Street, Pesonthurai Roaaq,
Er.de-2,

/ﬂmGllhnoly
539, /o‘R.S*Gilhoaly, Retired,
fvﬁﬂriverfjﬂ' Spl.

. S.No. P 2903,
'?/’ParaiVattam, Rlagapbram,
5813"1"1 G. ?‘ -

R Venkatesan,‘ '
540.53 S/n F.N.Rengasary Retired.,
. Driver/'A'

Pr1thiv1pakkam, Ambsthoor,
\ﬁadras—SS.

pl., 5.lo, P 3052,
“piet N6.8/2, IInd Cross Street,.

3i . Nm,518 to 537 are
applicants in O.ke
Ne,69/93,

ves @QPPLICANTS
s .Contd. /"'
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. R¢Thirumealel, N

541, . Renresented by Lokanayaki
as Guerdian,
8/o R.Rengasamy Naidu
Retired., Driver 'A"épl.
S.Ne, P 2864, 2 R North
Vellalai Street,
Pandamangalam, WYoriver,
Tiruchy-620 003,

s42.  S/s L.Nathalaimuthu‘
* Retired,, Driver 'AY,
Spl, S:No.3030, Nu 51C,

Neteji Road, Marapslam,

Erode-2,
: SaVarinayagam‘ﬁ; S1.Mo,9%8 to 543 are applicants
5473 8/o0 Arokiam, Recired., in_U,ﬁ.Nu.70/93¢

Rssistant Guard,
. 9.Nn, 7122, Uest
i Marlanathapuram,
. Dindigel-6.

., V,Achuthan Nair,
5/e-P,Narayenan fNair,
S44. Retired Guerd 'Ai Speciel,
8.No,7628, 5/1584 fAnugrah!,
Rsokepuram, LCalawmgi-673 Co1,

T7Kunhiraman,
S/e Narayenan Nambiar,
545,  Retired., Guard 'B!, ’
- S,Ne:6302, "Kuttiyil House,
P.0.Meladi-673 522,

... ... M. Visuwanathan, :

546, . /o0 K.Belakrishnan Nair,

. Retired,, Guard 'A! Spl,
S,No.15164, H.No.1/4599,
"Asuath{® tast Nadakavu,
Calicut~6.

... T.P.Padmanabhan Nair, .
547, $S/o0 T.V.Appu Nair, Retired ,

| Guerd YA', S,No.1937,
Usha Mandir, P.0.Mankavu,
Calicut=673 007,

. KeKrishpankutty Nair, . . '
548, $S/o0 Unnichathan Nair,
| Retired,, Guard 'H',

S,Ne.1502, Vadakkeyil Houaz,

P.0. M Ik Kunnemangalam, '

Calicut, | «es APPLICARTS
‘/ . . p-ncontdo/‘
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V.Regheven Neir,
549 S,¢ Gzvinden Nair,
* . Retired,, Brakesman,
S,Nc, 3024, Ragheve Nives,
Chiremangelam, P.0.Neduvs,
Perappsnangedi, Malstar.

U.K.Bheskarean, ‘
S/o U.K.VYelu, Recired.,,
550.  Guerd 'A! Spl,, S.No.78Z"7,
Urpekendy House, P.C.Tanur
-676 302,

KeCoGavindei Nair,

551, S/e .C.,Raman Neir, Retirec,,
Driver '8', S,Ne, 718¢,
Edevath House,
P.0.Thalekulathur,

Calicut - 672 317.

K.Chendukutty,
557 S/o K.Chexku, Recired,,
: . Rsst,CGuerd, é.Np,161C;
Koyimexandy Heuse,
PeO.Blathur, Celicu’-
572 3UZ,.

. T.Subrerantien,
553 §/o P.Mumdan, ketired,,
* Guard 'R' S, Ns, GP ‘€88,
Menicwam houce,
Nesr Wgter Tenk,
P.OJPuthilyere, “alic.t-
673 (04,

-

KeKeParamesuaran Nair,
554, $/o P. K. Esuaren Ns’r,
Retirea,, Brekesman,
S,.Nn,1460, Kulangsce,
P.0.Lakkidl, Pelgha:.

: . A.Achuthen, S1,No.544 to 555 are’
555 S/c N.Koudan Neir, applicents in 0.hk.71/93,
* == Rétized,, Guerd ‘.Y, ,
7 oMENE, W 144, Srezvelsar,
4 o Menkara“R.0., Pe.ghet -
0 e¥ £ VNN
& 7 NS\, 678 613,

1, -

A /‘SQK.COR.ad’

s Y Bunemeefhi Nell Fced . ’

8 e peh ouat ’ ... RPPLICANTS,
' ...Colntd./-

¢



557.f

558,

559,

561,

4 o5 70 [N

‘ K.htheppen,

S/o Kelieppe Gounder,
Retired, Shunter 'B?,
S.No.P 9453, D,No,110
Arupnu Meles neer,
pelipass Road,
Poondurei Road,

£ ode~2,

. M,Zulekheabi,

U/n Lote S.K. Syed Anana2,
Retired,, Driver 'B',
S,No.Pid 10125, L,288,

'Periyer Neger, H;;.inq Jrit,

Erode-636 001.

S Rrunecnalam,

5/0 R Subie Pillei

Retired,, Guarc 'hl,

Spl. $.N0.8995, D NU..7

New Street Lan°
Trichirepelly, F.u.-ﬁ J Ou,.‘

NeP.Vadlvelu,

S/e Pennusemny, Reticet.,
Driver 'B', S.Nc,v/%7
thchipeleyam, L.Puthur(P.0;
Erede-638 002,

- C.7asupethy,

5/o T .Chinnesamy Desiker,
Retired., Guard 'A',

S.No.12152, 73, Kosamads Strez t

TirUVannemelai elds,
Tiruvennemelei, N.A.Distrlct,
Pin-GUB 6010

HsAbdulrahimen,
S/n Mshammed Husssin,
Retired., Driver 'A!,
S,No,F 2294, NannarkuAam,,
Neer Indien Overseas Benk,
Tiruchireppally-620 020.

K, Natchimuthu,

s/o Keruppan, Retired.,
Fssistent Guerd,

S.No, 7118, Qeriesamy House,
Palemepuram, Five Reod,

~ Karur, Tiruchy Dist.

M.V Faulrej,

S/o M.Vedheneyejem,

Guerd '8!, (Retired),
S5.No.138E 6 ARrul . Il‘am,
117, Ceauvery Nagsr,
Kulitalei Tiruchy-335104,

v/

... RPPLICAKTS
...Contd./—

¢
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, KoM .Devanathear,
665 S/o P Neenakshisundarem,
. Retlred Guerd 'A' Sp1,,
S.No, 10438, No,.222,

Lenin Strest, Railuay Cclony
pooo, EdeG-Z.

. S,John
sge.  5/o ABueminathe Pillet,
¢ Fetired,, Guard 9pl.,
S.No.14326, No.25,
5th Cross, Param381uanq"'w
Lalgudi, Tricny DiStLJuL
pin-621 67,

- -:x V,Srinivasan,
567 5/0 R.Venkatereme Iyer.
e Retired Guarc 'A' Spi,
S No.9456, No,18,
Dr.Ambedkar °oad
Bhuvaneswari Nag?r,
E Ceimbatore,

) ViMarimuthu,
568, S/o Venkattacnslam T.,
Retlred., Briver '&!,
S.Nn P 4465, KaL‘;kauu
Omalur cht, Salem District.

- E. Perlasamy, &/o Ellapgpan,

569, Retired,. Asst Guard,
S,No, 7545, RAvinashi,
Coimbatore District,

K.Ragothame Pa., S1,No,556 to 570 are
570, *$/0 K. Kuppu Rao, Retired., applicants in 0.k.72/83.

Guerd 'A', S,No,10694, ’

Plet No. BU Flat Nc.83,

Kalyan Nager, Sanjive’ Reddy

‘Nager P.0., Hyderesbad-500 038,

KeVeMohan,
571. 9/o0 P.K. Uerat‘waragalué
: Retired,, Driver 'A' Spl.
S.No.PTJ 10372, 19/8,
Jgﬁariammankoil Street,
S5 dalbem, Bﬁn—SSG 005,
. fégvp e~
ﬁjg(f‘ﬂ.ghangaraj,
Q‘Maﬂickam, Retlxa‘.,
'Y 31 ARssistent,
- /8 Nariamm nko;l Straet,
X st en- 635, 085,
*\ \ %”7‘ ) ~ /j
\ W)
\\ R, Moz iamngl,
573~\f%/0'La &P ,Murugesan, Retircd,,
Guat@~1C', S.No.16321, 46,
hnna Street, 01d Suramangalam '
Salem-5, S ... APPLICANTS.
< oBontd, /-
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|

| K.H.Rehime,
. I W,'s Late C.Nagasundsran,
574+ ' Retived Diesel Assistant »

' S.No.3/m 497, 30, Nehru Street,

' p1d Suramangalam, Salem=5. , .

f
I

~ Krishnammel, -
575, W/e Lete Konthan,
Retireds, Fssistant Guzsrd,
~ 8,No.6058, D,No,5, Mejeeh
| Street, 0ld Suramengalef,
Salem-3.

J Cataerene,
576, W/o Late D«K.Poter
. Retired,, Driver ‘A',
| spetiel, S.No.P 1796,
| 4130 A knthoniepuram,
Suramangelam, Salem,

N.Gepalasamy,
' S/a Nareyapasemy Reju,
. 577«; Retired., Guard,
' 5.No,1300&, HIG 238 F
' Hausing Unit, knna. “agen,
'~ Trichy=-620 015, '

. N.Kuppen,

578; 5/c Nerayana Naiker,
¢ Retired,, Fireman,
S.No.r 9423, -4/416Z,
Sivathpuram P.0., =
Salem, Fin.636 3C7.

S1,Ne,571 to 579 are

f ®5vindemmal
applicants in 04k 73/93

5799 W/o Late Kgﬁrumugam,
r Retired,, II Firemen,
! S.No, PTJ 17449,
| Ammapelayam, Salem.

. Marayee Fmmal,
580.- W/o Late R.Thangamutiiu,
* Retired,, Driver 'B' Grade,
~ S.No. P 9437, 60 Z, 33A,
S.K.C.Re'ad, Erode-638 CO9.

Kousalya,
W/e6 Late C.Ponnusemy,

1 Retired., Guard 'A',
Spl. $,No,15313, 33,
LIC Nagar, Mesolepelavam Fele,

Erode-2.
v

. « JRPPLICANTS,
sve0 CO'ntd. /".




" 565,

566.

-.: 71 . oi

-K M Devanathar,
S/o P, Meenakshisundaram,-
Retlred Guerd 'A! Spl.,

' S.No.104%38, No.222,
Lenin Street, Railuay Cclony
P.0., Erode—Z.

S.John

s/o A.Sueminathe Pillai,

Retired ., Guard Spl.,

S.No.14326, No.25,

5th Cross, Paramas1vanw° m,

Lalgudi, Tricny District
pin—621 67,

-« V,Srinivasen,

567,

568, .

568.

570,

571,

swf

.5/0 R.Venkaterama Iyer.
Retired Guarc 'A' Spi,
3.No,9456, No,.18,
Or.Bmbedkar °oad
Bhuvanesuwari Nagcr,
Ceimbatore,

VeMarimuthu,

S/o Venkattacnalam T.,
Retired., DriVer e,
S.Nn,P ©465, Kaiiikadu,
Omalur cht, Salem Dlstrlrt.

E.Periasamy, $/oc Ellappsn,
Retired,. Rsst. Guard,
S,No. 7545, Avinashi,
Coimbatore District.

K.Ragothame Rad,

*s/o K. Kuppu Rao, Retired.,
Guard 'A', S,No,.10694,

Plet NO.BG, Flat N0.83,
Kalyan Neger, Sanjive Reddy
’Nagar P.0., Hyderebad-500 038,

L

KeVe Mohan,

S/o0 P.Ke Varatﬁara?alu
Retired,, Driver 'Af gpl
S.No.PTd 10372, 19/8,
Mariammankeil Street,
Salem, Pin-636 00S.

ﬁﬁﬁﬁwthangaraj,

0N§N0n§$m§nickam, Retlxed,,

UTese ‘°sistant

“Mar 1 dmm F
4&?La€e ¢ Murugesan, Retircd,,

\ 6}\ Guatk MEYE S, No. 16321, 46,
A Y \\&nng'Spgeet, 01d Suramangalam,

‘t\‘. G Lig%?/‘s'

‘$1,No, 556 to 570 are
applicants in 0,6.72/93.

.. APPLICANTS.
veoBontd, /-



575.

576,

577«

5791

580,

581,

5784

Salem, Fin.636 3C7.

- @hvindemmel

[ﬂarayee Fkmmeal,
W/o Late R.Thangamutnu,

E d“?.
\VI‘OB

) T2 o ' !

K.H.Rahime,

W, s Lete C.Nagasundaran,
Retived Diesel Rssistent
S.No.3J/m 497, 30, Nehru Street,
0ld Suramangelem, Salem-5.

Krishnemmel, -

W/a Laté Konthan,
Retireds, kssistant Guard,
5,No.6058, D,No,5, Mejee'h
Streef, 0ld Suramengalen,
Salem"‘S' .

Cateerene,

W/o Late D.K.Pcter
Retired,, Driver ‘A‘,
Speciel, S.No.P 1794,
130 b Anthonispuram,
Suremangalam, Salem,

N,Gepalasamy,

S/e Nareyanasamy Rzaju,
Retired,, Guard,
S.No,1300&, HIG 238 F
Hrusing Unit, knna Nagew,
Trichy-620 015, ‘

N, Kuppzn,

S/c Nerayana Naiker,
Retired.,, Firemen,
S.No.F 9423, -2/4862,
Sivathpuram P.0., =

3 S1.No,571 to 579 are -
W/o Late K;Lrumugam 'y in ODJbhe73 1
Retired,, II Firem?a, applicants in O.he7 /93

S.No, PT] 17449,
Ammapelayam, Salem.

Retired., Driver 'B' Grade,
s.No. P 9437, 60 Z, 33h,
S . ch .Rfad, Erode"638 COQ.

Kousalye,

W/n Late C,Ponnusemy,
Retired,, Cuard ‘RY,
Spl. S.N0.15313, 30, | p
LIC Nagar, Meslepelavam FPele, o 3

... kPPLICANTS,
& - N oveolgontdc/'




583,

584

oA

 58%

582,

P

585,

586,

. 508,

=t F.0.,Chettipedi, Fin-676 213,
,NParappananoadi Malapurem

/
DM D;strict.

-— e o

-Master, Uaniyamhalam F.e,

I

* O?SO *

E Raman S/o E.Sami
Retired Driver 'C‘

S,No. P 4242 Edat“ottathil
House P.0, Kadallnui Nagaram,

Malappuram District,

Pin-676 312,

Kerala.

K.Reman,: S/e Chandu,
Retired,, First Fircman,
S,No. P 7147, Vakeeri ‘

Meethel House,

FeO-

Palath, (via\KaPkch.

Pin - 6 Z 611,

Mrs,B8 Sarogini W./c L t ;z,k.Bhad1 hzlal
2 Middle Street/ avr it senessh,

f1d Nidamangelenm,
Nidemangalam P«0O

L,Vasudevan Nair,

S/a N.Gopelan Nall

. Guard A, §,
"bohhalayam"

Nn, 7319

Retited,
,

C/o S*at1cn

Malepurem District,

Pin - 679 335,

M, Kutty Malu,

S/n Lete M.R,Senkaren,
Retired,, Driver,

. 9,No,;5707, Madathil House,

Eremu-lqdrm Veyal, P.0,
Brakkinar, Kozhikode
Pin < 593 028 (S+pr N

M. Schuthan Nair,
S/. M.Krishnan Nsir,
Retired,, Guard 'A'
Kariyatkuni House,

Narakods, P.0. Keezhariyuor,

Kozhikode - 673 324,

K NeSankunni Menon,
S8/6 V.Madhava Nenon‘
. Retired,, Driver

S,Np. 6966, Rohini’ Ulhar,

- ‘»
-~ s
S~ \/

P Ku%tappan,
S/o ﬁ.Ranan,
Firemaﬁ"A'

Retired,,
S.Na.P 8177

%?vptkkad%yath House,
P30 BxlyallLr,

Calﬁcut.

81,No,580 to 584 are
applicants in 0.A.74/93,

L 4773R)

Ly

S1.No.585 to 588 are

applicants in 0.k.75/93,

seee APPLICANTS,
' ...Contd /"



590, '

5940 -

592,

593,

594,

595,

S8,

5917,

598,

se T4 oo

ﬁ.ﬁu’]anu, ’ . Q9 ‘ |
UJo Late’h.M.Thenben,  SheH0;588 b 530 are epplicente
Retired,, Loco Shunter, n Vehe L

§.Nc.P 8183, , S
kdhikerimenemal House

P.0.kriyallur ~ 673 314,

c:KoVGISYUdhan’ .
Retired,, Shunter/CHTS,
‘Muzhithottu Parembi,
Eest of Cemethari Reed,
Cachin « 13.. :

P.M.Kumaran,. ‘ 5 Nl 91 & ¢
Retired., Driver, . iﬁ-ﬂ?a;vglgs?QZ are applicants

Southern Reilway,

Puzhakksl House,
Mudeppalore, (Via)

Rlathure, Palghet District.
M.Moses, o

Retired "0t Grade/Gozvd/CLd,
-Methel College, L
Memmeth Vayel : S
Pattathatiem, builon. ‘ B '

V,Arjunan,

Retireq,, Oriver 'B'/QLN,
Karmaleyem, :
Pattathenam, Quilon.

P.Mercita - $1,No,593 to 595 are
W/o Late §hri Dominic Sebestien, Plicants in O.h.78/83.
Retired,, Oriver 'h'/dLi., applloants ' /$3..
Pathan Paramba,

Near Transpnrt Office,

Quilong

M.KeGanesen,

5/e M.N.Krishnemoarthy,

29, Ramanujem Streset,
Kallukuzhi, Tricnoy-2C, '
Retired Guard/Speciel Gre#s,
Southern Reiluay.

M«M.SThangepragasen,

§/o Michel, 2 R/4-B,

First Street, .

Annai Nager, Malligeipuram,
Trichy-1., Aetired Driyer ‘A!
Grede, Southern hsiluway.

R:I.Vincent, . ' . . .

S/o k.J.Ambress,

27, Poonthottam,

Kemp's Touwn, Trichy, :

Retired Guard/Speciel h Greds,

Southern Railuay, cee RPPLICANTS.
Y ’ o.ocontd./—'

¢



599,

600,

601,

662;'

683,

604,

605.

V,Subramanian

$/o E,Venkatraman,

21, Thondaman Colony,.
Netﬂr Factory Road,
KeKsNagar Post,
Trichy-21, Retired
Passenger Guard,
qoRalluay.

3,Antony, '

8/0 Sovrimuthu Pillai,

41, Malliyapuran,

Maln Read, Trichy-1.
Retired,, Shunter 'B' C:ade,
Southern Railuay,

R.Gopalén,.
S/o D.Ramaghandrar;

125, Mariemman Koil S+4reet,

Pcnmalalpatty, Goldan RocK,~

Trichy-4, Retired,

Passenger Guarau, Scuthern
RallUEYo

MoKe SrlanduBP, -
Q/O T.V.Krishnaseny, -. -
131, East Chittrs Streeb,
Srlrangem P.0., Trichy,
Retirec Gusrd/Speciel
Grade, Southern RBlJUaY.~

R »Elagarsamy,

5/o Rengasamy Naidu,
328/B, Railuay Coloay,
Trlchy-ZO Retired Laco
Shunter '8 Grade,
Southern Railuway
(Trichy. DlUlSlOﬂ)o

M. Issae Chelllah

5/0 S,Manuel (latE)
Retired 'A' Grede Cuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanagar,'Tgichy-1,

S M. K331m

S/o Sheik Nasfhan,

.n33/8/17-E Innamthar

Ppu, Tennur Post,

,/6’ vpl§rlcﬁ\%17, Retired Drlve-,

“/f’ . T R 31 12Y e
ééﬁi{f- JQFK:%?%\SOUuhB n lugy
pg e B-Sun gr'am, S/0 Naga Fillai.
e BB (1 6, Gpfieral. Bazaar Street,
N “ethennqm ?ost, Tr1chy-17

NN 'cﬁetirﬁdfnriver/e Graue, -

RN

Southe‘h Re¢anY. -
,F

..., BPPLICANTS
...Contd./‘



Y

R U K

607,

608,

609,

610.

611

612,

613,

614,

E,Abdul Razak,

S/o lohamed Esuff,

55, Moolakollel Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Grade,
Southern Railuay, '

I. Innasimuthu,

5/o Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post-621 300
Ildnga Kuchi, Trichy Qietzizt
Retired Driveyr/ B firacs,
Seuthern Rail@ay.

S.Ruben Gregory,

S/O D.T.ASundaram pillh:.
5/A, Convant Ryed, °
Contonement, Trichv-1
Retired Guard/Specisl Grede,
Southern Railuay,

M,Kareem Baig,

$/0 V.RMunveer Beig,

Np.13, Pernisioner Stiset,
Kujapet, Trichy-1,

Retired Guerd,AR Grade,
Qouthern Railuay.,

D.Antonisanmy,
$/o S,Doraisami Pillet,

"7-B, ist Street,

Dsraisemfpltam;:
Thichy-1, Retired Oriver,
B Grede, Southern Railuay.

T.R.Ethirajan, ;
S/s Thiruvengadathan
53, North Chithre ‘Street,
Srirangem, Trichy-g,
Retired Passenger Guerd,

Southern Railuay,

K. Raghavasimhan,

. 8/o C.Enanthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay,

S.Murugesan,

S/o K.Subremanian,

Plot No.5, Thaimanavar Strest,
Iyyappa Nager, Trichv-21.,
Retired Passenger Guzrd,
Seuthern Railvay,

P e T L T

ess RAPPLICANTS,
...Contd./-



615,

 61F.

617,

618,

620, -

€21,

.

R - e I ol s S

e 7T u

R.Viswanathan,

- S/e N.R.Radhekrishnen,

5-C, Sasthe Street,

Baleji 'Nives, Ayysppe Naaar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railway,

Gerald Edwerd Rodrigues,
S/e Gereld tduard, -

24/A Ardhi Bheguen Street,
Tendral Nagsr,- '
KeK.Nager Fost,

TriChynZ'] .

R.Rengasamy,

S/oc Ramasamy Kavander,
62, Railvay Celeony,
Bells Ground,
Trichy-1., Retired,
Shunter B Grace,
Ssuthern Railiuvsy,

P,Raman, S/o Pitchsi,

418, P3ris Meloupsrai,

Trichy-1, Retired.,
Eireman/A Grade,
Southern Reiluay.

- G.,Sethuraman,

618,

§/o Gopalsamy Naidu,
Crauford Reilugy Calony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Rajluay. '

S,Thangeraj,

S/e. M,Sebastian,

5/24, Thirunagar,
Pepmalai, Trichy-4.
Retired., Shunter/8 Graage,
Southern Railuay.

D,Devadoss Alfred,

S/o h.P.Deyasirvatham Pillei,
157, Muthuraja Street,
Mudaliar Chatrem, Trichy-7.
Retired Guard/Passenger,
Scuthern Railuway.

D
e T .
A7 nMING Antenisamy,

76227 ~-5/0 Sanjeevi Neidu,

éég?: «qf§1}‘%/@,'Thanamani Culiny,
J/&/ . Dordieamypurem, Trichvy-i,
SN - Retired Driver, Southern
;“\ﬁa,%‘l*Rai}uax;
N
G ey
> L i
R

e TR e B T Rt R L e

... APPLICANTS
.,.Contd./~

B &



o 'z
(‘. AR

623, |

624, |

625.

626,

627;E

€23,

630,

© 631,

63, Uest Uttra
" -Srirangem, Trichy-6,

e T TR L gl ST >

T 78 )

§,Krishnen,
S/o T.E.Sarangapani Neidu,
61 Drarvathi Amman Koill Street,

Srirangam, Trichy-6,
Reti~ed Guerd/k Special Grade,

Southern Reiluvay,

T.V.Naganathan,

136, North Chithirai-
Street, Srivangam,
T-ichy-6, Retired.
Guard/R 3pecial Grade,
Scuthern Railway.

R.Narayanasamg, A
187, Chitrel otreet,
Srirangam, Trichy-6
Retired Guerd/B Grade,
Southern Railuay.

KeNeSubramanian,

Nerth Chithirzal S%reei,
Srirangam, Trichy-€
Retired Cuand/R Giade,
Scuthern Railway.

L+M.Rangenathan,
S/o T.Lechumanan;,

Srirangem, Trichv-6 = -

‘Retired Guard/B Grade,

Snutherp Railuay.

SQR o’YfamU nSChari,
S/e T.Rengasuamg Thathachasiet,
treet,

‘Retired Guard/A grade,
Sonthern Railway. \

S,Veerappan, .
S/o G.Soundarara Pillsi,
1473, Main Road,
Sangiliandapuram,
Trichy-1. Retired Driver/

A Special, Southern Railuay.

A .M.Joseph, S/o A.Arbrose,
. Ne,18, Pottakara Strest,
" 'Palakkarei, Trichy-1.

Retired Guard/A
Southern Reiluay,

S.h.Adaikalasamy,
'$/o0 S,krul Pillai,
26, Sekkadi "Street,
Palakkarai, Trichy-1.
*Refired'Guard/B,' '
Southern Railuay.

o I T R R AT DR T e e AR B\, T DT W T —.ﬂ

e APPLICANTS.
.o -Cohtd./-'

¢




w3,

634,

'653:

636,

637,

639,

1

S

~

_K.R.Se!Varangam, '
No.48, Paleyakayil Strest,
Palakkarai, Trichy

Recired Special Greds Guaxd,
SoutheranaiIUay._

C.Antenyeemy,

S/e P.S.Chinnish Udaysr,
15, Sugeadoss Mandy Street,
Babu Road, Trichy-2,

k,Syed Jaffer,

 8/a"Syed Ahamad,

6, North Swankare Street,
Near Babhi Rogd, '
Trichy-8, Retired Driver/
R, Southern Railuvay,

V,Periyasamy, :

8/ G,Veithialingam,

32, Kazapettal Lirs,
‘Bazaar ‘Street, :
Trichy=1, Retired Guare
R, Southern Railvay,

V.Alagirisuamy,

S/o N.S.Veeracuamy Naidy,
8, Dector Issac Lane,
Sangiliahdapuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuway,

S,Rbdul Subhan,

5/0 Shaik Bakjea, _
38, Sathyamoorthy Street,
Senthaﬁneerpuram,
Trichy-4, Retired Guard
R Grsde, Southern Reiluay,

H.Rmmer Basha,

- 8/e Md.Hassain, 23-A,
‘Varathamasemet Street,
Sangiliandapuram,
Trichy-1, Retired Driver/
K., Southern Railuay,

D.Dhanapal,
5/0 K.Durasiraju Chettiar,
15, Kejapettai Main Rogad

IleffiiinQy—1. Retired Guardfﬁy

a

/’AQNSEQ£ﬁE$n Railuay,

/,.Q:P\, P -~ r-,\\ ~ B
&40 SYAbrubal Loth,
e ( . ‘('9 N ‘ 1
(&40, A% MdKe Colony,
i iQQircuitEHquse‘Road,
> N6, 5, T61I Cate,
‘?E%;péy.zg; Retired Driver/
N, Ry "SoudhETn Ralluay,
) GO -~ ./J“.» ) ’,
NN 'V'PF

L
N ety

- ol
B e e TICP  TND

e+« « APPL'ICANTS
see .Jhtdo/-
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641,

644,

645,

648,

643,

647,

[ 8' [N}

R.Ramu, ’

S/o Appavu Karukachi,

€9, Neu Street,

Blkakedsi, Contonement,
Trichy-1. Retired Driver,/
B, Southern Railuay

R.Kaliamosrthy,
S/o K.Ramasamy, 1,
Kannagl Strest,
Subramainignuram,
Trichy-20,, Retired
Shunting Driver,
Southern Regiluay,

M.Deraisamy,

S/6 V.Maruthamuthu,

23-C, Brna Nagar,

~ Subramsniapuram,
Trichy-20., Retirad
Driver/B, Southern Roiluey,

R.Mazharul Hagq,

§/o S.Bhcul Razek, 24,

Syeda Mohamed Rouwtker Streci,
Buvemenagar, Trichy-1,,
Retired Guard-A, Southern
Railuey.

A .knthony Louls,

8/w C.Rrokiosamni Pillal, :
91, Keele Pedayachi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay.

P.Venkatesan,

S/o C.Perumal Naidi,

65, Highways Cclony,
Subramaniapuram, Trichy-20,
Retired Driver/h‘Spl.
Southern Railuay,

K.Meenakshisundarem,

S5/o M.Kumarasamy Pillai,
§5i, Annamalal Street,
Erode, Retired Gueard-A,
Southern Railuay,

P.Arputham, S/e A,Peter,
47-8B, hnnen Iilam,

Bzgad Nagar, :
Suramangalam Post
Salem-3, Retired Driver/
B, Southern Reiluay

¥

w.. RAPPLICANTS
vs ocﬂnt.do/_.
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649,

650, .

651,

652,

653,

654,

655,

K.Periasamy,

S/e E, Kolandan, 23,
voc Street,
Kollampalayam,
Ervde-638 002,
Periyar District,
Retired Guerd/k,
Southern Railuay.

v, Palanisamy,

S/l NeVelu Paknadl,

10/92-L:, Nanjundeptren Rucd,
PodanuL, Coimtatcrs Cistric 't
Retired Guavd/R Ypl.
Southern Railuay,

R.Venkatachalam,

S/- K.Ramasamy “dayar,

117~ A:, 01d Pagnur,

Ramje®e "Nagar Post,

Trichy~9 Retirec Shunter-
Briver, Scutherr Raiiuay.

S.809saimary,

570 G .Saverimuthu,

5/218, Muthukulem Villegs,
N.Ke ttupattl Post,

Via, Ramies NageL

Tflchy-,. Retired Crives/

B, Southern Reiluay,

A+J.Ramanathan,

‘.S—A’ pSChalappa Mudalid C‘H-I\'a:n;.

Kumbakenam, Thanjavur District
Retired Guard/A, Southern
RallUBY¢ :

K.fbdul UWghh,

S/o Khader Shaw Rowther
32, Periyar Street,
Subramanlapuram

Trichy-20, Retired Shunter/

B, Stuthern Railuvay.,

S, Gopalan,

5/6 R .srinivasan,

64-C, Railuay Quarters,

Kumbakonam-612 001.,
1red Guard SoutherP

1oni,

Gg\TrlChngﬁs fict, Re£1red

Firéh%n 50u+h9rn

PR APPLICANTS
...Clntd /—



‘o @ '2 e

, A,Jacannathan,
57, S/u A Rrakiyam, 11/R,
Savariarkoil Street, o
Woraiyir Post,. -
. Trichy=3 Retired '
' Fireman/A, Seuthern Railueay,

S.Abdul Kereem Sehib,
S/w Sheik Rhmed, 73,
658. Centwal Bezar, Tennur Poat)
" Trichy-17, Retired.;
Special Opteos /B
Southern Railuey.

R.Soundararejulu,
S/o G,Rajemannar Naadu,
659. 25, Generel Bazzar Strecy,
Tennur Pest, Trichy-i7 - )
Retired Ouavdyzh Speciel, - ' :
Ssuthern Railuay.

- R,Vairaperumnal,
660, S/o Ramasamy Pilieal,
28, Krjishnapurairr,
Middle Street, Tharanei.?,;
Thanjavur Roed, Trichy-8,
Retires Driver/C,
Scuthern Railuay.

‘.. M.81lvasubramanian,
661, - S/o S.Menickam Pilini,
House Ne.20/C-1,
knna Nagarm,
Subramaniapuram, :
Trichy-20, Retired shunter/
B, Scuthern Railuey. _ ‘

. ‘#,Padmanathan, .
662, 5,0 K.Parthasarasthi,
| ~.21/3, Poonnaiy=s Cclbny,
' . Devareya Nager,
Trichy-21, Retired Mail
Guard/R.Spl. Southern,
- .Railvay.

' S.Md,Mahboob ARli Khan,

663. S/o b Sher hli Khan,

L 16/5, Fourth Street,

’ Renganagar, Trichy-21
Retired Passengerx Guars,
‘Southern Reilvay.

S,Dekshinamoorthy,
l6ga, 9/o K.Somasundaran ~illai.
! - 117, E.B.Solony, Khajemalal,
Trichy-23, Retired Guard/A - . ‘
Southern Railuey. . - ... APPLICANTS
. . ~ . ."Contjd'../.— ‘



[ V Krishnamurthy, ’

665, s/ C. Venugopeal Reju,
14, Kumaran Street,
Nelakalkandarkottal,
Trichy-11, Retired
Guard/A, §outhern Reilusy.

R.Rmalanathan,

S/o Rayeppa Asariyar,

70, Krishnamoorthy N:gar,
Neter Factory Road,
Trichy-21., Retired Drivat/
R, Southern Railuav,

666.

T.K.Rajagopalan,
667 S/o0 T.V.Krishnasamy Iyengar
Te 2, First 3treet, KdlIulu¢}A,
Illupur Road, Trichy-ZD
Retired Passpnger Guard,
Southern Railuway.

K.Karumbeiram, ' ' Q). No.,596 to 668 are
660 5/0 S; Kumbalingam Sillai, applicanis en 0.k.79/93,
*  46-B, Ramakrishne Neagar,
KalTURUZhi Trichy=230,
Retired D*lwer, SCbthPLn
' Rallua/.

S VuppUSHm/-
660. - /o0 Gevinda Rsary,: :

*  6/R, Samynsthan Street,
Melakalkandharkottai Pust,
Trichy-11,, Resired Drvav/
A Stuthern Ra luay.

T V.Arunachalan,- =
"~ S/6 Teh.Venkatachalam Pillai,
670,  56-A, Mudaliar Ztreet .
Uurwvur Fost, ;;1chy-§.,
Retired Guard/?
,Southern Qallual.

~ R.Krishnasamy, = ’
671, - $/o A,Ramasemy dyyangar,

3, §rin1VaSa Pi_lai Street,

Near Satyanarasyana Temple,
=" West Mambalam, Madras - 600 033
T .rnvRetired Passenge: Guard,

P »"Southern Ralan\, .
L e LT - - -
o .T Ramasamy Nalcrer,
872, 35/0 Thirumalai Maicker,
T . No.8,)First Street,
. ”Vadugabattl Vil age,

e T K Sathanur, Tricr u*st~Lcc.,
RN Re%ired F*reman. cythern ’ :
.)Q\i . Ra lluay. P . ' - a® o APPL ICANTS 3

V.. ' ] = . ) A e ..Centd‘ /-.
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673,

674,

673.

679,

6604

.o P4,
K.MoAbdul Majeeth,

S$/o K.Thangemecra Noh{deen,

8.249, B-H-E‘La TOUhShip,
Ranipet-632 406, Nerth MAr-cot
Distri~t, Retired Shunter,
Southern Reilway, '

N.Kristnasamy,
S/e Narayanasamy Pillai,

27/3, Sakthi Vinayapar Streear,

Crauford, Trichy-12.

~Retired Driver/A, Sauthsrin

Railuay.

G.Amirthalingam,
S/o M.Ganapathy,

Periyar Street,

Kelakalkandarkcttai,
Trichy-11,, Retirad Driver/A,
Scuthern Railuay,

S.Andrew, $/c 3, Samized,
Guru Illem, 3rd Sireet,

-E(E.Colony, Maherajepuranr,
Villupuranm, Ssuth Rroot

District,, Retired “asssnoer
Driver, Soutkern Railuway,

T.Rergasamy,

3/e 3,Thangavely Psari,

25, Supderam Pillaj Thottam,
Edamﬁléipatti'FuLhur, :
Trich#12,, Retired Shuriter,
Southa:n_Railuay,

M.Gevindaraju,

8/0 Mutrukrishna Naidu,
Nathersa:alliVasal,

Samyaar “hoppu, House No, 37,
Trichy-8, Retired Shunter,
Southern Railuay,

R.Akbdul Raraman,

-8/0 G.hbdy: Kareem,

6/B, Jalla. Pakkiri Street,

|~ Madurai Roed, Trichy-8,

Retired Dr:ver/Specisl Grada,
Southern Relluay,

K.Rafagonal,

8/o 8.Kristnasary Naidu,
91, SINCO Zoleny, -
Edaralaipat:i Pithyr.

Sundaram Pillal Ttotten,

Trichy-12, Petitedehuatef,

~Southery Ra:luay,

veve APPLICANTS.
,.qCDntdo/-
[ -
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G+Kuppusamy Nalcker,
s/o M, Gengathare Naicker,
681, 69, Illengao Street,;
Pinmalalpatty, Trichy-4
Retired Shunter/B
Southern Réiluay.

.~ C.Andi, S/e Chinnaiyzn,
682, N,Kutteppattu,
Ramjee Nagar Post,
kmbedkar Nagar, Trichy-Y,
Retired Shunter, ¥
Southern Railuay,

A.M.Skill, S/o0 E,3kill,
683, 124, Crauford Colony,
Crauford Trichy-12,,
Retired éhun{er,
Southern Railuay,

, S, Hbdul Kareem, -
684 $/o Shaik Ibrshirm,
Yo 55/R4, *ngarathropu
L Trlchy-l Retirec Shunter
: ‘Driver,/B, Southe-n Ruiluay,

SO R Issac, 5/ R, Jzeeph Pilliey,

685, 36, RaghaVachary Street,
Semblam Post, Peranbur,
Madres-605 011, Retiied
Driver/Spl, Scuthern Reiluay.

R.Gopalakrishnan, .

870 S.Rathakrishtan, 23,

_ Sethurama ‘Pillai Zolony,

i Tr1chy~20 Retire3 Shunter,
: Southern Ralany.

Tt N Jayaraman, -
607,  5/¢ N.K.L.Naresa hyyar,

- 9%-0, Narasimma Ahﬁary Colony,
Nanjikottai Road, hanjavur -
613 001., Retired Faqs. CLard,
Southern Railuay.

pM!wR 3@seph,35/o D.A, Raou

tYer, 8-, Vecanayagum
r<CneRty‘ﬁtreet Vth Line,

( Nagapat,lna—611 oc1,
Griver/Ak Sp,.

/}?é.Sadaya Mude 1iaz,

321 Vandiyar Colony,

'“Thillal Negar, Velar Reau,
Thanjavur, Retired Gunrd/A ’ c B

r : Southern Reiluay. : «os APPLICANTS,
| v » «Contd, /-

b3



€90,

E.Velazutham,
S/o R,Annamelei,

12/V.I 2364, Pookkara
- Vasthe Neuw Street,

Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyen,

" 8/o Ramasamy Koner,

691;

692, .

663,

694,

655,

v

Nenin Nagsr,
Udayamarthandapuram Pcsi,

- 614 706, Thiruchureipanaul,
Taluk, Retired Suzrd/C,
Southern Railuay.,

- ReGopulekrishnan,

5/a K.,Ramanujam Naidu,

Plot No,19, kbreham Fandiiher
Nagar, Via, Sivaji Nzgar,
Thenjavur - 1,, Reiived
Drinr/A, Southern Pailuay,

P.Srinivasan,

S/o Pacheiyappa Mudsliyar,
112, B/4, Mudalivar Streot,
Mudeliyar Chethiram, o
Trichy-1, Retired Guard/A,
Southern Railuay,

G, Kalysnasundaram,

S/0 M,Geulindasawd Pills!,
Mooppanar Street, :
kmmanpetei, Vedigpuzam Desy,
Pin.- 613 205, Thanjsvur
District, Retired Guard/A,
Southern - Railuay,

KeSanniyasi,

S/e Kesave Padayschi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,
Southern Railuay.

&

K«Sankaranarayanhan,

$/o V.Lnganathan,
C.99/R, North East Extension,

'7th Cross, Thillzi Nager,

Trichy-18, Retired Guard/Spl,
Scuthern Railuav,

S.Periyasamy, $/0 Bangiii,

Docr No,59/9, Mudaliyar

Chetram, Muneessarsn Koil
Street, Tiichy-1., Retired
Driver, Southern Railuay,

eas RPPLICANTS

:- ve ..‘Contd./—
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K.Nendagofpal,

S/o 1 Krishresamy,

43, Brindaven Strest,
Indlra Nager, LIC Lolony
Trichy-21,, Oriver/f,Spi,
Retired, Scuthern Railuay.

638,

T.Re Balesubramanlan,
S/o Rathinam, 168,
North. Street
Tiruvaiyaru 613 20¢
Retired Dr.yer/k
‘Southern Railuay,

699,

- § Nasthan

" 8/0 R, -Babu Sahib, ;
Retlred Passenger Oriver,
Southern Railuay,
Meenkara Street, Terrur,
TriChy"l'?o

700,

. P Gourisundaram,
761, S/o S.Periasamy, 105-3,
e Nanlckapuxam Nacu ’ StLeet
Melapuaur, Trichy-1.,
Retired Guard/A
Southurn Raiiuay.
c# ' 1
T(RamaChan“an s
702, Sfs M, Thangavelu 5,
°',Bharathv Dasun’ 3tr°eu";.
Kllpérumpakkam, SR
Viilupuram = 605 602,
Retired Driver/B,
Seuthern Railuay. .

e
.

ﬁ Ganesah, ;
703} Y3 Packri Theysr,
2/257, ‘Teluk Office Road,
rhiruthuralpoondi 614 713
‘ Retired Driver/A,
B Southern Railudy.

,V hrumugem, S/o Velyapurl,
Palanl andavar Koil Street,
: {athur, Trichy Dist;‘ct

—;\N&étige Shunter, Southern
“';-r'-1~—~ C ~ Railuay,
gy .
L fi'l Naur\"ﬁ amed, - ‘
{'s /o RbdBI Bafor aahlb
' Z05, 37-R i’uf“ ffice, -
‘L; znqﬂﬂmnnur If;c:hy-—"i'?,
. etire iver/Spl,,

fi

Y>Soutﬁj:;£ allUdy _ » ' ....CAPEEISANTS
B . c o s LOY -

CI—L".
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V. Velu,

/0 Vaiyapuri,

Frethiyur, Iniyanur Road,

House No, 33 Trichy~

Retired Shunter,

Southern Rzilway, o

706,

. 94Marimuthu, .
267, 5/0 M Slngara Padayachi,
o 2"|/g, Railway Colany,
Kallukuzhi, Trichy-ZO
Retired uhunter,
Southern Ralluey

_ P Namundy, ‘
708, 5/0 Palanlyandl, 47--A,
% Mudukkupatti,
Pudukottai Read,
Trichy-20 R=t1red Shun“t“
Scuthern &alonY'

T.Innesimuthu, .
~ 5/c S.Thomas, 13,
709, West Mariyanathapuram,
Dindigul, Retired Shunter,
‘Southern Railuay, e

‘B,Savarimuthy,
710, ‘8/0 Rrulesppan, 9/5,
3 NiM.Caliny 6th Qrbss,
Trichy-20, Retived &hurier,
Southern Ralluay,

: & Muthusamy
711 -S/o R,Thansrikevander, 31,
: ‘B¥B.S.Colany, Pudukottei
‘R&ed, Trichy-20, Retired
Shunter, Southern Railuay,

-8, Palanlyandi -
712, S/o Sataiyan, 31/3,
- ‘Palaniyandavar Koil Street,
- Innamkolathur, Trichy District.
Retlred Shunter, Southern
ok Relluay.

R *KsM.Rrumugham,
7134.. S/o Kuthian elias Malayendi,
o 4/93, PalaniyandaVar Koil-
-5treet, Innamkolathur,

} Trichy. ‘Retired thntat,

| 50uthern Pailway. ‘
- S Kandaaam‘
A;. vS’o Subbaraja geuande
| 'Kedéchanalldr Post,

42 East Thottipelayen,

Erode 6, :Retired Shunting ¢ .
V/Drlver, %outhern Reilway. «es RPPLICANTS
no'vo CDntd./"-
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715,

716,

7.

718,

1.

. v989.,
V.Thiagerejen

$/0 Uenketeph%lam,
136’ R oM oSnCDlony.

- Nanjeekottel Roed,

Trichy - 6, Retired Draver/
kiSpecial, Southern Reiluey,

k.GsRouse, $/0 S=muel Rouse,

35, Kenadi Street,
Subremaniapurem, o
Trichy - {0,Retired Shunters;
Southern Reiluay,

R«VePonnaiyen,

§$/0 R,Vedivelu, 14-F,
Saint kntony's Church ion:,
Nagepattinem = 517 UG :
Retired Driver/A,

Southern Railvey.

NeRa jamanickam,

$/0 Nereyrnasemy Pillei,
18, Nethajil Street,
Kemere jepurem,
Rajakilpakkam Past,
Madres - 600 073
Retired Driver,
Sotitherin Reiluey,

By hkdvecete Shri K.Supba Riny
57/90,416/90, 320/92, 298/S2

51 ,Nos 669 to 718 ere
applicents in 0,F, 80/93

, An OuoNos. %95 to 403/91,
and 377/92, _

By kdvocrte Shri Re.Bheskeren ih D.k.Nos, 44/93 to 76/93,

By fuvoacete Shri FeShiven Pillal in OJb.Nos, 77/93 & 78/93,

By kdvocete Shri Vijeyen vey

~

Versus

Chairmen,
Reilu®y Board,
Re il Bhaven,
New Delhi,

 ff;éfﬂQ§0n of Indie
- -represented by the
- Secretsry,

‘Ministry'lof Rrilusys,

 Rail - Bheyen,

A

&

j .
L I
.,,u’{/{:/‘

n inh Ulki,Nos, 79/93 & 80/93

Respondent = 1 in OJheNos,

395 to 403/9%, 79/93 & 80/93

Resnondent = 2 in OdheNOS, 57/90,
416/90,320/92,298/92,377/92 ehd
44 to 76/93¢ -

Reshotdent = 1 1h O.h.Noss 57/90,
415/90,320/92,298/92,377/92 and -
44 o 76/93 |
end.Respondent - 4 in D.~«Nose
395 to 403/91, _

....'Respondents.

Contd./-
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| .90,
Union of India - - Respondent - 1 in O,F;Wns '
through . the Generel 77/93 end 78/93 E
Maneger,Southern Réilurys, Respondent - 2 in O.R.Nos,
Petk own, Madres = 3 395 to 403/91,79/93 & 80/93.

Respondent - 3 in. O.k.Nos,
57/90,416/90,320/92,298/92,
377/92.and.44/93'to_76/93.

The Chief Personnel Officer,Respopdent - 2 in O.A.Nos,
Southern Reilway, - 77/93 and 78/93
Park Town, Medres - 3 ° ~

Divisional Railuey " Resnendent - 3 in O.koNos.
Mzneger,Sovthern Reilueys, 35% to 403/21.
Mysore.’ . Roenovdent - 4 in O.koNos,

- : - £7/90,416/90,326/92,298/92

< and 377/92
Senior Pivisicnel . Respandent - 3 in O;FﬂNq;77/93
E8rneRERRR 110550 -
Palghat ' _
The Divisional Personnel Kecpandant - 3 in O,A.No, 78/93
-Officer,Southern Reiluay, ‘ :
Madurai Division,
Madurai, ‘
The, Divisional ’ Regpondent - d.in O.A.Nos,
Sunerintendent, 4L479% t5 76/93
Southern Railuwey,
Divisione) Office,Pelghet,
‘The Divisional Reiluey Resoondent -~ 5 in 0.k.Nos, -
hahager, ' ~ 320/92,298/92 and 377/92.

Scuthern Reiluay-, : _ '
Bengeiure, L , FEEEEE Respondents,.

(By Kdvocete Shri K.R.D.Karentt for Shri Kk.N.Venugopela
Gouwds, Reiluey Advocete for respondents in all the

'epplic?tions).

17
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malinath, Chairman:

'ihesemseshav_ebeenplabedbeforethef‘ullﬂenchasper

the directions made by the Chairman by his order dated 23. 10.1992

"in exercise of the powers conferred by Section S5[4]){d] of the
Admmistratlve Tribunals Act, 1985 , after transferrmg the cases'

of the Madras and Ernakulam Benches and -clubbing then with the

caees of the Bangale_re E.!ench.v The reason for the reference is

| the conflicting views taken by differen 1::;" benches, one view having
been taken by the Ernakulam Bench in its order made in application -

R-269/88 dated 20.4.1990 and & contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench 1n 0.A. No.1572/88 and O.A..

Nos.351 to 423/88 respectively. We shall now proceed to state

brieflyv the relevant facts as follows:

| 2. The applicants in all these cases are anployees of the Indlan
Rallways serving 1n dlfferent Divisions as Drivers, Guards Shun-
ters ' etc. who belong to the category called the running staff.
The applicants retired frorﬁ ser(rice between 1976 and 4.12.1988.
They have in these cases prayed for directions to the respondents
"to grant them pension and other retirement benefits. by taking
into account runnmg allowance, not exceedlng 75% of their pay.
The respondents oppose the applications contending that running
.\allowances not exceeding 45% of their pay can be taken into acc-
eun\for camputing retlrement benefits to those who have retired
o before \-‘1 4.1979 and not exceeding 55% of the running allowance.

_)'!\".'S R Yo
R > for, f.hos retiring after 1.4.1979. To appreciate the rival con-

tentlor{s it is necessary to advert to the relevant prov151ons

~— ‘(/
A Gy

AN B\___'gpvernmg the applicants conditiomns of serv1ce in regard to pensmn

and other retirement benefits. ¢

v
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3. In pursuance of the recommendations of the Third Pay Commi-
ssion the pay scales of the employees of the Indian Railways.
iricludiﬁg those of the running staff were revised with effect
from 1.1,1973 by the rules called 'Railway Servants Revision
of Pay Rules, 1973' [hereinafter referred to as the "Revision
of Pay Scale Rulés'] made by vthe President ih exercise of the
powers conferred by the proviso to Article 309 of the Constitution
of India. "It is enough to state that there was . considerable
increase in the substantive pay of all the members of the ruhning
staff. So far as the grant and quantum of pension is concerned
the éane is regulated by statutory provisions n\acie undef the
proviso to Article 309 of the Constitution. Pension and other
retirement benefits dépend upon the average emdluments that the
‘retiring employee vés drawing before his retirement. Statutory
rules govern ‘xx determination of average emolﬁment for grant
of pension and’ othér retirement benefits. The neievant statutory
rules that were~ in force when the revision of pay scale. rules
came into fprce on 1.1.1973 are extracted as follows: |

"2544, [C.S.R. 486] - BEmoluments and Avefage E:noluments:' The
term "Buoluments", used in these Rules, means the emoluments

which the Officer was receiving immediately before his retirement
and includes:- ' : :

[a] Pay-othér than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Persomal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
. be treated as personal allowance for the purpose of this article,
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless othgrwise -directed

by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments"” means the average earnings for the last six months
of service;

) [d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointed substantively pro tempore or. in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty) allowances;
[£] duty allowances [special pay]; and
" [g}[i] For the purpose of calculation 6f average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above.

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "E:noluments" means: '

[a] the emoluments which would be taken into account under -
this Rule in respect of the appointment in which he officiates
~or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
whichever are more favourable to him. '

";325.?44:A7:75[?élis,.R. 486-A]: Same as otherwise provided in Rule 2544-B

f/\ﬂ-[‘C,S:Rﬁ‘86§B*- . In respect of Officers retiring from service
/ (35\( 6n,-or, aft-efoftki\§ lst November, 1959, the term "emoluments'' means
L the emolumSnts which the officer was receiving immediately before
- { his rétiremenf and includes:-

AN o );} .
,.,[*a“c]?‘agu})as intive pay in respect of a permanent post, other
O \13? < tj’@; /& tenure post, held in a substantive capacity; ‘

'\—\-wv'\"-‘ /

BA[®] _pffsonal allowance which is granted in lieu of loss

—=="" 'of substantive pay in respect  of a permanent post,
other than'a tenure post; '

[c] special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[(di1) For'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B {C.S.R. 486-B] one-half of: -

i. the difference between the total emoluments referréd to
in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.

iii. pay drawn in temporary or officiating appointments;

iv; personal allowance other than that referred to in clause
[b] above; :

' v.  the difference between the substantive pay and the pay actu-

ally dravn in higher tenure appointment(s], whether held
in substantive or officiating capacity, provided that ser-
"~ vice in the tenure appointment(s], does not qualify for
the grant of a special additional pension. o

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolunents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
Cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding’
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terfs of [a] to [c]) ard [d][2]
above drawn during the same period.

Note(1]: If immediately before his retirement or death . an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty. :

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit

of higher officiating or temporary pay 1is given only if it is

certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

Note [2]: In case where a temporary officer who quits service .
after completing thrée years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three -
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.
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2544-B [C;S.R. 486-Bl.[1]: If an officer holding a permanent
post in substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a. tenure
post] bormne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously -
for nmot less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a "time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1], all kinds of leawe all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceedmg
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486~C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emcluments' shall mean
the "pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
.less than 22 days. .'Average emoluments' shall mean the average
) ,//\”: =of; EheX e\rllolmnents as defined above calculated upon the last three
jf'; g\v‘, ,,»yea,r:.s\ %emce.

P V r N v \ .

N In\ Eh .case of running staff emoluments for [ordinary]/Gra-
fE -‘-tulty DSath cum-retirement gratuity will also include the monthly.
" i ‘;‘ raverage sunning allowance drawn during the 365 days of running
W% L Qut§ %r ately preceding the date of quitting service limited

(% \‘ﬁ“to 7so/of e emoluments as defined above. For the purpose of
& of average emoluments the actual amount of the running
Bé%fvgapéé drawn during the month limited to a maximum of 75%

—of~Oother emoluments as defined above shall also be taken into
account,

Note[1]: If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension. :

Provided that the emoluments shall not' be iﬁcreased on acc-
ount of increase in pay, not actually drawn and. that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

[2] Pay drawn in tenure appointments will count for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that ore of the oomponenﬁs that
constitutes average emoluments is the actual amount of running
allowance drawn by the Railways servant during the month, limited
to a maximm of 75% of the other emoluments reckoned in terms
sub-clauses _ v
of /[a] to [f] of. the said rules. The expression ‘emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay’ scale rules were promulgated and brought
. {
into force wiﬁh effect from 1.,1.1973 in the light of the recommen-
dations of the Third Pay Commission ,no 'step.swiere simultaneously
taken to amend the statutory rules reguiating grant of pension.
Persons retiring after 1.1.1973 who had received the benefit
of increase in pay in accordance with the revision‘of :pay scale
rules were entitled to claim computation of their pension taking
into account the revised pay and the actual amount of running
’ previous - - .
allowance drawn during the /month limited to a maximum of 75%
of the emoluments which included the enhanced revised pay. On
21.1.1974 the Railvay Board by their letter No. PC IIT/73/RA

directed as follows:

"The question of revision of rules for the regulation of

various allowance consequent upon the introduction of Revised

Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- :

e, miine
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[i] Treatment of Runnmg ‘Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The lpayment of Incentive | Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as. above will be provisional subject to adjust-
ment- on the basis of final orders."
It is clear from this order that pending decision to revise the -

rules regulating grant of pension, the existing quantum of rumning

ailowance based on the prevailing percentage laid down for various

- purposes with reference to the pay of the running staff in various

‘scales of pay was allowed to continue. Thus the limit of 75%

prescribed by Rule 2544[g][i] was directed to be continued.

The expression ‘authorised scales of paY' in the context -of the

; revised pay scale rules which .came into force on 1.1.1973 has

to. be understood as pay authorlsed by the statutory rules that

< P

V7 £ \ﬁ\CwWe el 1n;%6rc== on the date of the order r 21.1.1974. The order

{
\ b
\

iy ._,,;a«:,

WTRAL

tor) rescr1
OrYg,«p Y qu/

'\ /

/ C ‘f gdated 21 N c1 9%4 did not, therefore, in any manner affet the statu-

‘) v
\ ) ion regulating cmrputation of emoluments and average

/
réblrement«/beneflts. Any decision to modify the same woiuld have
M«/ '

{efngia nts 7& tained in Rule 2544 for the purpose of grant of-

effect only when the relevant statutory rules are amended in

accordance with law. But what the Railvay 'Board did was to

attempt to modify the statutory rules by an executive order made

A

on 22.3.1976 bearing No. PC II/75/QA/I paragraphs 1 to ,5 of which

read as follows:
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"The question of revision of rules regarding treatment of
Running Allowance ‘as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay.

ii. Pay for the purpose of Leave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of rumning allowance drawn
subject to a maximum of 45% of pay.

iii. Pay for the purpose of fixation of pay in stationary pbsts,
Campensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms

of para 2 of Railway Ministry's letter No. PC III/73/RA" dated

21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be

treated as final. '

4. The above has the sanction of the President. -

5. Hindi version of this letter will.follows“

The limit of 75% of the actual amount of running allowance drawn
in the preceding month for the purpose of computation of emolu-

ments for quantifying pension was reduced from 75% to 45%. The

statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the

Railway Board's order dated 22.3.1976 in preference to the statu—,
Atory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court '

of Delhi in C.W.P. No.915/78. Consequent upon the establishment

of the Central Administrative Tribunal with effect from 1.11.1985-

the said case stood transferred to the Principal Bench of the

B gttt i s e i 1 5.
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Tribunal where it was remmbered as T No.410/85. The said appli-
cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in éccordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in a¢¢ordance

with law. The Railway Board's letter dated 21.1.1974, as already

- stated, (id not affect the statutbry rights regulating pension.

On a proper ‘consideration of the order we have noticed that it

in terms states that the limit prescribed by the rules shall

continue until modified 1n accordance with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Raimay Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also sufferedv from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the. statutory

limit of 75% fixed with relation to the rumning allowance by

Rule 2544[qg].

\ N
. \ ({33 . /- ;v . ° . .

x}\ ing jal], gnce upto a maximum of 75% of their pay for computation
\\ \'\‘y\" o * .

\\Béfeﬁneifé pension in accordance with the judgment of the Principal

Bench in T No.410/85. During the pendency of the said application

the statutory rule 2544 was amended by the President in exercise

g
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of the power conferred by Article 309 of the Oonstitution. By
the said amendment said rule g[i] ard g[ii] of Rule 2544 were
amended firstly with effect from 1.1.1973 reducing the limit |
of rumning allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the max:.mum from
45% to 55%. Whereas the first amendment was giveh retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volure I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures 'A‘.
'B', 'C' and 'D'. '

2. The amendment will be effective from 1.1 .1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. ‘

4, Hindi version is attached.

. SA/-[K.Venkatesan]

Director, Establishment [P2A]

DA:As above ‘ : Railway Board.
No.E[P&A]JII-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.IT

RULE 2544

Sub-rule g[i) and g[ii] may be substituted by the following:

o
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gli) "For the purpose of calculation of average emoluments:-
actual -amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay'.

glii) . ‘"For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%
of average pay drawn during the same period, in the
revised scales of pay." v ’

[Authority: Ministry of Railway's letters No.PC ITI/75/RA/1
dated 22.3,1976 as amended by letter of even number dat
23.6.19761. ’

EXPIANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Qomrission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

SA/-[K.VENKATESAN |
Director, Establishment[P&A]
: Railway Board."

"Subject: Amendment to Indian Railway Establishment Code-Vol.IZII.

In exercise of thz powers conferred by Proviso to Article
309 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip 10.437,
433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', ‘'cC'

—-anc..'D' respectively.

S

PV S \“Il'h/e_. mendment will be effective from 1.4.1979.

I o \\&/W .
€3 ThLSGC;]'\J- isues with the concurrence of the Finance Directorate

“of - the lﬁms‘:try of Railways.
T r 0

b . @i vbrsion hed
e o HXS 53 “version is attached.
N J e

PR

~ TR Sd/-[K. VENKATESAN ]
Spruy; T Director, Establishment [P&R]
TDATAS above ' ' Railway Board.

No.E[P&A]II-86/RS/15 '~ New Delhi, dated 17.12.87"

Ll
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"ANNEXURE 'D*

ADVANCE CORRECTION SLIP NO,407 R.II

RULE 2544
Sub-Rule g[i] and g[ii) may be substituted by the following:
gli] "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;" '

glii] "For the purpose of gratuity and/or death-cum-retirement

gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY:{Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint) has' been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recomrendations of 'Ruming Allowance Committee [1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employee, to whan these rules apply.

sda/ ~[KVERIKATESAN )

Director, Establishment | PgA)

Railway Board,"

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended their application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-

tively. Their principal contention was that they, as pensioners '

have acquired vested rights to receive pension in accordance .
/

- With the rules in foroe on the dates on which they retired and

that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospective
effect to the same. This according to them is unjust, manifestly

unreasorable and arbitrary and thus violative of Article 14 of
¢

\(,the Constitution of India. The Ernakulam Bench éonsisting of

PIrTa - .
PR > - PPN T PRI
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-—
ment to the rules were given retrospective effect and issued
a consequential. direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendment to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declaree/l?)h\izrlci:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.
Therefore, those who retired befare 5.12.1986 were entitled to

count the ruming allowance subject to a maximumu of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1990.

8. Shri C.L. HMallick and others in 0.A. N0.1572/8% and connected
applications challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute

retiralwand other benefits in terms of the order of the Railway

/N\ST;./ I/V X
4 \s\{ 8 datéP N 1.1974. That application was opposed by the res-

o7 8
pondents

viz., Union of India represented through the

) ay Board anq the General Manager, Northern Railway.

It\fv s/u%:égls ng that these respondents did not bring to the

g

"y A:‘ ;‘ ! Ja ! s .
notice’of~the Principal Bench that the velidity of the amendment
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend-
ment to the extent fhey gave retrospective effect. On the date

on which the applicants presented their applications before the

Principal Bench, the Ernakulam Bench had not yet rendered its

decision. But the Frnakulam Bench had rendered its decision

" cases on 23.10.1991,
The applicants were obviously wunware of the decision. That may

be the reason for their not bringing the decision of the Ernakulan
\ Bench to the notice of the Principal Bench. But the conduct

of the respondents is ‘inexcusable as the Union of India wés a
party to the proceedings befére the Ernakulam Bench. Thus the
\‘\ Principal Bench did not have the benefit of the decision of the
“;‘ Ernakulam Bench when the O.A. No.1572/88 and other comnected
.cases wera heard and disposed of on 23,10.1991. 21l these apéli—
\\cations were disnissed repelling the challenge to the amendnent
to the rules. The Princibal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
téhe rules on the ground that the total amount of pension and
fetirewxent benefits they would have received before the amendment
wae not reduced by the arended rules. Following this decision
oé the Principal Bench applications No.251 to 423/88 filed by

similarly situated persons before the Zhmedabad Bench were dis-
|

missed on 28.2.1992. Tt is surprising that the Union of India

which was one of the respondents before the Ahmedabad Bench did

not| bring to the notice of the said Bench the decision of the

culam Bench in 0.A. K-269/88 to which it was a party.
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9. It is for the first time after all these cases were referred
to thz Full Bench, transferred and clubbed together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are pending and that the Suprem= Court has
not granted any interim order staying the operation of the order

of the Ernakulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and awéit the auf.horitative pronounceiment of the Supreme Court
where they had challengad the decision of the Ernékulam Bench.
'In this comnection reliance was placed on the decision of the
Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL, MANIBAI PATEL AMD OTHERS. That was a case in which
the Gujarath High Court had dismissed the writ petitions challen-
ging the wvalidity of certain statutory provisions and directed

the petitioners to approach the Supreme Court as similar matters

Affﬁére pordmg there. It is in these circumstances that the Suorene

. //\CVP; ,‘/\

rCourt observ\?d that the course adopted by the High Court was

’!
[}

~3

f not .corredt” and that if the High Court thought that the point
i 1 ‘L« 4
t ralsed by t}.hej,\apaellants was the same as was pending in the Sup-
ST 7
Lo . reme Court 1‘. ought to have stayed the hearing of the writ peti-
N
PR

\-tlons -wtil the Supreme Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds

the Tribunal under Article 141 of the Constitution of India is

the principle of law laid down by the Supreme Court. It is not -

possible to understand the decision of the Supreme Court as iaying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, shoulc'i defer cénsideration until
the Supreme Court tenders the decision. The question whether

the hearing of the case before the High Court should be stayed

-awaiting the decision of the Supreme Court depends upon the facts

and circumstances of each case. In the present hatch of cases
we are concerned with the valuable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
érs. The SLP is pending before the Supreme Court from 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayed. Even then the applicants herein have not been given
the benefit of the decision of the Ehrﬁakulam Bench in regard
to computation of their retirement hénefits. Havihg ‘regard to
all these circuwsténées we do not consider it just and proper
to stay the , hearing of these cases and to await the decision
of the Supreme Court.

11. On behalf of the applicants it is conténded that we should
dispose of these cases in the light of the decis‘ion of/ t‘jEr‘fr)ak\.llam
Bench which has struck down the amendment té Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

4, is maintained that the Principal Bench and the Ahmedabad Bench
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h'aving ta'ken a jcontr'ary‘ vie‘Q and'uphéld the validity of thé
amendments we should dismiss‘ these applications following the
. : said decisions. They furth'er contend th_avt. on merits tne decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the resppndents are
taking advantage| of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bench is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UNION OF InDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or. a smaller number of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the respondents had fairly placed the decision of the
Ernakulam Bench before the Principal Bench and the Ahwedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to take advantage

of the failure on their part of performing'theif duty of placing

the decision ofi the Ernakulam Bench when similar ‘cases came
‘4 /—\ | T - - - - ) -
uﬁmf.cmz,4 Fz‘&ﬂdere}tion before the Principal bBench and Ahaedabad
P \i\\ -~ «© .

r-
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%respondents had acted fairly and diligently,

ions would have. been avoided.

AR '
\1&'5(""% f!e §11|a‘lfl now examine the contention.of the respondents

v
‘u%
t"tn‘é 3rd//'of the Principal Bench and the Ahmedabad Bench
\\na - .
"”‘"'--*“‘/ that

have the effect of declaring /tne impugned amendment to the Rules

&
@’ to the extent that they give retrospective effect are valid.
[
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At the outset we would like to say that the épplications filed
by the aggrieved parties having béen dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions - of the rules
are valid. The decision of the Ernakulam Bench which gtruck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is. not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. It, however, struck down the amendment of the
rules to the extent they gave retrospective effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioneré of the rights which vested in
them as on the dates on which they retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti—
tution the legal effect is that the impugned amendments were
voia ab initio vide DEEP.CHAND v. STATE OF UTTAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rights conferred
by Article 14 of the Constitution “that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that_the amendments
giving retrospective effect Qas not in existence from its ihcep;
tion. In Black's law Dictionary, Sth Edition, it is‘ stated
that Judgment in Rem is:-

“An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority."
In Halsbury's Law of England, 4th Edition, Vol.16 the meaning
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment in rem". A judgment in rem
may be defined as the judgment of a Court of Competent

o)
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect -
the "res" in the way of condemnation, forfeiture, declara-
tion of stdtus or title, or order for sale or transfer'.
(Emphasise supplied) ' '

As the decision of the Ernakulam Bench declares the status. of

the impugned statutory provision, it is a Judgment in rem.

14, As on the date on which the Principal Bench and the
Ahmedabad -Bench disposed of the applications before them -the
amendment giving retrospective effect to the rule having already
been declared void by the ErnakulambBench, the tribunal
cannot be asked to strike downthe statutory provision which has
already been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench dismissing the applications cannot in the circum-
stances have the effect of putting life into the rules which
have valread)'r .been declared void by the Ernakulam Bench. Wnen
u statutory provision is declafed'as void or struck down, the
same can be revived by getting the said decision reversed
by way of review or on vappeal to t:'ne-higher céurt. The 6n1y
other way to resurrect such a provision is by resorting to appro-
priate 'ameindme‘nt of the Constitution or modifying the statutory

provision as to render it intra vires. The Supreme Court has

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGHUBIR SINGH AND

statute is declared invalid in India it cannot
lated unless constitutional sanction is obtained

5§nereﬁom by a constitutional amendment or an appropriately
'f:'ﬁlod'-fiéﬂ' version of the statute is enacted which accords

' .. . i . . "

\m'ﬁﬁw tn }jo‘ﬁé, itutional prescription",

J »

Tribunal was competent to declare the impugned statutory provi-

~sion void as offending Article 14 of the Constitution. - The

.\A/statutory provisions declared void have not been shown to have
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been resurrected either by an appropriate amendment to the Cons—
titution or by suitable modification of ;he statutory proVision
to bring it within the constitutional préscriﬁtion. The:applica—
tion for review challenging the decision of the Ernakulém Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench - to the Supreme Court no
decision has as yet‘beeu rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahiedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Eench. In the light of our above findings ;t follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the ‘decisions of the Principal Bench and Anmedabad Bench
do not have tihe effecﬁ of declaring the impugned provisions
as valid, it follows that thére are no conflicting decisions

requiring resolution of the conflict.

i5. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent pinding in subsequent cases. It is obvious that thevPrin—
cipal Bench and the Ahmedabad Bench have rendered their decisions
without noticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in ‘Salmond
on Jurisprudence, 12tn Edition, page 151 at para (5) ‘as

followé:— _ t

N
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflic¢t with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) . K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the House of lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict :
occur, if the court is bound by its own decisions? At
least two énswers may be  given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with, the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that,. therefore, the prin-
ciple laid down by a Bench of two judges does ‘not get reversed
or superseded byi a subseduent decisien of a Bench of the saine
number of judge‘s‘. Applying this principle it has to be held
that what holds Ehe field as a binding precedent 15 the decision
of the Ernakulam Bench and that the subsequent decision of the
Pr1nc1pal Bench and the Ahmedabad Benchhave to be reoarded as
~ per incuriam ahd not binding_ in subsequent cases. This being
lﬁ:—; ga~l position the dec1§10ns of the Pr1nc1pal Benc.n and -

PN Il
{hquhnedeQd

¢ “_‘should be regarded as holding the field as a
j .
3 :egard to the validity of tne impugned rule in

\Bench have to be 1gnored and the Ernakulam Bench

'S0_ far _Aas. it/glves retrospective effect.

6. = As the Full Bench is not bound by either of the deci-

sions, we shall now examine as to which of the decisions lays
i down the law correctly. The Ernakulam Bench has rightly proceed-

_ ]
y/ed on the basis that the President has under the proviso to
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Article 309 of the Constitution power to promulgate rules with

retrospective’effect. This, however, is subject to the condition
that the rules do ﬁot_offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnhat the Ernakulam
Bench has done is to examine as to whether retrosyectiye effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rﬁle. It is well settled that pension is
a valuable right which a Governimnent servant eafns. It is neither
cnarity nor bounty. Government servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, 1in éur opinion, 1is manifestly unreasonable; arbitrary

anda therefore violative of Article 14 of the Constitution.

That is precisely what the Ernakulam Bench has said in its deci-

sidn. The Principal Bench and Ahmedabad Bench have not taken
the view that such veéted rights .can be taken away by a subse-
quent amendment to tﬁe rules by giving retrospective effect
to the same. Wnat they have said is that the vested rights
of the applicants before them have not in any manner been cur-
tailed by the impugned amendments to tne rules. By the revision
of Pay Scale Rules the pay scales of the members of the rﬁnning
staff were enhanced with effect from 1-1-1973. Under §ﬁ1é>2544
the members of the Running staff were entitied to ;omputation
of their pay and retirement benefits téking into a;count the
running allowances which they were receiving subject to:a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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; X o 456 from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
‘Those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account

running allowance in the matter of computation of pension and

retirement benefits upto the maximum of 757 of their péy and
other allowances. As their pay was révised with effect from
1-1-1973 the limit of 75% had fo be worked out with reference
g to the enhanced pay and other allowances that they became
entitled to receive in accordance with revision of Pay Scales
Rules wnich came into effect from 1-1-1973. When the maximum
L is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from l—4—l979vit requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retirement benefits were
adversely affected. The Principal Bench whose decision has
been followed by the Ahmedabad Bench has, however, hel@ that
| the amendment with retrospective effect has not adversely
~affected the quantum of pension etc. What the Principal Bench
has done is to compare the pension one would get taking into

‘account the pre revised scale of pay immediately before 1.1.1973

and the running allowance limited to a maximum of 75% of pay:
and allowances, with the pension wnich he would get after

1-1-1973 taking into account tne higher revised scale of pay

‘CIF“I
ﬁ’ Q E? &he~c<se
# fbetwe;§ 1- 13 19

////p&w@ne,;unnlng allowance subJect to a maximum of 457 or 55%
way. We are concerned with persons who retired

3 and 4- 12 1988 thereby earning a right to cowmpu-~
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subJect to a maximum of 75% of the revised pay and allowances

'the time tney retired, revision of pay had come

it is the revised pay and the running allowance

that was required to be taken into account. This rfight which

'S



accrued in their favouron their retirement between 141—1973
and 4-12-1988 was sought to be affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximum
limit of running allowance that qualifies for pension. = When
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it éutomatically reduces the pension and retirement
benefits that stood vested on the date of retirement. It is
impossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
right of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and other retirement benefits
have not been adversely affected by giving retrospective effect
to the amended rules. We have, therefore, no hesitation in
holding that the decisions of the Principal Bench and the Ahmeda-
pad Bench with great respect are wrong and that the decision
of the Ernakulam Bench is right. The Ernakulam Bench has, in
our opinion, rigntly’ declared the amended provisions to the
extent they have been given retrospective effect as void as

offending Article 14 of the Constitution.

17. As the decision of the Ermakulam Bench is in appéal before
the Supreme Court we would like, in the interest of justice
and to avoid multiplicity of proceedings, to direct that the
present applicants shall be bound by the directions of the
Supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:

(1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or their

L.Ks in accordance with Rule 2544 as was in force

» "pbefore it was amended vy wotificationg dated

5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These"directions shall be cafried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the bapplicants/L.Rs are
not paid within the prescfibed timé’the amounts
due shall be paid with interest at 12% per annum -
from the date of this order till the date of

payment.

(5) The applicants shall be entitled to' costs at
the rate of Rs.500/- in respect of each applica-

N, tion.

)ri ted/adJusted in accordance with the orders

.flreqplons as may be issued by the Supreme Court

#in SLP No.10373/90 against the decision of the

Ernakulam Bench of the Tribunal in Application
No.K~269/88. ‘
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